File No. 7(10) 1 2013 - Coord

National Human Rights Commission
Coordination Section

Subject: Reports on the visit of the NHRC Team across the Imphal {West),
Imphal (East) and Chandel Districts of Manipur.

On the directions of Member Satyabrata Pal, JR (Law), Shri A K Parashar
and Research Consultant, Ms. Sonali Huria, visited Maripur from 17-20
September 2013 to collect data on various Central/State Government sponsored
Flagship Programmes, supplemented with field visits to anganwadi centres,
primary schools, primary healthcare centres, and MNREGA work sites, amaong..
athers with a view to assess their fimplementation on the ground, before the
Camp Commission Sitting in the State.

The foliowing reports of the Team along with Observations and Comments
are placed below for kind perusal;

1. Report on the visit to the Anganwadi Centres, Imphal (West) and Chandel
Districts [Annexure ‘A’

2. Report on the visits to the Primary Healthcare Sub-Centre (PHSC), imphal
(West) District: Primary Healthcare Centre, Chandel District; and Niorel
Hospital, Chandel District [Annexure 'B']

3 ‘Report on the visit to the Primary Schools, Imphal {Wasl) District [Annexure
oy

4. Repoit on the visjt to the MNREGA work site, lmpha! (Fast) District
[Annexure ‘D]

9. Report on the visit to the Houses built under AY, Imphal (East) District
[Annexure ‘E']

€. Observations and Comments [Annexure ‘F]
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() Visit to_the Nambol Teramakhong Makha Leikai Anganwadi_Center,

Nambo] Teramakhong Village, I'mphal (West) District, Manipur on 18

Septein ber 2013

On the directions of Hon’ble Member Satyabrata Pal, the Team visited an Anganwadi

Centre in Nambol Teramakhong Village, Imphal (West) District, on the morning of

18.09.2013. An account of the visit to the said Anganwadi centre is given below:

I | Name of the anganwadi centre

2. | Type of Building

Nambol Teramakhong Makha Leikaj Anganwadi
Center '

The anganwadi cenire is housed in a single
concrete room (see pictures below) where classes
are conducted for the children and where they are
purportedly served their meals.

There is neither a kitchen, nor a store room nor
toilet in the Anganwadi. The floor of the centre is
uneven and broken in several places and was damp.

The Anganwadi does not have any provision for
electricity. While there are two small windows in
the room, it is not enough to provide for adequate
ventilation. '

The Anganwadi centre is covered with Corrugated
Galvanised Iron (CI) sheets which serve as a roof.

3. | Year of establishment

1986

4. | Anganwadi Centre timings

From 06:30am to 09:30am [during Summer]

F !_.‘Om_- 7am lo 10am [during Winter]

5. | Socio-economic conditions of

Most of the children who come (o the Anganwadi
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5. | Socio-economic conditions of

the families who send theic
chuldren to the Anganwadi
Centre.

Most of the children who come to the Anganwadi |
centre belong to BPL families. There are however,
four (04) children who come from AAY
(Antyodaya Anna Yojana) families. considered
worse off' than BPL families.

(An inside view of the Anganwadi)




. N , Anganwadi Centre
TRWWW
T‘ Adolescént Girls [11-14 years] [14-18 years|
N 17 nos. 08 nos.
ST [ Pregnant Women T — 02 nos.
6 WW 03 nos.
| : ]

While the total number of children [between the age group 03-06 years] registered
at the Centre is 13, only 02 (two) children were present on the day of the Team’s Vvisit,

one of whom was the daughter of the Anganwadi Helper -

On being asked why the children’s attendance was so low, the Anganwadi worker
mformed the undersigned that the Anganwadi Centre had not received food supplies
(rice, dal etc.). and ready-to-eat food supplements from the concerned  State
I):epartment since 03" August 2013 (that is, for nearly 07 weeks), which is why a
majority of the children had stopped coming to the Anganwadi.

ANGANWADI STAFF

(I) The Anganwadi Centre has the following staff members:




" One Anganwadi Worker: Ms N. Yaimbi, who has been working at the entre
since [986.
* One Anganwadi Sahaayika / Helper: Ms R K Bala

(IT) Salaries of the Anganwadi Staff

The Anganwadi Worker receives INR 3,000 per month while the’ Anganwadi -
Helper receives INR 1,500 per month. However, both the Anganwadi staffers
informed the undersigned {that they had not received their salaries from the State

Government since Februarv 2013. Mroreover, even their salaries up until February

2013 had been credlted to their respective bank accounts only as late as September
2013. Jo actuality therefore, it has been over a year since these staffers have received -
their salaries from the State. 1n this regard, the Anganwadi Worker and Helper have
made repeated representations/complaints to the Anganwadi Supervisor and CDPQ, but

to no avail.

The Anganwadi Worker informed the undersigned that their last pay hike had
occurred in 2009 when their salaries were raised from INR 1 ,500 to INR 3,000 (in case of
the Anganwadi Wor ker) and from INR 750 to INR 1,500 (in case of the Anganwadi
Helper).

(111) Training for Anganwadi Workers

The Anganwadi worker stated that she underwent an initial thre¢-month job
ttammg course at the Moirangkhom Anganwadi Trainmg Centre, Imphal (East) District,
m 1986. Since then, she has attended three (03), week-long refresher training courses {in
2002 2006, and 2012 respectwe]y] at the Takyelpat Anganwadi Trainmg Centre, Imphal.
At the said training comses the Anganwadi Worker was trained on conducting pre-
school  activities, ™ prowdmg nutrition, organizing immunization and  health
services/checkups for the children, women and adolescent girls registered at the

An ganwadi .



The Anganwadi Helper however, was unable to attend either of the two Uammg
courses for which she was nominated, since each time, she was expecting a child and was

thelefore unable to travel to the Training Centre. n

In addition, the Anga:ﬁWadi CDPO does not train either the Anganwadi Worker or
the Helper since the CDPQ hardly ever visits the Centre. The CDPO, on an average,
visits the Centre only once a year. The Anganwadi Supervisor visits more frequently, that

1s, once a month.

SANITATION

The Anganwadi cénh'e does not have a toilet neither is there any designated
place/spot for the construction of a toilet at the Centre. The Anganwadi Worker
informed the undersigned that the children have to use the toilet in her house, which is at

a.distance of about a kilometer from the Anganwadi.

DRINKING WATER

The Anganwadi centre does not have any provision for drinking water for the
children and staff. The Anganwadi Worker stated that she brings filtered water from her
- house in a plastlc bottle for the children and staff to drink from. On the day of the visit
however, the Worker had not brought any water from home. Therefore, it is likely that

there are times when there is zero availability of drinking water for the children.

~ The kaer added that the usual practice is for the children to drink water from
the common water tap for the Iocality (at some distance from the Anganwadi) and even
from the local pond from where families draw water for washing, bathing and even
drinking purposes. When asked if the water is safe to drink, the Worker stated that
so}netimes childreﬁ‘suffer from cold, cough, fever, diarrhea and stomach ache etc.,

which she believes is due to the impurities in the tap and pond water.



Fhe Worker added that while the concerned ‘Department had p10v1ded the
Angjanwadl with a water filter (which is presently kept at the Anganwadi Worker's
house) it 18 non-functional. Therefore, the Worker uses her home water fi Iter from which
she fills up water to bring to the Centre. She added that she has not made any complaint
regar ding the water filter to the Anganwadi Supervisor since she her personal water filter

is adequate for the needs of the An ganwadi.

FOOD / MEALS PROVIDED TO THE CHILDREN AT THE ANGANWADI

_ The Anganwadi Worker _stated that since there is no kitchen shed in the
Anganwadi Centre, the food for the children is cooked by the Anganwadi Worker and
Helper at the home of the Anganwadi Worker which they then bring to the Anaganwadi.
The children are provided their meals at 9am. They are usually served khichdi (made of
uce and dal) and/or food from the ready-to-eat food packets received from the

Government.

The Anganwadi Worker informed the undersigned that the Anganwadi Centre
had not received food supplies and ready-to-eat food supplements from the
cdncerned State Department since 03" August 2013 (that is, for nearly 07 weeks),
w;hich is why a majority of the children had stopped coming to the Anganwadi.

She added that it was common for the Anganwadi Centre to not receive food
supplies and ready-to-eat food supplements from the concerned department and
added that sometimes, the food supply is not received for an entire month or even
loénger, during which time, the village community members sometimes cook and bring
the food to the Anganwadi for the children. However, when the families are unable to
continue providing meals to the children, the children’s attendance dwindles sharply.
Once the food supply is resumed, the Anganwadi Worker and Helper have to go door-to-
door to inform the famlhes of the same, following which the children start to come to the

Anganwad! Centre - agam ‘This, she added was a common pattern/occurrence at the

antre



Given the Iack of food supply, the An,g,anwadl Worker informed the u11der31gned
that she usually gives the plegnanl and lactating women less than the prescribed amount
f01 them and uses the saved food for providing meals to the children of the Anganwadi

f(n as many days as such supplies last.

The Worker stated that she had informed her Supervisor and CDPO of the
problem of lesser stock of food than required being provided to the Anganwadi, which is
why the Anganwadi Worker is forced to give everyone an amount lower than their
entitlement so that the food may be distributed among more individuals and that it may
llast longer. However, the CDPO had expressed her inability to help the Worker in this

regard stating that there were major budgetary constraints.

The Anganwadi Worker added that sometimes, when there is a delay on the part of

the State Department in sending food supplies to the Anganwadi, a token amount at the

~rate of INR 450 per month is credited by the CDPO to the bank account of the

Anganwadi Centre to enable the Worker purchase food from the local market for the
children. However, even this minimal amount has not been regularly deposited into the
Anganwadi’s account during phases of non-availability of food supplies. The Anganwadi
Worker added that in 2013, the amount of INR 450 had not been credited to the
Anganwad: § account even once, although there had been instances when the food

supply had not been received by the Anganwadi Centre,

The Anganwadi Worker informed the undersigned that the adolescent girls
registered at the Anganwadi are given 5 kilos of rice each month in addition to 250gms
dal and 250ml cooking -0il. Similarly, pregnant and -lactating women and children

yeunger than 03 years are given ready-to-eat food packets, whenever these are available.

FACILITIES

Infrastructure: The Anganwadi Centre, apart from the room itself, has no iﬁﬁ'astructure'

worth the name — it neither has a toilet nor a kitchen shed. There is no store room/storage

7 3



;space in the centre either. The food supplies (Whenever availabié), are stored at touse
of the Anganwadi Worker. The floor of the centre is made of clay/mud and due to the
:frequent rains in-the area, tends to become damp / moist and cold. The class walls were
almost bare except for a few informational charts for nursing mothers and information on
dai.ly food requireﬁmnt of children, adolescent girls and pregnant and nursing women (see

picture below). There were no educational charts on display for the children.

The Centie has two tattered Square mats spread out on the floor for the students to
sit on. There is no storage space cven for the toys/teaching aids used by the Anganwadi
Worker; on the day of the visit, these lay strewn about on‘the floor. There is no provision
fo_r electricity in the Anganwadi Centre and no fans have been instalied. The Anganwadi
Worker stated that she has made no representation to the Supervisor or CDPO in this

regard since she did not feel the need for fans as it remains fairly pleasant and cool in the

mornings. ' ;

(Informational charts on display at the Anganwadi Centre)

Medical/Health Facilities: The Anganwadi worker informed the undersigned that she
and the Anganwadi Helper take the children for health checkups to the local Primary
Healthcare Centre (PHC) once a month She added that there are no ANMs/ASHA

workers in their immediate locality to assist in provision of healthcare services to
8
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children, girls and women registered She radded that no doctor from the PHC visits the
Anganwadi. However an ASHA worker from a different locality visits the centre once in
three months or so. The Anaganwadl Centre dld not have any record of the immunization
pr0V1ded to those registered at the Centre. The Worker stated that these records are

maintained by the PHC or by the individuals and/or their families.

B N

The Anganwadi Centre neither has a weighing scale nor measuring tape. In

the absence of these, the Anganwadi Worker stated, she has not been able to maintain any
record of the children’s weight and height. The Anganwadi Worker has no knowledge of
whether any child 1eglstered at the Anganwadi suffers from malnutrition. She added that
while she had received the new WHO growth charts, they were of little use since she had

no data (weight and/or height) to plot on these charts nor had she received any training on

how to fill up these charts.

The Anganwadl Worker however, uses the Mid Upper Arm Circumference
(MUAC) Strips to ¢ f,auge the nutritional health of the children. The MUAC strip has
three colours - red, yellow and green All the colours are meant to identify the grade of
nutrltlonal status ot the children. While ‘red’ indicates severe malnutrition, ‘yellow’
stands for moderate mainutrition and ‘green’ for no malnutrition. However, the
Anaganwadi Worker was unable to specify how many children in the Anganwadi Centre
suffered from ma]nutrltlon if at all. This is indicative of perhaps a lack of knowledge and
trammg to the Worker on the interpretation of the colours on the MUAC strip. She was
also unable to show the under51gned the MUAC strip, stating that owing to a lack of

storage space, she had kept the strip at her house.

The Anganwadi Worker stated that she prepares a Monthly Progress Report which

is handed over to the Anganwadi Supervisor each month.

b
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It was observed that the records were by and large poorly kept. There was no
attendance marked for the month of September 2013 and in the Register for recording
details of "Cooked Meals there was no entry made after J uly 2013. Further, there was

no entry in the register for ‘Stock records’ after June 2013.

J:E’RE~SC_H'OOLi NON-FORMAL EDUCATION IMPARTED AT THE
ANGANWADI CENTRE

The Anganwadi Worker and Helper impart non-formal education to the children
by way of song, games (building blocks), story-telling, reading and writing (both in
Manipuri and English). Among other things, the children are taught colour recognition,
names of flowers, birds, animals etc., recognizing shapes and objects, and the English and

Manipuri Alphabet, among other things.

FACILITIES REQUESTED FOR BY THE ANGANWADI WORKER

The Worker stated that there was a need for the State Department to prowde toilet
and k:tchen facnlltles at the ealhest In addition, there was a requirement for a desk and
chans/[)enches for the staff as well as the students, since,-during winter the floor becomes
cold. She added that there was also a need to provide additional mats/rugs since the ones

at the centre were almost completely worn out.

The Angauwadi Worker added that the Centre also ought to be provided fuel wood

or cooking gas to cook meals for the children, since at present, the Worker makes use of

her home gas cylinder for cooking the meals for which she is not provided any

compensation by the State Department.

In addition, she has requested for the provision of a weighing machine and

measunng3 tape and for training on filling up the new WHO growth charts.

10
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(II) Visit to the Moreh Bazaar Anganwadi Center, Ward No. 6, Moreh Town,
Chandel District, Manipur on 20 September 2013

On the directions of Hon’ble. Member Satyabrata Pal, the Team visited an Anganwadi
Centre in Moreh Town, Chandel District, on the morning of 20.09.2013. An account of

t}ile visit to the said Anganwadi centre is given below:

BTy T

1. | Name of the anganwadi centre | Moreh deaar Anganwadi Center

2. | Type of Building ' The anganwadi centre does not have a designated
building/space for itself, Presently, the anganwadi
is functioning out of the Ground floor of the home
of the Anganwadi Worker (see picture below)
_ where classes are conducted for the children and
| a where they are purportedly served their meals.

There is neither a dedicated kitchen, nor a store
room in the Centre. The Anganwadi also does not
have a toilet. The Children have to use the toilet in
the home of the Anganwadi Worker, which is
located on the First floor of the building.

The floor of the room is made of wood and is
covered with bamboo floor mats. The space in the
| 5 room is grossly inadequate for the total number of
| children registered at the Centre, which is, 24. The
room also does not have any provision for.
electricity and there are no fans or light fixtures in
the room.




5. | Year of establishment 2008
|
fl Anganwadi Centre timings From 06:30am to 09:30am [during Summer]

From 7am to 10am [durin £ Winter]

5. | Socio-economic conditions of | The Anganwadi Worker seemed unsure of the
the families who send their | economic background of the families of the
. children to the Anganwadi | children Most children come from OBC category
! Centre. families.

T Aswna?:‘*w-ﬂw X w-qiw.m “EF ———
é&a‘wﬁﬂmm BINGRNYIN T

E. No. Categorjw . Total No. registered at the |
: Anganwadi Centre
I. Children t03—06 yeﬁrs] 24 nos.
2: Adolescent Girls [11-18 years] 20 nos.
3I | Pregnant Women 02 nos.
4, Nursing / Lactating Women Noue

| While the total number of children [between the age group 03-06 years] registered
at the Centre is 24, only 11 (eleven) children were present on the day of the visit. The
Anganwadi Worker stated that on -an average the attendance of the children varies
b@lween 10 and 15. She stated that ,whi‘le‘ some children are unable to come regularly due
to: their family circumstances (such as parents who migrate to other cities for work),-
otjlers do not come since the children are-presently not being served any meals by the

anganwadi centre.
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(A view of the Moreh B'ura:u Anganw:uh Cerltle,
Anganwadi Worker)

presently being opemted fmm the !mme of the

(A view from the inside — the wooden qt'ul case {p'unted green) leads up to the house of the AWW)



(}U The Anganwadi Centre has the following staff members:

" One Anganwadi Worker: Ms N. Premabati Devi, who has been working at the
centre since 2008.

“ One Anganwadi Helper: Ms Ibemcha, who was not pfesent on the day of the
visit and who according to the AWW does not come to the Anganwadi Centre for
several weeks at a stretch. The Helper purportedly lives in Palel which s at a

w distance of about 80 kms from Moreh town.

b
|

(III) Salaries of the An ganwadi Staff

The Anganwadi Worker receives INR 3,000 per month while the Anganwadi
Helper receives INR 1 500 per month. However, the Anganwadi Worker informed the

Team that she as well as the Anganwadi Helper had not received their salaries from

tlJe State Government since September 2012. In this regard, the Anganwadi Worker
has made repeated representations/complaints to the Anganwadi CDPO, but there has

been no action in this regard.

. The Anganwadi Worker informed the Team that their last pay hike had occurred
in'2009 when their salaries were raised from INR 1,500 to INR 3,000 (in case of the
! .
Anganwadi Worker) and from INR 750 to INR 1,500 (in case of the Anganwadi Helper).

(1)) Training for Anganwadi Workers
i

The Anganwadi worker stated that she underwent an initiai three-month job
traimng course at the Moirangkhom Anganwadi Training Centre, Imphal (East) District,
m 2007 Since then, she has not attended any refresher training course. At thé initial JOb
trammg course in 2007, thc Anganwadl Worker was trained on conducting pre-school

!
qeuvmes, provrdmg nutrition, orgamzmg immmization and health services/checkups for

i
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the children, women and adolescent glrls registered at the Anganwadi. She was also

!

shown the new WHO growth charts, but has not been provided the same; neither has she

received training on how to plot data on these charts,

| The Anganwadi centre does not have a toilet. The Anganwadi Worker informed

the Team that the children have to use the toilet in her house, which is located on the first

ﬂfoor of the building.

WATIR

The Anganwadi centré does not have any provision for drinking water for the

i
ch{ﬂdren and staff. The Anganwadi Worker stated that she uses the water filter in her

home kitchen for the drinking needs of the children.

The Anganwadi Worker slated that since there is no kitchen in the Anganwadi
Centre the food for the children is cooked, if at all, by the Anganwadi Worker in her
home kitchen which she then serves to the children. She does not recejve any monetary
compensation from the State Government for using her own gas/fuel for cooking the
mea]s for the children. Further, she also uses the cutlery of her house to serve the children
thellr meals. The Department has not yet provided plates or glasses to the anganwadji

centre for the purpose.

| Presently, the children are not bemg pr0v1ded any meals at the ahganwadi.
The Worker stated that the children at the centre had refused to eat the contents of the
ready—to cat nutrition packets because they did not like the taste of the food served. When

asde most of the chlldren conf rmed that they had in fact, asked the Anganwadi Worker
!
.
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!asked, most of the children confirmed that they had in fact, asked the Angandi Worker
fpot to serve them food from these packets since they did not like the taste of the food
contatned therein. As a result, no meals are being served to the children, who eat from
home before coming to the anganwadi. The Worker added that the ready-to-eat food
packets have started to cotne to the anganwadi only as recently as February 2013, prior to
which the children were being served khichdi made of vice and dal provided by the State

Department together with cooking oil. The children stated that they used to like and

hence eat the khichdi wh]ch was earlier being served at the anganwadi.

The Worker stated that she visits the homes of the expectant mothers reglstered at
the centre to give them the ready-to-eat supplement'uy nutrition food packets However,
these ‘women are generally leluctant to accept these food packets as they do not like the

taste and quality of the food matena] contained in these packets.

Due to the re.fusa'lf of the women and children to eat the contents of the food
packets, these food packets are sunply lying in the anganwadi, gathering dust and after
their six-month expiry date, these become useless and have to be either thrown or gjven
away to anyone willing (o take them. The anganwadi worker seemed at a loss on what to
do about this situation. As a result of this, the worker -has not been placing any fresh
1equests for these ready-to-eat food ‘packets. The Worker further informed that the
Depa.ltment provides the exact same ready-to-cat food supplement packets for children

and expectant mothers, with no variation in the content or nutritional value.

1 As tegards the adolescent girls registered at the anganwadi, the Worker stated that

the concerned Department was pr()wdmg3 rice, dal and oil for these girls. However, since
thele has been no supply of food material for these girls since March 2013, they have

stopped coming to the anganwadi centre.
i

|
|



fFACJLIT].ES
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] nfrastructure: The Anganwadi Centre, apart from the room itself, has no infrastructure
worth the name — it neither has a toilet nor a kitchen shed. There is no store room/storage
space in the centre either. The food supplies (whenever available), are stored at the house
of the Anganwadi Worker. The per head space at the centre is grossly madequate for the
24 children registered at the centre. Even with the 11 children present on the day of the
visit, the anganwadi appeared to be filled to capacity (see picture below). The class walls
were bare with no informational charts for expectant/nursing mothers or mfm mation on

dally food requirements of children, adolescent girls and pregnant and nursing women.

(An evident lack of space inside the room that presently serves as the anganwadi centre)

1 The Centre has three .(03) 1ectdngulcu bamboo floor mats spread out on the floor

: fm the students to sit on. A large portion of one end of the room is occupied by two water

sté)rage tanks, each of a capacity of 500 liters, installed by the Anganwadi Worker’s
family for their household requirements. There is no dedicated storage space within the
|

anganwadi.for storing materials (food, stationery and others) belonging to the anganwadi
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Anganwadl Centre and no fans have been installed. The Anganwadi Worker stated that
she does not feel the need for fans or light as it remains fairly pleasant and cool in the

nllornmgs and well-lit.
|

There is no place for the children of the anganwadi to play or to even simply walk
around since the anganwadi is located bang in the middle of the Moreh Town Bazaar
and there are shops and supply stores abutting the anganwadi centre and the anaganwadi
ccntre s door opens on to the road that passes through the bazaar,

|
|

Medical/Health Facilities: The Anganwadl worker informed the Team that the nearest

Prnnary Healthcare Centre (PHC) i$ at a dlslance of about haif a kilometer from the

anganwad1 which can be visited for any med‘lcal needs/complaints of the children. In this

‘regard, the Worker is assisted by the local ASHA Worker who sometimes visits the

an;ganwadi while on other occasions, the Anganwadi Worker visits the ASHA Worker at
her residence (in the vicinity) for referral and escort services to the children and expectant
mothers. She added that no doctor from the PHC visits the Anganwadi. The Anaganwadi
Centre did not have any record of the immunization provided to those registered at the
Centre The Worker stated that these records are maintained by the PHC or by the

mg[mduals and/or their families.

A@TEN)%N@E’*’/A B GROWIH i AL THIRECORDSIOF, EAHE CHILDREN

—.: L it et e

The Anganwadi Centre has neither received a weighing scale nor measuring

Q e from the concerned St'lte Department. In the absence of these, the Anganwadi

_Worker stated, she has not been able to maintain any record of the children’s welght and

helght While the Anganwam Worker stated that none of the chlldren aged 03-06 years,
reglstered at the centre, suffers from malnutrltlon she had no health records of the

chlldren to support her clalm '
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. The Anganwadi Worker has maintained records -of the children’s attendance for
e'wh year since the anganwadi started functioning in 2008. She has also kept separate
I‘C&,lStBIS to record the attendance of the expectant and nursing women and adolescent
girls registered at the anganwadi. While there are separate registers even for the stocks of
tood and ready-to-eat food supplement packets received-and di stributed, the entries were
observed to have been made inconsistently, that is, there were no entries made for certain

months/days etc., which according to the Anganwadi Worker, conesponded with the

Iinonths when no food supply was received from the State Department and therefore, no

food was given Dy her to the beneficiaries.

i She added that while she had seer the new WHO growth charts at.the Traiming
|

Cenhe she had not been given these g g,lowth charts by the Supervisor or CDPO and in
any case, these charts would be of little use smce she had no data (weight and/or height)

to plot on these charts nor had she received any tra.ml_ng on how to fill these up.

The Anganwadi Worker does not use the Mid Upper Arm Circumference
(MUAC) Strips to gauge the nutritional health of the children either. The Anganwadi

Worker stated that she does not prepare a Monthly Progress Report either.

PRE-SCHOOL NON-FORMAL EDUCATION IMPARTED AT THE
ANGANWADI CENTRE

.‘ The Anganwadi Worker imparts non-formal education to the clildren by way of
sdng, games (building blocks), story-telling, leadmg and writing (both in Manipuri and
Engilsh) Among other things, the children are taught colour recognition, names of
ﬂOWGIS birds, animals etc., recognizing shapes and objects, and the English and
Mampun A]phabet among olher things.

Ff%-\CILI'I_‘IES' REQUESTED F OR BY THE ANGANWADI WORKER



The Worker stated that there was a need for the State Department toplovide a

eparate buuldmg to run the anganwadi centre, at the earliest, wherein toilet and kitchen
acilitics would be provided.

e e

The Anganwadi Worker added that the Centre also ought to be provided fuel wood

or cooking gas to cook meals for the children, since at present, the Worker makes use of

her home gas cylinder for cooking the meals for which she is not provided any
compensaﬁon by the State Department.

f In addition, she has requested for the provision of a weighing machine and

measuring tape and for trammg on filling up the new WHO growth charts.

Most importantly, she has requested for regular food supply for the childrep,

|
|
| v\;fomen and adolescent girls registered at the centre.

b
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VISIT TOJH.OS_PITALS/PMMARYHEALTHCARE
| CENTRES

(I) Visit to the Khabi Thangtek Primary Healthcare Sub-Centre (PHSC),
Thangtek Village, Imphal (West) District, Manipur on 18 September 2013

!
1
I

The Kha[n Thangtek Primary Healthcafe Sub-Centre (PHSC) was closed when the

feam reached the Centre at about 10am (ser pictuy es below). The NHRC Team spoke

with some of the yillagers in the vicinity who informed the Team that the PHSC hardly

i

(i)pens and quite a few: of the people spoken t, stated that they had never seen the Doctor,

The rare occasion on which the PHSC does open the villagers added, was during the

Immunization dn ves of the State.

3 Khaobt Th n;’fh%; j

. a5t Slampur

(Khabl Thangtek Prunary I-lealthcsle Sub-Centre (PHSC), which was closed when the NHRC
T eam visited) :
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(An inside view of the PHSC taken from one of the broken windows)
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{(The PHSC was in clear need of cleaning and maintenance)
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(il) Visit to the Primary Healthcare Centre, Tengnoupal Village, Tengnoupal

Sub-diyision. Chandel District, Manipur on 20" and 21* September 2013

| On the directions of Hon’ble Member Satyabrata Pal, the Team visited the

Primary Healthcare Centre, Tengnoupal Village, Chandel District, Manipur in the
afternoon of the 20™ September 2013 (on way to Moreh Town) and on 21 morning (on

the way back to Imphal from Moreh). An account of the visit to the said PHC is given

bf:alow:
1

PROFILE-OF THE PHC]
S

[1; [Name of the PHC Primary Healthcare Centre, Tengnoupal Village

| .
2} | Type of Building The PHC is housed in a concrete, single-storey

building. The Centre has no provision for

| electricity and was dark and dingy on the day of
the visit,

"The PHC is in_a pitiable state with barely any
infrastructure in place, repulsive and
. unhygienic environs and a seemingly slack and

negligent medical staff,
3. Year of establis.l:lment 1980

4. | OPD timings - April to September (8 am to 1 pm)
[ : : October to March (8:30 am to 1:30 pm)

| | However, the PHC Supervisory Nurse informed the
' Team that the PHC functions from 09:30am to
J 01:30 pm during Summer and from 08:30 am to
‘ 12:30 pm during Winter.

TPHC Medical Officer (M0) | Br. Mam B (Male)

oo

| Population to  which - the | The PHC caters to 25 villages situated within a 15

1



Heospital caters. . - | km radius. J

(A view of the PHC from the outSIde)

PHC STAFF

On both days of the visit, the Team found that the Medical Officer (MO) had not

re{ported for duty to the PHC. The only staffer present on the first day of the visit was the
L'le Technician, Shri Shyam, who was sleeping in the building adjacent to the PHC,

which is presently being used as the staff quarters.

; The Technician stated that he had not seen the MO in several weeks and that the
only contact he had with the MO was over the phone. He added that while the MO hag
mformed the Lab Technician that he would visit the PHC on the 15" of September, the
MO did not show up on the said day. The PHC also has an Assistant MO who does not
come to the PHC. According to the Lab Technician, the MO stays in Imphal and cxtes this

as|one of the main reasons why he does not visit the PHC frequently.



® A | In the absence of the MO, the villagers informed the Team, it was the Lab

Techn101an who had been giving the people/patients essential/basic medicines, even

though the Lab Technician is not qualified to do so.

! The Village Chief and Secretary stated that the village has an Ayurvedic Doctor

Whom the villagers visit for most health- related complaints. The villagers have little

chmce in this regard, especially due to the frequent and prolonged absence of the MO

from duty at the PHC,
I

i The Village Chief stated that he had made repeated complaints/representations
relgardmg the neglect of duty by the MO, to the District MO of Chande] District who
asked him to approach the DDO, Moreh. However, when the Village Chicf travelled to
l\/:[oreh Town to meet the DDO, he was unable to meet him since the DDO was not
. avallable at the time. He added that the Village Council had written a letter lo the oftlce
of the Health Minister of the State requesting for an ambulance and also complammg

ablout the negligence of duty by the MO However no reply had been received from the
Minister’s Office.

The Village Secretary added that immunization is seldom provided by the PHC to
the children and/or expectant mothers. Thus, villagers have to travel frequently to Palel or

Imphal for all such medical needs,.

. On the second day of the vmt two nurses of the PHC were present, who had
been informed by the Village Chief about the Team’s visit the previous afternoon. While
onle of the nurses has been appomted on contract under the NRHM, the other is a
petmanent employee of the PHC and is the Supervisory Nurse. A third nurse is presently
onllmatermty leave. When asked why they had not reported for duty the previous day, the
nu%ses informed the Team that they stay in Imphal and that due to a lack of effective
public transport connectivity, found it difficult to travel each day to the PHC. In addition
thei rurse quarters built facing the PHC, were in a state of complete ruin (see picture
be[iow).'

|



The PHC also has a Pharmamst who lives-in the’ village, but was not present on

cither day of the Team’s visit. It was observed that the PHC staff was not marking its

attendance regularly. For instance, there were no entries in the attendance register for the

entire month of September 2013.
|

4 The MO, Sh Mani Bhushan arrived at the PHC, after having been informed abouf
the Team’s visit by the Village Chief. The MO pointed to a lack of infrastructure a the
PHC, but had little to say when questioned about his absence from duty. He added that

the villagers had perhaps presented an exaggerated view of his non- -availability at the

Centre to the Team and stated that he visits the centre at least once every two weeks. He

Iurther mformed the Team that he had wntten to the CMO, Dr. Sbomcha about the
drsmal infrastructure in the PHC and had requested for an improvement in the same.

However the CMO had not taken any acuon so far on his request.

| . (The Nurse Quarters)
FACILITIES PROVIDED AT THE PHC

i The Lab Technician and Nurses informed the Téam that the First Aid- Kit of the'
i

PHC is kept under lock and key by the MO to which the others do not have access and
SIIIICG the MO seldom comes, they are unablc to use the kit. The MO has his own steel

a[mzrah in which he keeps hlS atlendance reglstcr and the first aid medical kit locked in.



®

! The Nurses stated' that the village has three (03) ASHA workers who bring
L:hlldren from the village to the PHC for i immunization, including DPT, BCG, measles,
Hepatltls B, Polio and others. The PHC has a floor weighing machine, but no infant
welghlng scale. It also has two deep freezers (picture below) which are in a working
condition and which are being used to store vaccines. However, according to the Village
Chlef and PHC Staff, the supply of electricity in the village is erratic and power outages
sometlmes vary from 5 to 8 hours, due to which the PHC ; s unable to keep these deep

freezcrs runming.

On being asked whether the PHC has any special healthcare programmes for
women, the Superwsory Nurse ‘'stated that the PHC provides information ang
o!ontraceptlves such .as oral pllls condoms ctc to the women. In addition, the Janani
Suraksha Yojna (J SY) is also in operation under which, apart from immunization, each
mother 1s provided Rs.500 for her first and second born. The Rashtriya Swasthya Bima

Yolna (RSBY) however, is not in operation in the arca.

J

E The Nurses stated that the PHC must have at ‘least 02 MOs, as was earlier
arrangement at the PHC. At that time, each of the 02 doctors/MOs would visit the PHC
oln rotation, spending a week at a time at the Centre. This, according to the Nurses, was

lmportant so that even if one doctor was unavailable, the other could at least authorize

'them to'provide medicines and vaccination to the patients.

~ (The Deep Freezers in the PHC)

5



The PHC is ill-equipped to handle emergency cases. The PHC which caters to 25

villages, barely has any infrastructural facilities and is in a dilapidated and pitiable
state.

The PHC does not have a dedicated ambulance to cater to emergency situations.
To add to that, the buses run by the State Transport Department are infrequent and
non-dependable, thus, making it dlfﬁcult for the villagers to travel to Palel and
Imphal for emergency medical needs In the absence of assured public transport,

the people have to make thelr oOwn arr. angements (through private buses and taxis)

to make trips to the 01ty

The PHC has not been provided a landline phone connection. Moreover, the MO
is seldom present at the PHC to provide medical care and treatment, particularly in
case of emergencies. In case anyone from the village wishes to contact the MO,

he/she has to first contact the Village Secretary, who gets in touch with the MO on
the individual’s behalf.

RKINGIVATER

There is no provision for drinking water for the patients within the PHC.
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A random inspection of the medicines and vaccines available at the PHC by the

Team showed that'a'large number of these were well past their expiry dates.
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The medicines and vaccines are stored in wooden almirahs which are in a
deplorable condition (see pictures below).

The Store Room of the PHC is being used to dump old and rusted trolleys, broken
furniture and other broken medical equipment etc. (picture below)




|
i

! (Thi¢ Store Room of the PHC)
I : |
INFRASTRUCTURE

l
: The PHC has no mfrastructurc worth the name. The PHC has about 06 beds, each
of which is in a deplorablé condmon Each of the beds inspected, was without exception,

rusted covered in grime, and, stained (see pictures below).




(Snap shots of the beds at the PHC)

The rooms in the PHC were by and farge dark; damp and smelly and had no
cellmg fans, and even where there were fans, these were not in a working condltlon Thq
cellmg was cracked in numerous places and the floor of the PHC was wet since the rain
water had seeped in through the ceiling (picture below). In addition, the walls were
stained and covered in soot. The PHC does not have any blankets, bed sheets, mattresses

or pillows for the'beds in the Centre..

TATION & HYGIENE
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o
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:cleaned/scrubbed ina long tlme In addmon the toilets did not have any provisions for light

I running water. lhe toilets had a terrible stench and were covered in a thick and

= =

ardened crust of dirt and green moss.

; The entire PHC is extremely filthy and unhygienic and a grave threat to the health

aiid well-being of the patients.
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(IH) Visit to the Moreh Hospltal Moreh Town, Chandel District, Manipur on
19 September 2013

On the directions of Hon’ble Member Satyabrata Pal, the Team visited Moreh

Hospltal in Moreh Town, Chandel District, in the evening of 19.09.2013. An account of

the visit to the said Hospital is given below:

PROEILEOFTHEHOSPIFAL

1

I. | Name of the Hospital Moreh Hospital
Type of Building

-| The Hospital is housed in a building comprising a
ground floor and two additional floors. While the | . .. -

“of light (see picture below).

ground floor is being used for various functions of
the hospital, the entire first floor has been occupied |
by security personnel (10 nos.) and the rooms on
the second floor of the building are being used by
the hospital staff as their staff quarters, despite the
fact that separate staff quarters have been provided
right behind the Hospital.

At the time of the visit, the Hospital was
enveloped in complete darkness. There were no
functional street lights on the road where the
Hospital is located. The Hospital building itself had
no lights at its entrance or along the corridor and/or
the staircase. The name of the Hospital, painted on
the building was barely visible given the absence

The Hospital is in a pitiable state with barely

any infrastructure in place, repulsive and
unhygienic environs and a seemingly slack and
negligent medical staff.




[ Year of establishment = - 1980
4. | Hospital timings - | Moreh Hospital is purportedly a 24-hour,
! ‘emergency” hospital.
| .
5 Doctor in-charge Dr. Yunis (Female)
|
6. | Doctors’ Shift Timings [ 09 am - 02 pm
02 pm - 09 pm
09 pm — 09 am
Nurses’ Shift Timings 06 am — 10 am

B

10 am - 02 pm
02 pm - 06 pm
06 pm — 06 am

|
;

8. | Population to which the | The Hospital caters to all the nine (09) Wards -of
- | Hospital caters. | Moreh Town, with a total population of about
16,000-17,000 persons.

!he Hospiial building, enveloped in complete darkness; the name of the Hospital, painted
on the building was barely visible in the dark)
: | L .




- Hospital’s waiting area, are as under:

on 27.

HOSPITAL STAFF

The ‘sanctioned’ and ‘current’ staff strength of some key posts in the Hospital (as

10.2012), as per the information chart (see picture below), displayed in the

X-Ray Technician

§. Key Posts Sanctioned Staff | Present Staff
l?fo. Sfrength Strength
1}. Deputy Superintendent 01 01
2 DIO 01 01
3 iGynaecoIogist 01 Zero
4. Paediatrician 01 Zero
5I : Medicine 0t Zero
é Sr. MO 02 Zero
7. | Medical Officers 14 09
81 Dental Surgeons 03 02
| 9 jl\./latfon | 0 Zero
1|O Nursing Siétltzr 04 Zero
1 !li. Statf Nurse . - 20 10
1 ié Pharmacist 04 02
1|3 Lab Technician 04 02
lill Lab Assistant 0l 01
1 ‘Ii Dresser 01 01
16. | Driver 02 01
17. Ophthalmic Assistant 0l 01
18. 02 02




2z
o 19. Cook 03 Zero
20. Dhobi 02 Zero
21. Sweeper - 05 03
122, Chowkidar 02 02
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signed 27.10.2012, displaying information on the sanctioned and current staff
strength at the Hospital)
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The Hospital’s key medical posts such as those for Senior Medical Officer, certain

p[osts for Medical Officers (MOS) Gynaecologlst Paedlatrlc:lan, Nursing  Sister,

: Sweepers and Cooks among others arc presently lying vacant.

. At the time of the visit, the Team found no doctor/medical officer on duty.
There were however, three (03) Staff Nurses present in the waiting area (just outside the
Doctor’s Examination Room). The Nurses were dressed not in their Hospital uniforms,
but in their night gear (pajamas and t-shirts). They were seated in chairs, had their feet up
oin the table and were playing music when the Team visited. Even the Attendant on duty

was not dressed in uniform.

i The Nurses informed the Team that 03 Doctors [02 Medical Officers and one (01)
D'entist] remain on duty throughout the night at the Hospital each day. The Team

however, found not even a single doctor in sight.
b

Further, contrary to the information displayed on the said chart, the Team was
informed by the Staff Nurses that at present the Hospital has only 07 Medical Officers

[and not 09, as indicated on the chart].

After about ]5 20 minutes of the Team’s arrival at the Hospital, the doctors
nurses and other staff of the Hospital arrived from their residential quarters on the third
ﬂoor of the building, W1th most of them dressed in casual, night wear.

?jn-—www-;w—-wz

ATIENTS
|
i

[Arthce =

On the day/tilile of the visit, there was no patient at the Hospital and hence, the
Team was unable to get the views of the patients on the quality and nature of

services being provided by the Hospital_

" The Team had grave doubt if the Hospital receives any non-OPD patients, that s,
those who require admission, simply because the Hospital has no concomitant

facilities or infrastructure in place to treat such patients.

5
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When asked if the. Hospital had come across cases of malnutrition among women .

and/or chi Idren, the female MO informed that there were 02 malnourished children
who were receiving treatment at the Hospital and were being provided glucose,

vitamins and. protein powder She was however, unable to furnish any records in

this regard.

MERGEN CY: PREPAREDN ESS

The Hospital is completely ill-equipped to handle emergency cases.

The entire Hospital which supposedly caters to a population of 16,000-17,000
persons, has only one oxygen cylinder which is non-functional (see picture
below) and has been so for several months with no action having been taken by the

Doctor in-charge to rectify the situation.

According to the MO (who came afier receiving information from his colleagues

about the NHRC Team’s arrival at the HOSpltal) stated that in 2013 alone, 10

- patients had died while in the Hospltal premises. Of these, 05 were individuals

who had been injured in acmdenls The reason given by the MO was that the

Hospltal was' neither equipped with a Trauma Centre nor did it have any

Specmhsts to deal with such cases.

Not only are thcre no specialists at the Hospital, but the Operation Theatre (0T)

of the Hospltal has been non-functional for years.

The Hospital has only one Driver to operate the Hospital Ambulance, who,
according to the MO’s incredulous assertion, remains available ‘round the clock’

to deal wnh/respond to any medlcal emergencies. The Driver’s name is Mr

Siamdinglian.



Interestmgly, at the time of the Team’ s visit, the Drwer of the ambulance was
not on duty and the ambulance, parked on the ground floor of the building,
appeared as though it had not been used for several days/weeks on end. It was
l covered in a thick layer of dust, was left casually unlocked, and its insides had a
foul odour. It was devoid of any visible signs of medical equipment or

emergency aid box/kit.

r
j = Moreover, the ambulance did not have the name of the Hospital or any contact
| numbers painted/displayed on its sides. When asked by the Team to provide the

phone number of the Driver, the staff present unanimously stated that they did nof
i have his number and that only the Doctor-in- charge, Dr. (Ms) Yunis, had his
number, whose duty it was to inform the Driver of emergencies, as and when they
occurred. Dr. Yunis® number was switched off when the NHRC Team tried to call
her on her personal mobile number and remained so for the entire duration of the

|
! Team’s nearly two-hour inspection of the Hospital.
|

' ® No contact numbers .have been displayed outside the Hospital for public

information.- The Hospital has not kept a Iog book/duty chart in respect of the

Driver’s duty schedule either.

= When asked if thére Waé a dcdicated number for emergencies and if this number
i had been widely advertised through the local media for the benefit of the general
public, the staff informed the T eam that the Hospital had not been provided any
landline telephone connection. On being asked how the general public gets in

touch with the doctors at the Hospital, there was no reply forthcoming from the
staff.

DRINKING: WATER

There is no provision for drinking water for the patients within the Hospital, not

wun so much as a simple watcr filter, The HOSpltdI has a Water Maker WM 120 (pzctur e

7
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below)

| with a water storage tank of a capaCIty of 50 liters and water making capacxty of
120 liters per 24 hours at 70KH. The sald water maker/machine was purchased by 1hp

Hospltal in June 2013. I[owevcr ll date, it has not been put into operation. It remains

non-funetional. .
[

(The non- functlonal WM120 Water Maker)

MEDICINES AND SPECIAL HEALTH FOCUS OF THE HOSPITAL
| m

, A random inspection of the medicines and vaccines available at thc Hospital by

the undersigned showed that a large: number of these were well past their

expiry dates (see pictures below).

- * The MO informed the undersigned that medicines are provided free of cost to the
patients. However, the Team noticed that barring a few exceptions, none of the
boxes containing other medicines/vaccines had the Government  seal/stamp,

indicating that these had perhaps been purchased from the local market.



(A snap shot of just a few of the medicines and vaccines, past their expiry dates)

On further enquiry, the MOs present at the Hospital, stated that since there is no

stock ofmedlcmes at the Hospital, the doctors have been ‘purchasing medicines

and vaccines for ‘the patlents with their own money. This claim however,

seemed suspect since the staff also informed the Team that they had not received

their salaries for the past few months.

It seems far-fetched theretore, that a staff, which seemed so slack ang
indifferent towards their duties at the Hospital and who had made no visiblg

cfforts in the upkeep of the Hospital, would act with such benevolence towards



o
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~ thetr patients, that too, given that they had not recéived their salaries since the past -

few months. If however, the Staff i is, in fact, buying these medicines ang
vaccines from the market it remains to be verified whether these are being

sold to the patients by the staff and if they are profiting from this

arrangement.

The MOs informed the Team that that they had not been recetving surgical gloves
from the Centre Store due to which they had no option but to sterilize and re-use

the gloves (see pictures below).

The Hospital has a Deep Freezer which has remained switched off since early
2013 which is when the Hospital recelved the last stock of vaccines (for measles,

DPT, TT etc). As a result, the Hospltal has also not carried out any Immunization

in the last several months.

The MOs present at the Hospital informed the Team that the Rashtriya Swasthya

Bima Yojna (RSBY) was not in operallon in Moreh Town and that there were no

benef‘cnarles ofthe sald scheme at the Moreh Hospital.

Further, while the MOs stated that the Janani Suraksha Yojna was in force, they
were unable to furnish any records of the benefi iciaries of the said scheme, the
immunization received ctc. They also did not have samples of the JSY Health

Card and stated that these are kept/maintained by the doctor-in-charge.

10



(The sign on the wall regarding the re-

use of gloves after being ‘autoclaved?’)
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iSTORE ROOM
i Shri N D Samte, the Store in-charge stated that the Hospital store room had Zero

Istock of medicine and that ne medicines had been received by the Hospital since July

2012 He added that each time that he has visited the Centre Store, Imphal (East) to
collect lhe medicines, he has been turned away by the Director (Health) of the said Centre
Store stating the non- -availability of medicines, including basic medicines, such as,
Il)aracetamol, Brufen, Cetrizen, Ciproftoxacin (an antibiotic), Septron, Omez (for

gastroiniestinal problems), Dygiene etc.

[
i

‘E In this regard, the picture given below may be seen which shows the response (in
red) of the Centre Store dated 19.08. 2013, stating that “the above following medicine

f
J

items are not available in the stock.”
F

(Respome of the Centre Store dated 19 08 20]3 indicating non- avallablllty of medlcmes)

! The Store Room of the Hospital was in a deplorable condition; it seemed less like

the store iroom of a Hospital and more 'of a garbage dump. The room was damp and the
' 12
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nd pillows werg

ceiling had prominent cracks in several blaces. The blanKets, bed sheets a

placed on a wooden rac_:k and were covered in dust and were wet/damp. Dirty dressing
!gauzes and dirty cotton rolls were also seen sitting on the dirty wooden r

ack (see pictures
!tﬁe[ow)‘. ,
|

(Smap shots of the Store Room)
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(Bottles of Nicofer-C, a vitamin for Scabies

» past their expiry -dtcs, covered in grime, in the
store room) :

(On the Ieft: The lone, ‘no-functional’

oxygen cylin(le in Moreh Hospital. On the Right:
The Bed Pan currently in use at the Hos

pital; notice its dirty, rusted exterior and interior)

14




'lNFRAS;TRUCTURE | @ @

~ The Hospital has no infrastructure worth the name. Whatever little does exist. has

been kept so shabbily that these facilities are as good as non-existent.

; To begin With at the entrance of the kufchcha road which leads up to the Hospital,
tlhere was an iron gate which was locked. It was opened especially for the NHRC Team to
pass through and thus, brought into question the accessibility of the Hospital to the
gencral public. The approach road was extremely bumpy and mired in sludge given the
ﬂarns in the town over the past few days, thus, making it completely unapproachable for

lhe public,

There was no provision for light at the entrance to the Hospital, in the hallways,
along the staircase, in the Doctor’s exammatmn room, male observation room, any of the
Wards or the toilet. According to one of the Staff Nurses, the Tone bulb installed in the
dﬁoctor s examination room had blown the same morning, but had not been replaced even
until night despite the fact that the Hospital is located barely a few meters from Morch
]iazaar.

l The Hosp'ital has 50 beds, each of which in a deplorable condition. Each of the
beds inspected, was-without exceptlon rusted covered in grime, and, stained. Each Ward
on an average has 08-10 beds. The IV bottle stands were rusted and broken and covered

m grime (see prcture.r below). .

The wards were by and- large dark, damp and smefly, had'no ceiling fans, and evep
where there were lans these were not in a working condition. The ceiling was cracked in
numerous places. I addition, the walls were stained and covered in soot. The lone
werghmg machine at the Hospital was old and rusted. The Hospital has only one wheel
chair which was also old and rusted and had a seat cushion which appeared not to have
be?en washed/cleaned in a long time.

The Hospital has an X-Ray machme as well as a dark room where the x-ray films

are developed’ (see pictures below).

15



P

16




T

: S i
2 TR
Th. Lk el Tl

o e

N . . LT e m )

7 . e
s o ML
. e ,

L

|rvr e Lo . . -

-

(The lone ‘rusted’ Wheel Chair in one of the waiting areas in the Hospital premises: the

cXxamination tables visible in the picture were rusted and filthy)
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i
(The Dark Room)

!
SA!NITATION;& HYGIENE

At present there is only onc functlomng toilet in the Hospital (see pictures below).

The toilet was extremely filthy and appeared to not have been cleaned/scrubbed in a long time.

18
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he toilet had a terrible stench
Eand had no running water. The wash basin was broken, filled with a hardene
and green moss.

!

gln addition, the tojlet dfd not have any provision for light. T

d crust of dirt

The entiré Hospital is extremely filthy and unhygienic and a grave threat to the

health and well-being of the patients.

i
1
|
[}
|

"It appears that while the abominable state of affairs at Moreh Hospital has

1 .
reccived attention in the local media (news reports at Annexure), it has had little impact’
on the State authoritics.
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(T) Visit to the Thangtek Junior High School, Thangtek Village, Imphal (West)
|

District, Manipur
!

On the directions of Hon’bie Member Satyabrata Pal, the Team visited a Junior High

School in Thangtek Village, Imphal (West) District, Manipur on the morning of 18.09. 13.

An account of the visit to the said Prlmary School is given below

!

Sj.No. Head

Information

I. | Name of the School

Thang:tek Junior High School

2 Year of establishment | 1947

3{. Name of Principal and | Both posts are presently lying vacant
‘ Head Master

4 Classes 1 to VIII

5 Type of Building

 The junior high school is comprised of three adjacent,

single-storey buildings, which house the classrooms,
kitchen shed, store room, toilet block and Head

Mistress’ office (see pictures below). The school has

six (06) rooms which have been converted into eight
(08) classrooms, using wooden boards to partition two
of the rooms. In addition, there is a large room which
functions as the office of the Principal/Head Master as
well as the Staff Room.

Built within the building is the kitchen shed and a
separate bloCk with toilets.

The classtooms were dark, damp and dingy with little

provision for ventilation or natural light. The school
‘was in clear need of cleaning and upkeep.

1
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6. [School timings | 10:30 am to 3:00 pm

l _
7. Human Rights None
i component it the

: syllabus / curriculum

that most children come from poor families and
therefore, must belong to the BPL category.

8. Socio - economic Most students belong to the ST category. The
| background of the Teacher-in-charge did not seem very sure, but stated
| children

|

LV

2 ol

s A ik 5
(A snapshot of the school building)

~

S.No. Head Information

i

/1. |Total number of students 87

; registered ]

| . :

i2. Class-wise Strength, as Class I: 12 Boys & 16 Girls
’, informed by the School-in- | . _ _

! Class 11: 06 Boys & 07 Giils
i charge. ]
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| . " Class I11: 03 Boys & 02 Girls
| o Class TV: 03 Boys & 07 Girls
Class V: 05 Boys & 04 Gitls

While the total number of students registered at the school stands at 87, the class-
WISG strength provided by the Teacher-in- -charge added up to only 65 children. The

Teacher was unable to explain the difference between these two figures.

| The Junior High School has poorly kept attendance records of the students for all

classes from the I* to the 8" standard. It was observed, that the rate of absenteelsm and‘

7 drop outs in the school was qulte high. The attendance on the day of the visit was

observed to be between 30-40%. In. addition; according to the Teacher-in-charge, on an
axlzerage about 1-2 ehlldren drop out of school each year. However, a glance at the
attendance reglsters of the students over the past few years, revealed that dropout rates

were possibly higher.

The Teacheluin-chal;ge stated that a key factor contributing to high levels of
absenteeism and drop outs was the fact that a large number of children come from very
péor BPL and AAY families, who parents work as migrant labourers and frequently
travel outside their villages in search of work, taking their children along. He added that
no attempt had been made by the school to get in touch with the families of the children
nqt coming regularly to school to find out the reasons for their absence and to try and

relctify the situation.
|
The children (across all the classes) informed the Team that they are, as a matter

oficourse, hit on their palms with bamboo and/or wooden sticks by their teachers as

! . ’ . .
punishment for not doing well in class, being talkative, inattentive or not-
performmg well in the exams. The Teaehels did not deny hitting the children with

sueks
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" 18 i Further, 1t was observed that while the official school timings are 10:30am to

03 00 pm, the children started to leave from school as soon as the NHRC Team got ready

t!o leave around 1:30pm.

| The Team observed that while the children (of Class VI) were being taught EVS in

English, they were unable to answer questions from the lesson being taught to them. Even
the Teacher taking the class was unable to answer basic questions such as what was being

t?ught to the students. She required a translation of the question from English to Manipuri

fPr her to respond.
—

STATEDETANS
|

S;' No. | Head Information

} 1. i Sanctioned strength .| 15 Teachers

| I ,

2. | Actual number of teachers - | I'l Teachers (permanent), of which
| g 02 Teachers will retire in February
; 7 2014,

.3. Teachers per class , 04 Teachers for Classes [ to V
‘; S ' 07 Teachers for Classes VI to VIII

| N

‘! 4. Vacancies,_i_f any 04

{ 5. Student-Teacher Ratio 1:7 (approx.)

:6. | Para teachers (under the SSA), if | None
any

7. | Prescribed  qualification  for | For Primary School Teachers, the
Teachers prescribed qualification is 10+42;

L | For middle and high school, the

: prescribed qualification is
| jt Graduation.

‘8. Peon/Sweeper | N’Qne
‘ 19 : Cpok | o | One
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iCLASSROOMS

(Snap shots of class rooms in the school)

| The junior high school has six (06) rooms which-have been converted into eight
(08) classrooms, using wooden boards to partition two of the rooms. In addition, there is
allal ge room which functions as the office of the Principal/Head Master as well as the
Staff Room. The classtooms were dark, damp and dingy with little provision for
ventllatlon or natural light (piciurex above) The rooms are covered with Corrugated

Galvamsed Iron (Cl) sheets. There i is no provmon for electricity in the entire school and



thus, the classes do not have any. fans or artificial light. The rooms were damp, smelly

and extremely dark and the walls were covered in dirt and soot.

i
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The classrooms were bare and had no educational charts and/or wall paintings.
There were blackboards (with stands), chalk, and board dusters in each of the class
rooms. Each of the classes has been provided with wooden desks and benches for the
cihildren. However, these were observed to be insufficient relative to the respective class
iﬂ‘ellgth. The desks and' benches were observed to be dirty, with an uneven and

'uinpolished surface and a few of these were unsteady.
SCHOLARSHIPS/INCENTIVES

The Teacher-in-charge informed the Team that there are no Government

not p10v1ded any fi nancml mcentwes by the school

4 |
DRINKING WATER

!

sfcholars‘mp schemes for children belonging to the ST category and thus, the children are-
E
|

! The school has two 7(02) water storage tanks of a capacity of 300 liters each, the
v\}ater from which is used for the washing, cooking, drinking and other purposes. The
water from the tank is filled up into two (02) water filters (see piciure), each, with a
czilpacity of 10 liters. These filters are placed in the Staff Room from where the children

drink water. ' i

’

! (The two water 'filters, piaced in the School Staif Room)
_ : 6
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The School has four (04) toilets for common use by the Staff and Students. Of

|
o
SANITATION

I
|
1

these 02 toilets have been out of order for nearly 05 years now. In this regard, complaints
have been made by the School to the Zonal Education Officer and other Inspectors who

ws1t the school from time to time. However, no action has been taken by these officials

so far,

i Wh:le one of the functional toilets is a concrete squat toilet/Indian-style commode
(picfme be/ou,) the other toilet is merely space dug out in the ground, and is connected,

through a pipe to a septic tank located behind the toilet block (pictures below).

(The school toilets),



! (The septic tank, which is located behind the toilet block of the school)

| While the first toilet had a plastic bucket and mug to pour water from, in the case
of the second, therc was no such provision in place. The toilets were by and large dirty
and had a foul odour. It was also observed that despite the presence of the toilets, some of

the children defecated in the open (behind the toilet block). There is one soap (Rm) which

has been provided to the children to wash their hands.

MEDICAL’FACELITIES

There is no clinic/dispensary/medical toom in the school premises nor a medical
f Ir st aid kit/essential medicines for the children. In case of any emergency, the students
have to be taken:to the nearest CHC, which is at a distance of about 05-06 kms from the
School The Doctor from the CHC visits the school about once a year. The nearest PHC
(whlch the Team had inspected earlier that day), the staff informed, was practlcally non-

functional.
S?T‘ORE_ ROOMS

The school has one store room which is used to store food items received under

the mid-day meal scheme. On the day of the visit however the store room was practicaily
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mpty, with the exception of a half-empty sack of rice (picture be ow). The store room

as observed to be dam-p.r

g

(The School Store Room)

|
BOOI\S AND UNIF ORMS

! Al children are provided text books free of cost at the beginning of the academic
séssio’.n. However, the children have to buy/arrange for their own notebooks and
stat]onery Each child is also provided one set of schoolsuniform per year, free of cost.

The children however, are not provided shoes or socks by the School.
MID DAY MEALS (MDM)

E The students informed the undersigned that they do not receive the mid day
meal regularly at school. The last meal they received was nearly two months ago, in
luly And even then, the children added, they do not receive meals for all days of
the month, but are given food for about 15-20 days each month. This was
corroborated by the Teacher-in-charge who stated that this is because the food amount
béing provided to the schoo] was not enough for the total students registered at the
school The Teacher-in- charge was unaware of the per head nutritional requirement of the

chﬂdlen or how much rice, dal and vegetable is given to the children each day.
9 J
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The students stated that they are usually served rice and dal, and on certain days
ale also provided fish, eggs and khichdi. The Children are usually served their meals
al ound 12:30pm. They added that their teachers do not give them advance notice of non-
avallablhty of food on a particular day, as a result of which they have to go hungly that
day On: such days, those who stay closeto the school, go home to eat their meals; while
those who live at a distarice have to remain without food. They added that since these

days, they are not being prowded any meals, the children eat at home before coming to

school.

(The Kitchen Shed)

* The school has hired two female cooks (even though there is provision for only

one cook), who are paid INR 500 (cash) per month. The cooks make use of firewood to
céok the meals (picture above). The cooks stated that they are paid only when they cook
f(iod at the school; in casc of non-availability of food items from the concerned
Department the cooks are not paid their dues by the school. According to the cooks,
depending on the attendance for the day (for which a-head count is done during the
SCiIOOl asseinbl.y) the teacher-in—charge.provides them the requisite amount of rice/dal etc
to 'be cooked. On an average, they are required to cook 7-8 kilos of rice per day. The rice
1s prowded by the Zonal Education Office.

10
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It was observed that the school has not maintained any records for various aspects

<

f the mid-day meal scheme after April 2013. The cash book is not being maintained well
by the school with entries not being made consistently. The entries which have been
I

made, are in pencil (thus, leaving these entries open/vulnerable to potential

lrllanipulation). In addition the pages in the MDM cash book have not been signed by the
Head of the School or the individual in- -charge. In the register containing records of the
rice dlstributed during the year 2012 only one entry for the month of April 2012 had

been made.

The Teacher-in-charge stated that there is.usually a delay on the part of the
administration in crediting money to the bank account of the School due to which the
School is unable to purchase food supplies for the children. The School has a bank
account in Manipur Rural Bank in the name of ‘Thangtek Jr. High School’,
Initerestingly, to withdraw money from the Bank account, the School requires the
signatures of the Convener of the School Management and Development Committee
as! well as the former Head Master of the School. This arrangement continues to

|
remain in place despite the fact that the Head Master has left the School.

| Further, it was observed that there was a wide variation in the amount withdrawn
across different months by the school from the bank account for the Mid Day Meal. The
Teacher-in-charge was unable to explain this variation or the exact purpose for which
these amounts had been -withdrawn, statmg that he had only recently assumed charge as

Ihe‘ Teacher-in-charge.

11
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(I1) Visit to the Lambmkhog&angkhong Government Primary School,

Haorang Block, Imphal (West), Manipur on 19 September 2013
1

(Dn the directions of Hon ble Member Satyabrata Pal, the Team wvisited the

Lambmkhongnangkhong Govemment Primary School in Imphal (West) District on the

nllornmg of 19.09.13. An account of the visit to the said Primary School is given below:

SCHOOBEROFITAND BASICIN FORMATION

I

Sj.No. Head Information

I‘ Namme of the School Lamboikhongnangkhong Government Primary
; ‘School

2l Type of Building The school is comprised of four separate,

: single-storey  buildings, which house the
classrooms, kitchen shed, store room, toilet

block and Head Mistress’ office. (see pictures
below).

The buildings are red-brick structures and use
Corrugated Galvanised Iron (CI) sheets which
| serve as roofs. The School does not have a
o Boundary Wall and is open on all sides.

The school does not have a playground; the
ground just outside the four buildings is
‘covered with tall grass/weeds and has not been
cleared out by the school authorities since

according to the Head Mistress, the ground
| remains water-logged duc to the frequent rains
in the area, thus, making the ground unfit for
thie purpose of playing.

The walkway outside each of these buildin gs is
not made of concrete and hence, due to the
rain;, the ground had become sludgy, thus,
making it inconvenient to walk.

Most classrooms were dark and dingy and did
_ . not have concrete flooring because of which
! the floor inside the classrooms was damp

1



(picture below).

4. School timings The School functions 6 days a week. School
timings are from 10:00 am to 0] pm for

children in classes I and II; and from 10:00am
to 02:30pm for children from Classes lto V.

5 Subjects taught Hindi, English, Maths, EVS, Manipuri

6. Human " Rights | None

component -~ in - the

' syllabus / curricutum

7. Sports & ‘Extracurricular | The children play mdoor, board games such as

Activities. fudo, carom, chess- etc or games in the

: corridors since there is no playground in the

| school premises.

9. Socio-economic

background  of  the
children

Almost all students come from BPL and AAY
families. A majority of the children come from
OBC category families while others belong to
the ST category.
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1
; (The damp floor of the classroom)
STUDENT DETAILS '
Si'NO. Head Information
i]. Total number of students 55
!




| 2. | Class Strength Class I: 15 students é q

Class II: 10 students

Class 111: 11 students
Class IV: 11 students

- Class V: 08 students

3. | Students present on thé Class I: 06 students
i day of the visit |

. ' : Class IT: 07 students
Class [II: 04 students
Class IV: 04 students

Class V: 04 students

It was observed that while the children’s uniforms were largely clean, a number of
them wore tattered uniforms. Only a handful of children had shoes on their feet, the rest
wore rubber slippers. The children (across all the classes) informed the Team that they
are whipped on the palms with bamboo and/or wooden sticks by their teachers as.
p|umshment for not doing well in class, being talkatlve, inattentive or not
performmg well in the exams. When asked, the Head Mlstress and Teachers first

demed this and then brushed 1t off casually as ‘necessary’ under certain situations.

1
i
i

| The Team also came acr’o‘ss‘a ten-year-old male student with special needs who
hz;is been admitted to Class I. When asked, the Head Mistress stated that the School did

n(%t have any teachers trained to teach such children.

Some of the children in classes 111, IV and V informed the Team that they are
miade to sweep their classrooms every Saturday. Some children in the fifth standard

adlded that at times, the students arc also made to cut the grass when il has grown high,



&

using scissors and/or a knife. While the Head Mistress accepted that the children are
i ) ' . e
made fo sweep their classes once every week, as part of the ‘social service’ class, she

denied havin g ever ordered the children to cut the grass.

ATTENDANCE & SCHOOL DROP OUTS

The Primary School has’ maintained reg,ular attendance records for the students for
aII classes, from the 1" to the 5" standard. It was observed however, that the rate of
1bsenteelsm and drop outs in the school was quite high. The Head Mistress stated that a
leey factor contributing to high levels of absentecism and drop outs was the fact that a
liarge number of children come from very poor, BPL and AAY families, who parents

work as migrant labourers and frequently travel in search of work.

l
STAFF DETAILS

|

SI No. | Head Information
1. | Sanctioned strength - ' 13 Teachers
2. | Actual numbé'r ofl teachers 12 Teachers
1 3. | Vacancies, if any o _ One

4. Smdent-Tealchf::r R_aﬁq — 1:5 (approx.)

;5. {Para teachers (under the SSA), if | 02 Teachers

any

6. Peon ‘ One (permanent)




On the day of the visit, only five (05) teachers were present in the school. While

t"wo (02) teachers were on mater mty leave, one was on casual leave and four (04) teachers

were away on Electoral Roll revision duty.

| Accoldmg, to the Head Mlstiess wlule the para. teachers (who are desq,nated .
‘regular’ teachers), appomted under the Sarva Shiksha Abhiyaan, have not received their
salaries since February 2013, those working on an ad lioc basis have not received their

dues since 2010,

MID DAY MEAL

The school has given the responsibility for cooking and serving the mid-day meals
to two (02) female cooks from the locality. They are paid an honorarium at the rate of
‘li\IR 75 per day, which is paid to them by way of cash at the end of every month. The
cooks stated that they work at the School approximately 20 days each month and
s:ometimes, fhere is a delay on the part of the School in payin g them their dues. The cocks

stated that they had not received their wages since August 2013,

The school has a large kitchen shed (picture below). Six tall, long wooden benches
have been placed inside the shed for the children to stand at. and eat their meals. The
children are provided steel plates and steel glasses by the Primary School. The children
aJe usually provided dal, veg,etab]es and rice (which is provided by the Zonal Educatlon

Department once every 20 days or so) and even fish on certain days.

. The floor of the kitchen shed was broken in several places and was damp, made
as 1t was, of hardened mud. The kitchen shed was clean on the day of the visit and the
kltchen utensils and other. cooking items were neatly stacked on a wooden bench at one

end of the kitchen slied.

The children are provided steel plates and glasses by the School. After their meals,

the children are required to wash their plates and glasses with the water and soap

provided to then:



The children informed the Team that there have been several inst
» in lieu of which they are given 2-3

Ithey have not been provided meals by the school

;bISCUItS. When - prodded, the
‘happened on certain occasions when adequate food

been received.

Y

ancey when

Head Mistress reluctantly admitted that this has

supply and/or funds have not

e ioni §

(The School Kitchen Shed)
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The School makes use of firewood for cooking purposes. The firewood is
procured by the school peon. The Head Mistress stated that at present the School recejves
about 180 rupees per month to purchase the firewood. This amount, she added must be
1ncreased to at least Rs 300. The School Head Mistress buys the vegetables herself from
tﬂle local market. She stated that, the School receives funds from the. concerned |
Department fairly regularly, with certain periods when these funds are not received on
tlime. The School account to which these funds are sent is in the Joint name of the Head

. iy .
Mistress, a local Councilor and a local guardian. -
p : .

L

Overall, the kitchen is spacious for the purpose of the Primary School and was
clean and neatly organized on the day of the visit. It was observed that the School has not
mlaintained proper records in their mid day meal scheme register. No entries have been

made since May 2013 in the register.

Further, it was observed that Contrary to the Head Mistress’ information that the
cooks are paid at a rate on INR 75 per day, the register showed that from 2012 until
March 2013, the cooks had been paid only INR 1000 per month. The Head Mistress
when asked for the cash books stated that the cash book with entries since April 2013 had -

' been taken away by an Assistant Inspector who had come for a school inspection in the

last week of July 2013, which has not been returned to the School as yet.

Nr-rrs»:mog
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J The School has four. (04) toilets and each-of these has been non-functional for
nearly two years now. The Head Mistress informed the Team that she had made
complamts and requests in this regard to the Education Department Inspectors who have
v1s|1ted the School i in the past However no action has been taken yet by them to rectify
the‘ situation. In the absence of funcllonal toilets, the children are compelled to defecate in

the iopen, behind the school
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The school does not have a water storage tank. It makes use of the water from the

Iocal pond for washing, cleaning and other purposes. It has two water filters, one in the .
kltchen and the other in the Staff room from where children drink water. The School has

also provided them steel glasses

1
t
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There is no clinic/dispensary/medical room in the school premises nor a medical
ﬁrst aid kit/essential medicines for the children. The School has never been visited by a
doctor for a general health checkup of the children. In case of any emergency (which
accordmg to the school head master has never occurred), students can be taken to the

loeal PHC which is at a distance of one kilometer.

All children are provided text books free of cost at the beginning of the academic session.
However the children have to buy/arrange for their own notebooks and stationery. Each
chlld is also provided one set of school uniform per year, free of cost. The children

however are not provided shoes or socks by the School.
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VISIT TO MNREGA WORKSITE

(D_Visit to_the MNREGA work site in Moirangkampu Village, Block I,

Imphal (East) District

1

S.No. | Head Information
1 Total number of ‘persons provided 950 fof which, roughly, 500 are women
‘ employment under the project. and 450 men]
2 Social composition of the village - | Most families belong to the OBC
cafegmy
3 Nature of MNREGA Project Singling.or laying of sand and gravel on
the internal kutchcha roads/paths of the
j village.
4 Duration of Project | 06 days
5 Number of working hours per day 06 hours
6 Rate of daily wages INR 153 per day (for men and women
alike)
7 Highest average number of work | 66 days
': days received in Imphal  (East)
District
8¢ Lowest average number of work | 35 days
; ﬂays received in lmphal (East)
District
9 Has anyone received 100 days of [ No
‘} cmployment "in- a“year in Imphal
| (East) District? |
I(% Average number of work days | 38 days.
t received in Moirangkampu Village | This low fi gure, according fo the Village
é Sarpanch, is due to a lack of adequate
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funds available to the village under
MNREGA.

However, the people in the village do
not depend on work under the
MMNREGA project alone but are also

enagaged in other activities sweh as

‘agriculture, handicraft work etc.

Whether the
such as an

school etc?

vl ]égé has

anganwadi,

facilities

primary

Yes, the village has an anganwadli
centre, a primary school and PHC, all

within a 1.5 km radius.

G

(The katehe Im rn.ld wrthm the wll.lge where the MNREGA iject was being carried out)

‘e

The locals informed the undersigned that they had applied for the Job Cards (JCs)

thxough the Gram Rozgaar Sahayak, who is a young educated male from the village. The

Sahamk fills out applications for employment and JCs under MNREGA on behalf of the
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i -
village people and submits these applications online, on the web portal of the Central

Govemment’ MNREGA website. The Sahayak works on a three-month contract period
and 15 paid an honorarium at the rate of INR 8 ,000 per month. The JCs are plowded to
the peop]e by the Block Developmenl Officer (B DO) to the beneficiaries.

The ADM, Imphal: (East) B]ock I stated that while the Centre releases the funds

on time, it is the State Government which delays the release of these funds.

Mrs Mema Ning Thou Jam, one of the workers it the work site stated that the
villagers never get. 100 days of work in a year and that the average number of work

days they receive is between 57-60 days.

i Moreover, they are never paid their dues on time; it takes nearly 4-5 meonths

before their wages are transferred to their individual bank accounts.

, : ﬁﬁ:.x o4 K e :
(‘Singling’ or I.wmg of sand .md gravel on the internal I«unhdm road ofthe villdoe being
carried out under MNREGA)

Mrs Mema Ning Thou Jam added that many of the villagers entitled to the BPL

cards, had not received these since they had not even been given the application forms
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® o applying for the BPL cards. While only a few have these cards in the village, they are
mostly those who are already well- off and who have some sort of political connections. ‘
: When asked, the ADM, Imphal (East) stated that the State Government had
fixed a certain quota/limit on the number of BPL, cards to be issued due to which not
aII those who deserve and require these cards, receive them. He added that the nodal
agency for issuing BPL cards is the Food and Civil Supplies Department of the State

Government

The Village Sarpanch, when asked which categories of people — whether manual
scavengers widowed women, BPL card holders etc., get preference for employment
under MNREGA in the Village, stated that all people who have applied for work are
prowded employment. In the project that was underway at the time of the visit, nearly
950 people had been engaged to work on the project,

i However, the Team observed and felt that a large number of women who were
working at the site seemed to be fairly well off, economically. Some wore gold
omaments studded with diamonds and expensive rimless glasses. On the whole, a
majority of the women at the work site were dressed well, in clean, starched and ironed
clo*thes. Thus, there is a reas()nable chance that einployment under MNREGA is -
being appropriated by the rich and influential in the village, thus, reducing the
number of work -days availabie to those who actually deserve and need employment
un@er MNREGA. | '

|
i

Another observatlon wh:ch pomts to a similar conclusion was the fact that while
the {Vlllage Sarpanch had informed the Team that roughly 450 men were engaged at the
work site, the Team found the work site dominated by women. It felt that the fi igures

pr offered by the Sarpanch were exaggerated since barring a few men, one hardly saw any

Thc DM, Imphal (East), informed the undersigned that there are o manual scavengers in Imphal (East)
Disirict. He added that a survey had been carried out across the District by the District Administration,
which revealed Nil results.
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men at the work site. It is therefore, likely that the men of the Vlllage have regutar

employment elsewhere, while the women from the households are merely working at the
stte for some additional income. In fact, the woman whom the undersigned had spoken to
ealhel (Mrs Mema Ning Thou Jam) had stated that her Husband was a Class I\f
Govemment Employee. She had stated this in response to the under51gned S query about

whether her Husband was also present at the work site.

If true, this means that those who are rich/well-off are eating into the work

- days of those who actually néed employment under MNREGA.

Some of the otherwomen at the work site stated that the rate of wages under
MNREGA is just not enough for running their households given the high cost of

living. They added that the amount must be ingy eased 1o at least 200 rupees per day.

When asked if anyone in the village had received unemployment allowances in
the event that they had not been provided work under MNREGA within 15 days of
hawng applied for such work, the Village Pradhan herself, secemed clueless about any
such provision under MNREGA. The women at the work site too denied ever having
recelved such allowances-and added that there had been numerous instances when they
had applied for work, but did not receive employment and were simply told that the
District Administration did not have the requisite funds for initiating MNREGA projects.
The BDO confirméd that none of the vnllagers in the Block had ever been paid

uncmployment allowances by the Dlstrlct Admmlstratmn

As regards the complaint mechamsm under MNREGA the Village Pradhan stated
that the complaints from the people arc recerved by the Pradhan and forwarded to the
Block Development Officer (BDO) who In turn, sends.these complaints to the Dristrict

P10g1 amme Coordinator and the ADM

The main g,rouse of the village women appeared to be that there are not enough

I
work projects under MNREGA being carried out in their village and even when these
projects are inittated, the villagers receive very few work days, such as the current

5



pleect under which each individual would receive a mere 06 days of work. Moreover,

theie 1s always a time gap of about 3-4 months between projects.

An old female worker over 70 years (she was unsure of her exact age), when asked
if she was a beneficiary of the Old Age Pension Scheme (OAPS), stated that she had
ﬁever heard of the scheme and was not receiving any old-age benefits from the
admuustlatlon The BDO informed the undemgned that it is the iesp0n51b1hty of the
CDPO to disburse QAPS application forms to potential beneficiaries and submit these tQ
the Social Welfare Department and admitted that the scheme did not have a wide reach as

yet in the state. _

The people spoken. to requested for a quicker transfer of their wages to theit bank
accounts, a hike in the rate of wages under MNREGA, and issue of BPL cards by the

State Administration.



VISIT TOOHOUSES CONSTRUCTED UNDER THE

| INDIRA AWAS YOJNA (IAY)

(I) JAY House in Moirangkampu Village, Block L, Imphal (East) District

The house is made: of mud, bamboo and straw [see picture below] and the roof is

made of Corrugated Galvanised Iron (CI) sheets. The owner of the House stated that he
had 1'ecei§ed a total amount of 45,000 from the Distrigt Rural Development Agency,
under the Department of Rural Development (which is the nodal agency, charged with
the implementation of the TAY in the State). This amount was credited to the bank
account of the beneficiary iﬁ three installments, that is, two installments of Rs.20,000

each and a third installment of Rs.5,000. The house has been buift on land that belongs to

the house owner.

The owner informed the undersigned that the ameunt of 45,000 provided for the

construction of the house under IAY was not enough the meet the expense of
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constructing a- toilet and bathroom and thus, the owner did not get these
constructed He added that no inspection was carried out by state officials during the

entue process of the construction of his house.

iy
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(The House is madc of mud, bamboo and straw)

The owner stated that his family shares a makeshift, half-sanitary toilet (picrure
below) with 04 other families of the village which was set up using monetary
contributions from these families. In addition, a makeshift bathing space has also been

erected by the owner with g few other neighbouring households which is commonly used

by them. : I

The ADM, Imphal (East) Dlsmct informed the undersigned that the Department of
Rulal Development had already sent a proposal to the Public Health Engmeering
Depamnent (PHE), which is the nodal agency for implementing the Total Sanitation
Campalgn (TSC), to construct toilets in the houses that are being constructed under the

IAY. However, there has been a delay on the part of the PHE Department in acting on the
| 7 :

said proposal.
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[The makeshift toilet used jointly by 3-4 households)

The owner of the house informed the undersi gned that there was no pipe water
supply provided by the district administration, in either his home or the village and
that people were dependent on the ponds (picture below) and river in the vicinity to meet

their water requirements. Water from these sources, he added, is boiled before being

consumed by the families.

(The village pond, from where water is used for bathing, drinking, washing, cooking and

other purposes by village households; the water appeared to be extremely dirty)

I
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Further, the owner of the house informed the undersigned that there was Vno
provision for electricity in the entlre village and that village households were forced to
get private clectricity connections. He seemed unaware of the Rajiv Gandhi Grameen
Vldyutlkaran Yo;ana (RGGVY).and stated that no such scheme was presently in

operation in the VIHag:e

The ADM, 'lmphai (East) District, stated that the district authorities are in the
process of ldentlfymg, potential beneficiary households under the RGGVY . He added that
rhe Deputy Commissioner; Imphal (East) District had issued a lettel dated 12 September
2013 quuestmg the district officials to collate and forward list of beneficiaries from
various Gram Pradhans in the district which had to be sent to the Power Department,

Government of Manipur (copy of the letter is ai Annexure).

The owner of the house also informed the undersigned that the house had net
been provided a smokeless chulha and that his fanmly uses L.PG cylinders for their
kitchen requirements. However, since LPG is quite expensive with each cylinder costing
Rs.500 (approx), the family also makes use of firewood for cooking, which gives off a ot
of smoke (picture below). In addition, firewood is also quite expensive and costs about

INR_ 200 per 40 kgs (which lasts approx. 05 days).




The owner also seemed unaware of the Rashtriya Swasthya Bima Yojana
(RSBY) The ADM, Imphal (East) District added that the RSBY has not been

implemented in Imphal (East) District and that it was fairly new scheme in the State,

The owner informed that the people in the village suffer from common ailments
such as flu, cough, cold, water-borne infections, diarrhea etc. He added that even though
ti]ele are lots of mosquitoes in the village, given the damp weather and la; g€ green open
spaces these mosquitoes were not carriers of diseases such as dengue or malaria and

people in the village seldom suffer from such diseases
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The houses are made of made of mud, bamboo and straw and the roofs are made

of Conugated Galvamsed Iron (CI) sheets. The owner of House I stated that he had

Ieccwed a total amount of 40,000 from the District Rural Development Agency (DRDA)



al_nd was yet to receive the remaining Rs 5,000. The owner has received this amount in

two installments of 20,000 each through his bank account. The house has been built on

]and that belongs to the house owner,

The owner stated that a team comprising the Panchayat Secretary (from the State
Govemment) and the Village Pradhan had inspected the land before the constr uction of
the house. After their approval a request was forwarded to the Gram Sabha and onwards,
to the BDO. The BDO then forwarded the application to the DRDA which f; nally
Ieleased payment to the Block Office which handed cheques for each installment to the
owner, who deposited these in his bank account and withdrew the money as per

requirement.

The owner stated that while the amount of 45,000 rupees was not sufficient for

constructing a toilet and bathroom in addition to the house, he had managed to arrange



for additional money from his extended family to get these constructed. The toilet and

bathroom (pictures above) were clean and well-kept.

He added that he had requested the Block 'Office to procure Corrugated
Galvamsed Iron (CI) sheets to cover the roof of the house, while all other constructmn

matena] was arranged by him locally.

The owner of House 11 (piciure below) stated that he had also received a total sum
of INR 45.000 for thé construction of his house and that the house has been constructed

on land belonging to him.-

|

Howeverhe too felt that the amount was insufficient for the construction of toilet
and bathing facilities. As a result, he was unable to construct either a toilet or bathroom
inside the house. Instead, his -‘faml_ly shares a makeshift, half-sanitary toilet (picture
below) with 02 other families of the village which was set up using monetary

contributions from these families.



® : In addition, the owner has also set up a small bathing space, made of CI sheets and

covered with a black plastic sheet, for his family (picture below) in the front yard of his

house.

B i 4 :
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(The toilet, on the left, an

The owner of the house also informed the undersigned that the house does not
have a smokeless chulha and that his family alternately uses LPG cylinders and the
regular chulha (which gives off a lot of smoke) for their kitchen requirements. He added

that smokeless chulhas are expensive and that he cannot afford to purchase one at the

moment, ' ’

The owner stated the_lt since the houses constructed under IAY are made of
hérdened mud, bamboo énd straw, there is high incidence of wear and tear and dampness
in;side these houses owing to the frequent rains in the area. He added that the floors of the
llémes are also made of hardened mud and thus, become damp easily and during winter,

-
'

become fiercely cold.
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These houses, the ADM, Imphal (East) District added, require regular
mamtenance and upkeep every 2-3 years given the high degree of wear and tear in these
houses However, there are no funds available under the IAY for the maintenance and
upkeep of these houses and all sich expenses have to be borne personally by the house -
owners. A beneficiary household which has already claimed money under the [AY

cannot claim more money under the said scheme.

- The owner added that there was no p[ovrsmn of ekectricity in the village under the
RGGVY and that the vﬂlage households had taken private connections from the local
ddministration at regular market prices and not subsidized rates as might be the case

under the RGGVY.

The owner of the house informed the undersigned that there was no pipe water
siupply presently being provided by the district administration, in either his home or
tllle village and that people were dependent on the ponds in the village to meet their water
requirements. Water from these sources, he added, is boiled before being consumed by
the famnilies. He added that the people in the village had not been provided chlorine or
any other water disinfectant by the district authoritics, However, sometimes, members of -

local NGOs arrange for DDT sprayimg to be carried out across the village.

10
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Observations and Comments on the field visits undertaken across Imphal (East),

Imphal (West) and Chandel Dlstrlcts, Manipur between 17" and 20" September

2013 to collect mform‘ltlon and assess the functioning of the Flagship Programmes
in the State

: A two-member team of the NHRC Indla visited Manipur from 17-20 September
2013 to meet Senior Officers of the State of Mampur to prepare for the Camp Sitting of
the Commission scheduled for 23-25 October 2013 in the State and to collect data on
various Central/State Government sponsored F lagship Programmes supplemented with

fi eld visits to anganwadi centres, primary schools primary healthcare centres, and

MNREGA work sites, among others.

While the Team had made requests to the State Government to furnish
information on the key flagship programmes in the State, the State administration
hgs so far provided information only on the ‘Jawaharlal Nehru National Urban
Renewal Mission (JNNURM)’ and ‘Solid Waste Management in Imphal city’ to the
Commlssmn No information on the remaining flagship programmes has been
reccived from the State Government since the Team’s visit to the State in the third

we:ek of September‘2013.
-
~In addition, even the NGO representatives whom the Team had met in

Menipur have not sent the information/data that they had offered to send on the

flagship programmes, despite repeated requests/reminders.

The Team undeltook ﬁeld VISlts across the Imphal (West), Imphal (East) and
Chandel Dlstrlcts of Mampur and visited the said institutions to assess among, others, the
implementation of the ICDS and Illld day meal scheme and general availability of

medlcal services in these DlStI‘lCtS

During the visits to the anganwadi centres, primary schools, primary healthcare

centres a MNREGA work site and homes built under the Indira Awas Yojna, across the
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three dlstrlcts of Imphal (West), Imphal (East) and Chandel of Manipur, a common set of

n?sues and challenges emerged, which have been outlined below:

| .
(I) ANGANWADI CENTRES ..

* The Anganwadl Centres visited in Imphal (West) and Chandel Districts, had poor

; infrastructural fac:htles including non- -availability of electricity, lack of toilet
and kitchen iaelhtleg, non-availability of safe drinking water, and in the case of the

Anganwadi Centre in Moreh Town, Chandel District, not even its own,

independent government building.

. * Inaddition, the Team also had the opportunity to speak to the Anganwadi Worker

. (AWW) of Tengnoupal Village, Tengnoupal Sub-division, Chandel District,
Manipur on 20" September, when the Team made a random halt at the said
village to inspect the PHC in the village. The AWW informed the Team that
the village Anganwadi does net have its own building/premises and was being
run out of the home of the AWW. She added that the Anganwadi Supervisor
and CDPO had not visited the Anganwadi centre in several months and also
informed that she and the Anganwadi Helper had to travel all the way - to

Imphal city to bring back-food supplies for the centre.

On ‘several occasions, -the AWW and Helper had to return without the food
" matérial due'te-home'\iailability of the same. As a result, the AWW and Helper
I have stopped making frequent trips to Imphal. Resultantly, they have been unable
to provide any meals to the chlldren who eat from home before coming to the
centre. The AWW stated that she and the Helper had not received their salaries for

several months.



The long delay in paying the Anganwadi Staff their salaries was seen to be a

common problem across the Angariwadi centres,

Another problem common to the Anganwad1 centres was the lack of availability

of food supply for the children (of various age groups), adolescent girls and

women (expectant and nursing), registered at the centres, due to which the

attendance of the benef' iciaries at the centres had dipped considerably.

The Anganwadi Workers also complained of no compensation from the State

for the fuel that they use on thelr personal account to prepare meals for the

childreén.

In addition, at the Anganwadi in Moreh, it came to light that the children and
women were unhappy with the quality of the food contained in the

supplementary food packets being provided by the State.

Further, none, of the Anganwadi centres had basic equipment such as weighing

scales and measurmg tapes, and were in effect, oblivious to the nutritional

health of the children, adolescent girls and women registered at these centres.

It was also observed that particularly in the case of Chandel, a Hil] District, there
was no system m Place for the delivery of food material to the Anganwadi

centres. On the contrary, the AWWs are required to tfravel a distance of over

120kms. (between Moreh and Imphal, for instance) to get the food supply.

This is the surest way to discourage the Anganwadi Staff from discharging
their duties effectively, given the fact that the public transport services
between the hill district and Imphal city are in a poor state and that the

distance itself is considerable.



* At the Anganwadi centre. in Moreh Town, Chandel District, there was no

information regarding the nutritional value of the ingredients contained in the

supplementary ready to-eat packets for women and children, displayed in the

Anganwadi premises.

It was observed that by and large, there was a general laxness on the part of the
anganwadi staff to maintain updated records — of the children’s attendance,
meals provided, food supplements received, growth charts etc. In this regard, there
appears to be both, a lack of adequate training as well as a lack of understanding
of the importance of maintaining these records. It is hard to tell if this

lackadaisical approach towards maintaining updated information/records is

deliberate and intended to serve selfish interests.

It appears that no schedule has been drawn up by any of the anganwadis with
regard to the visits of adolescent girls and expectant/nursing mothers to the

anganwadi centres. Such a system was seen to be in place in the anganwadi

_ centres inspected in Raipur and Bastar Districts, Chhattisgarh in April 2013.

Additioh’a]ly, there appears to be no schedule in place for health checkups for
the chlldren, adolescent glrls, and expectant and nursing mothers at these
centres. No doctors from the local PHC visit these centres and the anganwadi
staff appeared to be lax in taking the bencficiaries to the health centres for regular
and periodic health checkups. It may, however, also be the case that since the

PHCs are themselves in a bad shape, there is little that the anganwadi staff can do

in this regard.

It was also observed that the anganwadi staff has not been receiving training
regularly. It must be ensured that the Anganwadi workers and supervisors are
provided regular training to keep them abreast of the latest developments in the

social welfare policies of the central and state governments, relevant to

4
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anganwadis and are given regular skill training to ensure more effective discharge

of their functions/duties.

. Ahofher issue of importance is the lack of or non-availability of safe drinking
water in these centres for the children. The State Government must be
directed to carry out periodic and regular checking of the ground water and
water drawn from water bodies such as ponds etc. to ensure that the drinking

water is safe to drink/of good quality and meets WHOQO standards.

* Of the following six core services, sponsored by the ICDS and fequired to be
provided by the anganwadis, it appears that except for ‘pre-school non-formal
education’, none of the other remaining five services are being effectively
provided to the beneﬁciarié‘s of the ICDS, which is a matter of grave concern;

o Immunization _ '

o Supplementary nutrition

o Health checkup

o Referral Services

o Pre-school non-formal education

o Nutrition and Health [nformation

In any case, these core services must be prominently displayed in the premises of
the anganwadi centres so that women are aware of their entitlements and those of

their children at the Anganwadi centre.

The issues outlined above, raise serious concerns about the implementation of the
ICDS on ground. Nutrition is one of the key aspects of the ICDS and the non-provision
of cooked meals to the children registered at the Anganwadi Centres lends a direct

blow fo the effective implementation of this Flagship Programme.
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There is an urgent need for the State Government to disburse the pending salaries
of the AWWs and Helpers and ensure that they are adequately compensated for any

personal expenses they might be incurring in the running of the Anganwadi centres.

The salary given to the AWW and Helper is in any case, a pittance. To not receive
ex!fen this amount, that too for several months on end, can act as a powerful disincentive
for AWWSs and Helpers, against carrying out their duties, thus, potentially
je:opardizing the effective functioning of the ICDS programme and in turn, adversely
at?fecting the thousands of children, women and adolescent girls who depend on this

:
scheme for their nutritional and other healthcare needs.

(I) PRIMARY HEALTHCARE CENTRES (PHCs)

The long delay in paying the PHC/Hospital Staff their salaries, was seen to be

a common problem across the PHC/Hospital visited by the Team.

" [t was observed that by and large, there was a general laxness on the part of the
PHC/Hospital staff to maintain updated records. It is hard to te] if this

lackadaisical approach towards maintaining updated information/records s

deliberate and intended to serve selfish interests.

. Key health programmes of the Central Government such as the Janani Suraksha
Yojana (JSY) and Rashtriya Swasthya Bima Yojana (RSBY) appear not to be
working in the State. No facilities are being provided to expectant and nursing

women and the public in general under these schemes.

* Inthe PHC in Tengnoupal Village, Tengnoupal Sub-division, Chandel District and
the Hospital in Moreh Town, it appeared- that the immunization services were

practicallx defunct and none of the doctors from these institutions were visiting



anganwadi centres or schools (o provide health checkups to the children and other

beneficiaries.

None of these healthcare institutions seem cquipped to handle emergency
cases. The fact that 10 deaths have occurred within this year at Moreh Hospital, of
which 05 were accident-related cases, points to the abysmal state of affairs in these
healthcare institutions. It remains to be seen whether any inquiry was initiated by
the Moreh Hospital authorities into these 10 deaths which have occurred since

January 2013,

The state of healthcare in the State of Manipur appears to be precarious given the
abysmal lack of infrastructure, manpower, hygiene and monitoring of

hospitals and primary healthcare centres.

The field visits undertaken by the NHRC Team, although not conclusive, were
nonetheless indicative of the deep malaise in the State’s healthcare system, which

appears (o be riddled with corruption, negligence and inefficiency.

It was commonly scen that vaccines and medicines, past their exptry dates, have
been kept in the centres and are pethaps, even being given/administered (o

unsuspecting patients.

The medicines and vaccines were also seen to have no government seal/stamp on
them, thus, raising concern about whether the doctors and staff of these centres are
buying medical supplies from the market and selling these to the patients and

perhaps, even profiting from this arrangement.

Not only was there a lack of adequate infrastructure, but even what existed in

these institutions, was in 'c'o"mplete shémbles, dirty, and unhygienic.
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(1) PRIMARY SCHOOLS -

" The non-availability of basic medicines in Morch Hospital and the PHC in

Tengnoupal Village, Tengnoupal Sub-division, Chandel District, is a matter of
grave concern and points to the criminal negligence of the state authorities to the
state of healthcare. What is more disturbing to note is that if the state of healthcare
IS 50 precarious even in key cities and towns, one can only imagine the state of
healthcare in the remote parts of the state, particularly in the Hil] Districts, which

appear not to be very well-connected by public transport.

On the whole, the institutions catering to the healthcare needs of the public were in
a pitiable state with barely arly infrastructure in place, repulsive and unhygienic

environs and ‘a slack and negll gent medlcal staff.

The Mid-day Meal Scheme (MDM) in the Stafe appears to be in shambles.
Children are not being provided the mid-day meal regularly, with some children
not having recelved their meals for séveral months. Even during the months that
the food is recelved by the school, the children do not get meals each day of the
month; they are provided the mid-day meal for an average of 15-20 days a month.
It remains to. be ascertained whether this is a result of the siphoning off of
food materials by school and loca] authorities or if there are other gaps in the

system due to which the food is not reaching the intended beneficiaries.

In addition to the two schools visited, the Team also had the opportunity to speak
to some students of the Primary School of Tengnoupal Village, Tengnoupal Sub-
diviston, Chandel District, Manipur on 21" September, when the Team made a

halt at the sald village to inspect the PHC in the village. The children informed the

Team that since January 2013 they had received the mid- -day meal only twice

(that is, two mld -day meals in nine months). They added that the school does



not provide them plates or glasses and that the children have to take these from

home.

It was observed that there was a certain laxness among the school staff with
regard to adhering to the school timings and that the schools do not run for the
duration fixed by the state government. The Team was informed that the
designated school timings are 09:15am-01:30pm (Primary School), 09:15am-
02:30pm  (Junior High), 09:15am-03:30pm (High School/Upper Primary).
However, it was seen that the teachers-in-charge were not aware of the official
school-timings and had devised their own, and even then, these timings were not

being adhered to. The Team noticed the children leaving from their schools much

before the designated time.

In two of the schools v,isited,. fhe Team was informed that some of the Teachers
were away for election roll revision duty, during school hours. This is a matter
of concern since the teachers are cssentially neglecting their primary duty towards
the school children and using their work time to devote to other activities. The

State Government must ensure that such a practice is discouraged and done away

with.

It was observed that the rate of absenteeism and dropouts was fairly high in the

schools visited. It appears that the poorly performing MDM Scheme has a key

causal role to play in this respect.

By and large, the schools were in a dilapidated state with barely any

infrastructural facilities, including dismal sanitation, electricity, drinking water

etc.

Corporal punishment appeared to be the norm in the schools visited and the

teachers and school heads seemed to have no issue with the same.



(IIT) MNREGA and IAY .

Even in the limited field visifé; undertaken by the Team to a MNREGA work site
and houses built under the [IAY, it was fairly evident that there was little

convergence on the ground between various Flagship Programmes.

There was no convergence for instance, between the Indira Awas Yojana (IAY)
and the Total Sanitation Campaign (TSC), given that the houses constructed under

IAY had been built without the concomitant construction of toilets.

There also appeared to be a lack of implementation of the Accelerated Rural
Water Supply Programime (ARWSP), Rajiv Gandhi Gramin Vidyutikaran Yojana
(RGGVY) and Old Age Pension Scheme (OAPS) in the villages visited by the

Team.

It also appeared that employment under MNREGA is perhaps being appropriated
by the rich and influential in the village, thus, reducing the number of work days
available to those who actually deserve and need employment under MNREGA.

The same appears to be the case with BPL, cards.

The Team had the opportunity to speak to some of the villagers in Tengnoupal
Village, Tengnoupal Sub-division, Chandel District regarding some of the flagship
programmes, such as, the IAY, Old Age Pension Scheme (OAPS), as well as BPL
cards. Most of. the people spoken to had little idea about the IAY or OAPS and
stated that there were no beneficiaries of the said programmes in their viilage.
They added that despite having applied for the BPL card, they had not received
these till date. _

The Team also had the opportunity to speak to a group of Manipuri migrant

construction workers in Morech Town, Chandel District who were unaware of the

10
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existence of BPL and AAY cards, let alone other schemes such as the IAY or
OAPS.

Thus, apart from other issues outlined above, there also appeared to be an acute

lack of awareness among the people regarding the various government-sponsored

programmes and schemes for their benefit.
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ANNEXURE

10.

11.

Monthly Progress Report Format, Anganwadi, Imphal (West) District

News Reports regarding Moreh Hospital, Chandel District

Copies of documents relating to the Mid-day Meal Scheme (MDM) of Thangtek
Primary School, Imphal (West) District

Report received from the ADM, Imphal (East) on the MNREGA Project, visited by
the NHRC Team and a list of beneficiaries of the IAY, Block |l Im'phal (East)
District

A Survey Report received from the ADM, Imphal (East) on the survey conducted
across the District to ascertain the number of manual scavengers in the District
Report received from the Under Secretary (Home), Manipur Government on the
JNNURM Projects in Manipur

Report received from the Under Secretary {(Home), Manipur Government on
‘Solid Waste Management' in Imphal city

Letter [provided by the ADM, imphal {East)} regarding the RGGVY, issued by the
Deputy Commissioner, Imphal (East} to the district officials

A study report on the ‘Status of Primary Education in the State of Manipur’
prepared by the Manipur Alliance for Child Rights, Manipur

A Sample Survey Report on ‘Anganwadi Centres under ICDS Project in 07 District
of Manipur’ prepared by the Manipur Alliance for Child Rights, Manipur

Report on ‘State of the implementation of the flagship programmes in Manipur’

received from the Asian Centre for Human Rights
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_INTEGRATED CHILD DEVELOPMENT SERVICES (ICDS)
ANGANWAD! WORKER'S MONTHLY PROGRESS REFORT

Name of ICDS Project (ICDS Projectki MAMING) Doeremeerrieeeenes District (District}.......cooeiecinneen.
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1. AW Population Details (as per Survey Register) (Survey Registergee matung inna Anganwadidugee

manungda leiiba meeoishing):
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meesing);

. t
ll} Children (angaang) : Below 6 months Gmonth - 1year  1-3years  3-6 years

Male (Nupa‘} :|:|:|—__D Female (Nupi) l:]:]j—_jl

(thaa 6 ki makha)  (thaa 6 - chahi 1) (chahi 1-3)  {chahi 3-6)

o Boysips - [ L1 3 Car g 1) T ]
|

|
il

e o S I A A L O O A

iy Women (Nupj) (a)  Pregnant {Mironbes) | I
N : \
{b)  Nursing M|0ther {first 6 month of laclalion) : EED

| .
{ahanba thaa & ki manungda leibi chasjenbi)

2. Reported Births and Deaths (pokpa amadi shiba) -

Iy  Births (pokpa)

Live Birlhs (hingna poklakpa) - Boys {Nipa) | I 1 Girls (Nupi} L _4]
Stifl Births (shina pokdakpa) - Boys (Nypa} || Girls (Nupi) N

i) Deaths (shiba) : - Below 1| year 1 - 3 years 3 -6 years

(chahi 1 geg|lmakha} (chahi 1-3) (chahi 3

- 6)

sopmpy - ] LT3 LI
R i N N A
tlly Deaths of Women during bregnancy (mi of!fngeifda shiba nupi maéhing,l : I:lj:l
IV} Dealhs of Women during delivery (ar1ga+ng un..rrabada shiba nupi mashing) - D:]j

3. SUPPLEMENTARY NUTRITION (SNP) {machi oiba chinjaak pijaba) -

Nos. of days SNP provided in the month (thaaduda machi oiba chinjaak pija - pithakpa Dj

nuimil mashing } ©

PP S . Il e e - e e - —trw ¢ et o




® | ieY /

4. Beneficiaries for Supplementary Nutrition (machi oiba chinjaak pjjagadaba meeoishing):
a) Number of Beneficiaries {machi oiba chinjaak pijagadaba meeshing) ..
Total No. eligibie Total No. Enrolied. No. received SN2 for
{(khangatlaba apunba  (registerda ming 15 days or more
mashing chankhatiaba {numit 15 naftraga
henna phangkhraba)
i) Pregnant Women (mirolbee nupi) : P T ][] | ] L’_’_J
i} Nursing Mother (first 6 months of actation) : 7
{ahaanba thaa 6 ki manungda leibi chaajent) !——I L] 1] I I"|
fiit) Childrén 6 month - 1 year (thaa 6 tag/ Ichahf 1 phaobagi angaang) :
T
A N N O
[. iv] Children 1-3 years {chahi 1 dagi 3phaobagirang:aang)
| R N T 1 A
| ooy - [T 1 1] L1
. v) Children 3-6 years (chahi 3 dagi 6 phaobagi angang} -
| R I e O
B eswwp) | [T 11 1 [ [ 1]
[ b} Number of Children Served with supplementary nutrition {imachi oiba chinjak pijaikhraba angaang
é mashing} :
} ' Single Ralion {chara ama) Doub'z Ration (chara ani)
") Children (6 months - 3 years) Boys (nlipa) L1 1 1]
(thaa 6-tagi chahi 3 gi angaang) Girls {nupi) E:I—__D E]_:]__—]
iy Children (3-6 years) Boys {rupa) Dj:J Eljj
{chahi 3 dagi 6 phaobagi angang): Girls {(nupi) - E]:]j [:l:[]
5. Classification of Nutritional Status (machi oiba chinjaak chaabagi chaang khaidokpa) : ‘
Below 1 year 1-3 years 3 -6 years
(chahi 1 gi makha) {chahi 1 dagi 3) (chahi 3 dagi 6)
Boys Girs Boys Girls Boys Girls
(nupal  (rupi) {nupa) (nupi) (hupa)  (nupi)
L By weight for age {chahigi malung inna arumba onba) :

a)

—vrith Noma? weight (saghaaron ointa iumba) [_I‘—[ Ii

)OI L

4n Grade - | (Grade - { da feiba) | l H ]

I | I e I |

-in Grade - Y {Grade - Il da leiba)
-n Grade - Il (Grade - i da leiba)

LT

N O O O { A B

A N O I R I | I

-n Grade - IV {Grade - |V d3 leiba)

LT L

T ]

Tolal (spunba mashing)

[T

ERENENEEENEEN

b)

¥

PRE -

a)

b)

10.

1.

“12.No.

13.

14.

By Tri-col

{arumba ¢

Na. of chil
- GREERN
- YELLO'
- RED Z(
Total mea

Focd stoc

SCHOOL
Number
{thaasids
No. of Ch
{ahaanb:
Number ¢
(neemil 12
During th
khotlu)
Normally
{rongmad
Pre-schog
{schoolda
sanapolst.
Nutrition
i} No.o
i Tolal
i} No.of
ivi Ne.o
{haks
No. of fam
{tha asu’ge.
of times AW
(AW da th:
No. of joi
(AW da CDr
Whether N
Il ves, met
No. of otf
Baby Shc
National F



SNP for
more
altraga

Jkhraba)

4
1]

1 []
11

J1 ]
L1

1 1]
11

1gaang

on fchara anj)
T 1]
I
1]
1

3 years
'3 dagi 8)
i Girls
) (nupi)

NN

000

b)

¢)

PRE -

10.

11,

12.No.

13.

14.

Whether Mahila Mandal exists (Mahila Mandal leibara) . _ I _Yes/lei ] r No / leite f

f yas, meetihg was held (leirabadi kayaarak amadi keidoungei punkhi) m | 4]
Nag. of other activities (atop-atoppa toukhibashing) '
Baby Show ED Sports Day o I:D Excursion Dj '

By Tri-calour Tape/Coloured Strip (Rll this column only if w
{arumba onnaba phaala phangdaha naltraga sh'ijinnabi
: 1-3 years {ch

Boys (nupa)

No. of children in {angaang mashing)

leighing scale is either not supplied or out of arder)
3 yadrabakanda machu shangba pitaana ongadabani)
ahi 1 dagi 3) 3-5 years (chahi 3 dagi 5/

Gitls (nupi) Boys {nupa) Girls (nupi)

- GREEN ZONE {Green Zonsg)

R

- YELLOW ZONE (Yellow Zone) S

|

- RED ZONE (Red Zone} (]

1 i 11;

Jotal measured (apunba onkharaba) :

) l’ﬁj L]

Food stockiration for next month (mathang thaagi chaa

abafpjanaba) . [Availzble/ lei || Not availabledeite |

SCHOOL EDUCATION (PSE) (Schoolda tamdringeida

tambiba/ahaanba thaakki shiksha) :

1]

Number of days Pre-School Education activities conducted in the month :

(thaasida ahaanba thaakli otba mahei tambiba nimit mashing)

No. of Children (3-6 years) enrolled in the Pre-Schoo

register : Boys (npa) Dj Girls {nupi} [jj

{ahaanba thaaiki schiool registerda ming chanlaba chahi 3 dagi 6 phaobagi angaang mashing)

Number of children actually attended for 15 days or more

{nurnif 15 nattraga 15 dagi henna kaarakpa angaa
During the reporting month {report touriba thaashi
khotlu)

: Boys {nupa) i:lj Girts (nupi) D::\

o mashing)
gee manungda): (Tick the applicable) (darkar leibadla

Mormally how much lime per day, did you spend o

" PSE : P30 min] | 4 hour | {1 hr 30 minutes |

{rongmada nahaakra angaangshingda pung kaya mahei tambibags)  {minit 30) {pung 1} (pung ama makhai)

Pre-school materialsftoys given to chitdren for use :
{schoolda angaangshingna shaannanaba pof-cheif
sanapolshing karamna pee)

Nutrition and Health Education {NHED) {machi-oiba

1) No. of times NHED aclivilies were crganised (NHED thourangshing kayaara foukhiba) :

i) Total no. of woman pariicipalad in these activities (thouramshingduda sharuk yazkhibe nupi mashing):

i) No. of limes AW Aids were used (AW goe pirakpa mahei
iv) No.of NHED sessions organised at AW in which h

I ] Regularlyl |some of the days | Rarely
]

(chaang naaina) (numit khara)  (piboi-pidabor)

chinjak amadi hakshelgi shiksha) :-

L[]
(L]
LT
(L]

lamnaba polcheishing kayaarak shijinnakhi):

ealth staff participated :

(hakshelgi meeoishingna Anganwadigee NHED da sharuk yaakhiba mashing)

No. of families visited during the month by : AWW ED Supervisorl:]j CDPO & ACDPO l

{tha asigee manungda AWW/Supervisor/CDRO & ACDH

PO na yengluba imung mashing)

oftimes AW vistedby :C0P0 [ | Jacopo[ | Jswervsar] | daw[ [ Juw[ | o[ |

(AW da fhaa ashida COPOYACDPO/Supervisof ANMALHVAMO na kayaarak yengkhibage)

No. of joint visits to AW by CDRPO/ACDPO with

MO-ED Supervisor wilh ANM/LHV ’:E]

(AW da CDPQ natlraga ACDPO na MO ga/ Supervisor na ANIM natiraga LHV ga leinana yeng?amba mashing}

National Feslival | -

Religious Festival

Parents Meeling

. -




15. Health Check-ups {naa-yekpa yengs'hiba) :
‘a) By ANMILHVAIO (ANMAHVAO na)

Children 0-3 years Children 3-6 years Pregnant women

(0-3 chahigi angaang) {chahi 3-6 angaang) fhfronbee nisol : [ ,I:L__|

Bays {mipa) T - :I Mursing Mother
Girls (nupi) I ;J[;J] :*j;[i:l (chaajenbi mama) [_lj:]

b) Number of persons re[errefd to (shinnakhiba mee mashing) : PHC CHC Sub-Centres
Children 0-6 years (0-6 chahigi angaang) E[j [E‘] N
Pragnant woman (mironbee nupi} S I:l:l l_iLil ) lj,j

z obergrama) ) OO O

[ 16, Immunization Status {tika thaakhraba) 1 Number Immunized this monih (ifiaa ashida lika thakhiba mashing)

a) Pregnant women given T (TT kaapkhrabi mirbnbeeshfng} - 1st Oose D_—_l:’ 2nd DosefBogsier ED:—JI
by Children (-1 year fangaang chahi 0-1) ‘ ist Dose 200 Dose 3rd Dose
e, (]
Measles ? [:L___T:| _
S o O O
paoiopv. | 1 ) [ L]
¢} Children 1-3 years (angaang chafii 1-3}:0PT Boosler i [:[j:‘ Polio Boosler {:l_T-i
¢)  Childrer 3-6 years {angaang chahi 3-6).0PT Booster [:[_J:j 2nd Dose’ E___]:E_I
*(given 10 those children who could nol be immunixed during 1-3 of age) (angaang chahi 1-3 dagi maningda ifke

thahoudraha thanaba)

' L
17.- Hand Pump exists (hand pump feibara) : Number {mashing) ED
in working condition {shijinnaha yaariba) - 1 j

18. Shortage/Repair {awaalpa/shemg'adaba) :

!
l [ AW material required | llem required in medicine kit flems required 1o be PSE-material requ.ired
' (Anganwadida darkar | (hidaak haappa upuda derkar repaired (shiemgadouba {PSE o darkar oiba
L oiba machaakshing) oiba pattamshing) potlamshing} potamshing)
o
[
11
1
|
K Daie Signature of AWW (AWW gi shahi)
1
! . Name [ming} .....oee. s

Submilted to :

Supervisor

R R e e e 2T e s e
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" Moreh Hospital pathetic: UCM

fontsize __ Prini i Add new comment

Rate this item (0 voies)

Lke: 0 Send L1 Tweeti0] Share |

Hueiyen News Service/Imphal, March 18: The existing condition of Moreh Hospital is in such a
pitiable state that the Government needs to pay immediate attention for the welfare of people living
in Moreh town, bordering Myanmar.

Addressing a press conference in this connection at its office at Lamphelpat here today, UCM
President Y Nabachandra stated that apart from UCM organizing a free medical camp along with
Meitei Moreh Council (MCM) at Ima Kondong Lairembi complex on March 13, the joint team
inspected the condition of Moreh Hospital, which was found in a pitiable state.

Although the signboard says ‘Moreh Hospital, it is still fegistered as Community Health Centre in
the documents. However, it is recognized as a District Hospital by NRHM, Nabachandra disclosed.

Highlighting the pathetic condition of Moreh Hospital, Nabachandra said that cracks have appeared
in all the ceilings of the rooms in the hospital. There is ﬁg)_iz(qay room, Minor OT room, Pathology

and other rooms for conducting any required test. Over and’above this, the rooms in the hospital are
filled with dirt. ' :

Allin all, the entire premises of Moreh Hospital resemblesydda garbage dumping area.

He went on to inform that even though there are nine (o1l¢ts in the hospital, there is not a single
septic tank and the wastes are let off in the open. Addihgsto the problem, there is no facility for
storage of water in the hospital. - '

The roaster system of the doctors and nurses in the hospital is also quite interesting, Nabachandra
said, adding that although it was written on the roaster’ chart that a staff or a doctor should be
present in the hospital for at least one week in a month, the local people have never seen any doctor
or nurse attending to the duties for one week at a stretch.

When the volunteers of UCM inspected the attendance register of the doctors and staffs, it was
found that one staff nurse, N Nonibala and another health worker were found signing not only for
that particular day but for two and more days in advance, Nabachandra revealed.

Nabachandra informed that UCM would be submitting 2 memorandum to the Chief Minister urging
him to look into the maiter with seriousness and do all the needful at the earliest possible in the
iterest of the people living in the border town. i

Read 130 times i

Published in Headline

10/14/2013 2:57 PM




Moreh Hospital in pitiable state
The Sangai Express

IMPHAL, Jun 12: The KSO Moreh Block has bemoaned the deplorable condition of Moreh
Hospital.

A statement issued by KSO Moreh has pointed out absences/Lack of diarrheal treatment

medicine, chemical for water ireatment, siaff llLll'SGS,-fiMO, Specialists and equipment in the
hospital. H ' |

It appealed all concerned to provide the deﬁciepf_infrastructure to the hospital so as to
ease the difficulties faced by the people of Moreh and its. vicinity.
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Food Grain Rice

MOM.c. i ay e
Pariculars Quantity of rice Date Quantity of rice Balance
received Utilised
1. Dpening Balance [KG) o - by

2_Guantity Received (K8 S
for the manth.

o . Total Quantity fe e
+ ' H T B
3. Tatal Qluantity Racaived L Utiised for o

KGH(1+2) tha monith

Total Quaniity
received (KG)

Closing - -
Balance N

Signature of the Head Teacher
Chairman/Secretary School Managing Committee
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. Cn e AT
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for the month. p
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the month

s
e
~

e

otal Quantity
received (KG)

P '
LA R
P f’i-:l S

Closing
Balance

el

73

Chair

Signature of the Head Teacher
man/Secretary School Managing Committee



¢ - ir e -

r—— e e

A i
<

Food Grain Rice

Ry

|2

)b
Particulars Quantity of rice Date Quantity of rice Balance
received Utilised
: 5 Hgss
1. Opening Balance (KG) 4 Ui & ,’}? /2.
&
2. Quantity Received {KG) A
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& ;j--i“- T ,
¢ Tl g
b Y !
P
e
r:? - / 'faf
Vi
S
o
) , - Total Quantity :
=~ M e 0 < ! d oo
3. Tﬂta! Quantity Receivad A Uiised for Aty
KG){1+2) the month
Total Quanitity Aok .
: a8 fee
received (KG) -
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Food Grain Rice
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Projects inspected at Imphal East

Under Nrega 2013-14 at Moirang Kampu Gram Panchayat, Imphal Fast |

Shingling and improvement of road from North Eastern School to Tensumbam Maning Mapa

Length of the road — 1.7 km
No. of Job Card holders employed — 400 male and 550 female= 950
No of mandays providef- 6 days
Wage per day — Rs.153 per day per person
Amount sanctioned - Wage component Rs. 8,72,100
Material Component Rs. 3,73, 3757
Total Rs. 12,45,857
Officers present: 1)Project Director DRDA/ Additional District Magistrate Shri Somorjit Salam,

Phone No. 9856155415

2} Shri Mani Singh, Block Development Officer, Imphal Fast I/ Programmme Officer
NREGS Phone No.08575220541 |

3) Shri Chaobha Singh, Biock Development Officer, Imphal East 11/ Programmme Officer
NREGS Phone No.08575718271
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W (&

_ LIST OF 1AY BENEFICIARIES
FOR THE YEAR 2012-13 IN RESPECT OF IMPHAL EAST - 1, C.D.BLOCK

. REALEASED - B . — I
SI.No. Name Of‘B-.‘é;\—e_F{é}ary ‘ -BIPL No ] Sanction Amount _-1ds1_:—lqr;5t'a'l~r‘n-éﬁr;:cm 2rid lnstalment Total C;;té-gr}ry Status Remarks o
1 Hijam Yaima Singh 1426 Rs. 45,000/- Rs. 20,000/- - Rs. 20,000/- Rs. 40,000/- N/C Completed payment for Final
2 Yumnam Raichandra Singh 1164 Rs. 45,000/- Rs. 20,000/- Rs. Z0,00Q/- Rs. 40,000/- N/C Completed instalment is under
3  Sanjenbam Bhanu Devi 1079 Rs. 45,000/- Rs. 20,000/- Rs. 20,000/- Rs. 40,000/- N/C Incompleted
4  Athokpam Manohor Singh’ 897  Rs. 45,000/- Rs. 20,000/- Rs. 20,000/- Rs. 40,000/- N/C - Incompleteél process
THAMBALKHONG G.P.
) REALEASED
$l.No. Name of Beneficiary BPL.NO. Sanction Amount 1st Instalment 2nd Instalment Total Category Status - Remarks
1 S. Nandakishor Singh 55 Rs. 45,000/- Rs. 20,000/- Rs. 20,000/- Rs. 40,000/- N/C Completeo‘{
2 K. Nungsitombi Devi 585  Rs. 45,000/- Rs. 20,000/- Rs. 20,000/~ Rs. 40,000/- N/C Completed  Payment for Final
3 Ksh. Maichon Devi 586  Rs. 45,000/- Rs. 20,000/- Rs. 20,000/- Rs. 40,000/- N/C Completed.  instalment is under
4  T.Tombi Devi 130 Rs. 45,000/ Rs. 20,000/- Rs. 20,000/- Rs. 40,000/- N/C Completed process
5 S. Tombi Devi 522 Rs. 45,000/- Rs. 20,000/- Rs. 20,000/- Rs. 40,000/- N/C Complete&




GOVERNMENT OF MANIPUR

OFFCE OF THE DEPUTY COMMISSIONER IMPHAL EAST DISTRICT
MANIPUR '

foo Dl 172/ MIOBC/ 2013 ' Porompat, the 29th April 2012

Ihe Addl. Chief Secretary (MOBC & 5¢)

Govt. ef Manipur

subject: Elimination of Sanitary Latrines and Survey on Manual Scavengers in
Stutuiiy Towns — Submission of Survey Report

Wi reterence Lo the Survey on Manual scavengers conducted in Imphal East District, |
e e nonor to sunmit the following:

L. Twelve Designated Self-Dectaration Centres have heen opened in Imphal East
istrict
List of Data Entry Operators, Enumerators and Supervisors is enclosed as Annexure
Ao Therr training/ orientation program was conducted by Master Trainer at the
Listrict leval.

3 The turn-out at the sell- Declaration Centres is NIL. ,

4 House to house sample checks have been conducted.

5 Result: Final Yurn-out is NIL

'w

Cotther moinvibing a reference to the meeling dated 24/4/2013 1 have the honor to
bt liedin Survey Forms SE LS and SE N {attached herewith as Annexure A) .

Yours faithfully,

; ™ : ,,/{
"' L/// A .
\\ ( R.K. Dinesh Singh )
i
|
./

\“\-;
~Tn

Deputy Cominissioner, Imphai East

s s -1 7%,
\ads 08 ou 29423
A Bl g oobtor

Ceands }-n
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No. 18/2/2009-MAHUD = : ,
GOVERNMENT OF MANIPUR Ié
SECRETARIAT: MAHUD DEPARTMENT

..........

imphal, the 19" September, 2013,

To 7
Dr. Rashini Yengkhom,
Under Secretary {(Home),
Government of Manipur.

Subject: Report on review by NHRC on Manipur Tour Report on Flagship
Programme {1¥ — 4" November, 2009) for the year 2009-10 to 2012-

13 —regarding.
Madam,

{ am directed to refer your letter No. 2/2(25)/2013-H{NHRC} dated 16.09.2013
on the above subject and to furnish herewith Report on Physical & Financial Progress
of INNURM Projects in Manipur, as on 31.03.2013 for onward submission to National
Human Rights Commission.

Yours faithfully,

9[05/ >

(y. loy Singh)
Addition#l secretary (MAHUD)
Government of Manipur. .

Copy to:
The Director {MAHUD), Manipur.



Most Important/ Today

No. 6/11/2006-TP(Vol. i1}
GOVERNMENT OF MANIPUR
TOWN PLANNING DEPARTMENT

imphal, the 18" September, 2013

To /
The Commissioner (MAHUD),

Government of Manipur
Imphal.

Subject:- Report on review by NHRC on Manipur tour report on
Flagship Programme (1% -4™ November, 2009) for the
year 2009-10 to 2012-13.

Sir,
I have the honour to refer to letter No. 2/2{25})/2013-H{NHRC) dated 16.09.2013
on the above subject from Secretariat, Home Debartment and to submit herewith 3 (three)

copies of a report on ‘Physical & Financial Progréss of JNONURM Projects in Manipur, as on

31.03.2013" for your kind perusal an onwards submission to the Home Department.

Yours aithfully,
Encl: as above
219 ™

(N GITKUMAR SINGH)
Chief Town Planner
Town Planning Department

Copy to:

The Director (MAHUD), Manipur.

,Du

D:\office tpdiletter2013.doc A’ L / ;JMA}A |

(7 e



PHYSICAL & FINANCIAL STATUS OF JNNURM PROJECTS IN MANIPUR

{As on 31st March 2013)

(Monefary figures in Rs. lakhs)

‘_S!. Name of Project Ap.proved Prijz\:tsgist Central | State Beni_f | Physical F'u'nd ) .% _
No - Project Cost (if any) Share Share | Contrib. | Progress Utilized | Utilization

A: Urban Infrastructure & Governance (U1G) for imphal

1 |Solid Waste Management 2,580.71] 417566 2,322.64] 1,853.02 70.00%| 2545800  60.97%
2 [Nambul river & Naga nala riverfront 2564.82| 294556 2,308.35  637.21 68.00%| 2,378.57{  80.75%
3 |Purchase of Buses 675.00 607.50 67.5C 50.00% 337.75 5004%
4 ﬁ;‘;ﬂg”swe Drainage Project for 10,250.00 1922500 1,025.00 60.00%| 6,064.00]  59.16%

B: Basic Services to Urban Pogr for Imphal
1 [|BSUP for Imphal 5123.00 5,180.82| 4,391.15 60217 187.50 60.00% 3,281.68 63.35%

C: Urban Infrastructure Development for Small & Medium Towns (UIDSSMT)
1 {Thoubal 1,386.00 1,541.24| 1,267.79 273.45 75.00% 1,317.59] 85.45%
2 |Kakching 1,327.00 1,453.15] 1,194.30 256.85 90.00%| 1,181.30 81.29%
3 liribam 576.00 591.69 518.40 73.29 70.00% 501.76 84.80%
4 [Mairang 1,779.00 1,827.47; 180110 226.37 75.00% 1,026.92 56.19%
5 |Bishnupur 1,209.00 1,280.490 1,088.00 192.49 80.00% 1,280.49 100.00%

D: Integrated Housing & Slum Development Programme (IHSDP)

1 |Thouba! 1,201.82 1,316.07 838874 271.35 145.98 90.00% 1,186.36 90.14%
2 |Jirilbam 448 47 500.53 337.98 110.96 51.59 80.00% 352.59 72.44%
3 [Moirang 1,083.19 1,145.53| 832.80] 217.08 85.65 75.00% 977.86 85.36%
4 |Bishnupur 614.83 649.73| 47200 123.63 54.10 70.00% 45193  69.56%
5 |Kakching 863.52 661.00 123.36 79.06 77.00% 710.39 B82.27%

JNNURMSTmarZO'IS for NHRC xls




BRIEF NOTE ON-
SOLID WASTE MANAGEMENT FOR IMPHAL CITY
Approved Project Cost as per DPR: 2,580.71 lakhs. o '. ’ g@!
Approved Revised Cost - 7 4,175.66 lakhs.
Consultants : M/s Deccan Consulting Engineers Pvt. Ltd.
Tendered Value : 7 2,946.09 lakhs (excluding all charges),
Work Order Issued - 22.01.2011.

Date of compl‘etion (stipulated) : 26.11.2012
(targeted) : December 2013

7. Work Agency (major civil & electro-mechanical works): M/s Ramky Enviro Engineers Ltd,

8. Amount sanclioned Govt. of India. 1,509.72 lakh
State Govt, 1,242.21 lakh
State Govt. (Land) 180.07 lakh
Total : < 2,932.00 lakh

9. Financial Progress (September 2013) : ¥ 2,700.41 lakhs.
10. Physical Progress :

(i) Land acquisition completed.

(i) Supply Items for Callection & Transportation completed.

(iii) Construction of Boundary wall completed.

{iv) Development of Green Belt around the periphery of the site compieted.

{v) Construction of Administrative Block completed.

(vi) Construction of Storm Water Drain completed.

(Vi) Sanitary Landfill & Leachate pond —completed.

(viii)  Compost Pad ~tompleted upto floor tevel,

(ix) Preparation of sub-grade & sub-base for internal roads completed.

{x) Fabrication and erection of trusses for the compost pad- fabrication completed and
erection 70% completed.

{xi) Machinery for MSW Processing Plant — ready for installatics.

(xil)y  Tubewell for water supply completed,

PROJECT COMPONENTS OF SOLID WASTE MANAGEMENT FOR IMPHAL CITY

Land acquisition
Supply Item for Solid Waste Collection & Transportation
Supply item for SWDF site
Machinery for MSW Processing & Refining
Waste Receiving Platform and Compost Pad
Civil works of Utitity Buildings within Sotid Waste Disposal Facility site
Site Infrastructure Development
Electrical Works (External & Internal)
Boundary Wall

. Pratection work

- Water Supply & Sanitary

N L N N
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‘a)
et ‘-\f)
(it}
(iii)

{iv) 'Brick Masonry Bound

(B)

{C}) :Machineries ;

(i)

. © 5000 LTRS cess pool em

PHYSICAL PROGRESS
SOLID WASTE MA

Project OImponents as per DPR

Works taken up by PDA (Civil) :
Administrative Block
.Storm Water Drain
-Development of Gree

n Belt. within SWDF site
ary Wall & Barbed wire fencing

ILand acquisition cost for

MSW disposal site !

‘Supply Ttems for Solid Waste Collection & Transportation (
for MSW Processing & Refining (10 Tonne/ Hour Cap)

(a) MAX SWEFP (Automatic Filter cleaning System} Truck mounted Road
Vaccum Sweeper machine (With TATA LPT 1613/42 CaB Chasis}.

‘(b) POWER SWEEP 1800D I} Ride on Power Sweeper
'Insurance and transportaticn for road sweepers
plier fitted with 10 HP mounted on TATA 909 £y

Excluding Machinery-

" CHASES.

(D}

{E)
(i)

(i)
. (iif)

(iv)

(v)

{vi)

{vii)

(d) 3000 Ltrs cess pool em
{CHASSIS ,
(&) Mobile Toilet Van - MTV-6 Tractor Drawn 4 wheeled Mounted Latest Design
Mobile Toilet Van of 06 Block made from heavy channes chassis filled with
750X16" tyres of tubes.

:(f) Dumper Placer Carrier System for 3 cum mounted on TATA 407

(g} Dumper Pjacer Container (3 cum)

) TATA 407 Tipper

(D) TATA ACE HT Garbage Tipper

{N D 50 Bull Dozer

(K) Wheel Barrow

(1) Personal Hygiene Ttems

ptier/vaccum loaded mounted on TATA 407 Ex

i

Other item included in bPR but not to be taken up
Repairing/ Overhauling of existing Vehicle fleet of IMC

:Approach Road
‘RCC Dverhead Tank

.Works to be taken up on turnkey hasis: -

Supply Items and vehicle arnagement ;

Supply Items for SWDF site

Machinery for MSw Processing & Refining (10 Tonne/Hr.Ca p)
‘ Civil Work of Sanitary Landfill Unit

Waste Receiving Platform and Compost Pad : .
“Civit Works ' "
Trusses (Compost Pad etc.)
‘Civil Works of Utility Buildings within SWDF Site :

Weigh Bridge

General Store & Other Buildings (Production Unit)

Substation

Site Infrastructure Development : ;
Internal Road

Evaporation Tank

iteachate Collecting Drain

Electrical Works (External & Internal)

Protection Work :

Retaining Wall with drain

,Toe Wall around Compost Pad within SWDF site

(viil} Water Supply and Sanitary -

Plumbing & Sanilary Works
‘Septic Tank

‘External Water Supply .

-Tubewell

NAGEMENT PROJECT FOR IMPHAL cITY

Phystcal Progress

Compieted
Completed
Completed
Completed
Completed

Completed and Handed over Lo IMC

Dropped, as it was considered not feasible,

The State PWD has taker up the 'work'
Incorporated in the administrative building.

Completed
Ready for installation
Completed.

60% completed
Erection of Trusses 70% completed

Building in finishing Stage & weigh bridge
foundation comaleted
Completed upto plinth leve| .
Building in finishing staqe

Preparation of sub-grade & sub-base
comoleted
Completed
Starting soon
To e executed at penuitimate stage

completed 80%
completed 50%

To start along with General Store
To start along with General Slore
To be executed at penultimate stage

Completed

[




m% Designation Contact Mo,

9436891985

—_
9436021804

9862032188
9436038003
9402881144

Section Officer, PDA ' 9774903473

N. Gitkumar Singh
M. Gojendra Singh

Director (MAHU D)
Secretary, PDA
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- OFFICE OF THE DEPUTY COMMISSIONER = (1%)
IMPHAL EAST DISTRICT g 5'?(
No.DC(IE)/11/7/2013 ] |903 Porompat,the 12" Sept, 2013
To,

1. 1 DC, liribam
7 The SDO, Porompat
3. The SDQ, Keirao Bitra

4. The SDO, Sawombung

Sub: Rural electrification under Rajeev Gandhi Grameen Vidyutikaran Yojana
(RGGVY]).

Sir/Madam,

Please find enclosed the detailed list of new electricity connections to be given under
Rajeev Gandhi Grameen Vidyutikaran Yojana (RGGVY) as decided by the Department of

Power, Government of Manipur. You are requested to obtain the list of beneficiaries from
the respective Pradhans of the villages/GPs and match them against the number of new \

f’_—"—“———.—___A SR
connections to be granted by the Department of Power verify their authenticity and

forwa e same, - T T

The details of new connections as decided by the Department is however not an

. exhaustive list. Villages not mcluded in the list, however, requiring urgent attention may also
be kindly forwarded for further perusal.

P! ‘ Yours faithfully,

v

{R.K. Dinesh Singh)
Deputy Commissioner, Imphal East District

e i |
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Page 96
Scherne Proposal ; Villagewise categorywise Proposed No of connections
Stata Manipur '
Mame of District and Census Code No. Imphal East, 14/7
Schame code No. MN-03-0809
Si. | Name of Block | Census | 5I. | Name of villages/Habitation Census code No Proposed No. of coanections and cannected load .
Mo. codeNa. ' No. | (HameletDhaniTola/Matra/k (2001 Domestlic (other Démestic | Commercial | Agriculture Smali Cthers Total
(2001) ara/Dalit Basti) ihan BPL) (BPL) Ingustries | (Street Lght)
- : - R R - No Kw No. Kw Nao. | Kw | Na. Kw | No. { Kw | Mo. Kw No. Kw
i Z . 3 3 5 B ; 7 5 ] 10 K 12 | 13 T4 [ 15 § 6 | 17 18 19 ~ 20
A jJiribam Sub-Divn.| 14/711 | 1 |Hilghat 14/7/1/1629 0 0 1 006 | 0O 0 0 0 0 i 0 0 1 0.0¢
a) |Hilghat Khunou Hilghat - -0 0 12 0.72 0 0 0 g1 0 o 0 0 12 0.7:2
b) [Gularthal -Do- 0 .0 0 0 0 0 0 0 0 0 i) 0 0 0
c) |Bidyanagar -Do- -0 0 18 1.08 0 0 0 0 0 0 0 0 18 1.0¢
d) |Harinagar -Do- -0 0 g 0.54 0 0 0 0 0 0 0 0 -5 0.5¢
2 |Uchathol 14/7/1/1630 12 6 30 1.8 0 0 © 0 0 0 0 0 0 42 7.8
3 |Naranchor Basa 14/7/1/1631 - 31 15.5 16 088 | 0 0 o1 0o 0 0 0 0 47 16,41
4 |BabuKhal 14777111632 9 4.5 14 084! 0 0 y 0 0 0 0 0 23 5.34
5 [Sabughat 14/7/1/1633 0 0 5° 0.3 0 0 % 0 0 0 0 0 5 0.3
& |Boroikhal 14/7/1/1634 3 1.5 EE 066 | 0 0 0 0 [} i 0 0 14 2.1€
7 IChindong Leikai 14/7/1/1535 5 2.5 30. [ 234 0 0 0 0 5 0 0 0 44 4.84
a) |Chindong Leikai North Chindong Leikai 3 1.5 - 20 1.2 o] 0 0 0 0 9] s} o] 23 2.7
b) |Kunjabon -Do- 0 0 4 024 .0 0 0 0 0 0 0 0 4 0.24
8 |Dibong 14/7/1/1636 0 0 1 0.06-] 0 0 0 0 0 0 0 0 1 0.08
a) |Kadamtala Dibong 31 5.5 23 1.28 0 5] 0 s 0 0 0 Q0 54 16.8¢
3 |Mahadebpur 147511637 0 2 0.12 0 0 0 0 ] 0 0 0 2 0.12
10 [Karmaranga East 14/711/1638 0 13 0.78 0 o 0 0 0 0 a ¢ 13 0.78
a) |New Alipur Kamaranga East 1 05 6 036 | 0 0 0 0 0 0 0 0 7 0.86
b) |Kamaranga (West-|) -Do- 3 8.5 24 144 | 0 ] 0 0 0 0 0 0 37 7.94
c) {Kamaranga (West-Il) Kamarangz Easl 20 10 3 [ 234 0 0 0 0 0 ) 0 0 59 2.3
11 |Sonapur East - | 14171111640 22 11 3z 1,92 0 4] 0 0 0 0 ] 0 54 12.92
a) |Sonapur East - Sonapur East - | 44 22 ) 36 0 0 0 0 0 0 0 0 104 258
b) {Sonapur West - | -Do- 38 19 52 312 | © 0 0 0 0 0 0 0 90 221z
c) |Sonapur West -If -Dao- 43 225 54 |7 3.24 0 0 0 0 ) 0 0 0 99 25.74
12 |Aglapur 14/7/1/1641 44 22 62 3720 0 0 0 0 0 0 0 0 106 257z
13 |Lalpani East 14i7/1/1642 56 28 72 432 0 Q- 0 i} 0 0 0 a 128 322z
a) |Laipani West Lalpani East 32 16 46 276 | 0 0 0 0 0 0 0 0 78 18.7¢
14 |islamabad 14/7/1/1643 3 1.5 32 1.92 0 0 0] o 0 o o] 4] 35 3.42
15 |Champanagar Meitei 1471111644 5 25 39 234 0 o} 0 0 o 0 o] 0 44 4 84
16 |Bakhaf 14/7/11/1645 o 0 14 0.84 [é} 0 0 o 0 0 C 0 14 0.84
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Scheme Proposai - Villagewise categorywise Proposed No of connections
State Manipur
Name of District and Census Code No. impha! East, 14/7
Scheme code No, MN-03-0803
i Census | 81 | Name of villages/Habitation Census code No l_ Proposed No. of connections ang connected load
cadeNo. | No, (HameleUDhani/T_ofa/Matra/K (2001) Domestic (olher Domestic | Commercial] Agriculiurs Small Others Total
(20071) ara/Dalit Bast)) : . - than BRL) - (BPL) Industries | (Street Lght)
' J No | Rw | No, | Kw | No | Kw | No T rm [No. [ Kw | No. | Kw | No. K
s 47 5 ] 5 i I T I A R A K T4 1735 76 | 17 78 iE z
[ 2) [Nungchappi | Bakhai T 0.8 0 | 06 [ 0 | @ 0 o 1o oo 11 1
17 {Champanagar Muslim } 14/7/1/1646 33 (15 | 37 [222| 01 o 0 0Ol ofoj o 0 60 13,
8 |Rasidpur 14171111647 ] T4 16 [ 0.96 0 0 o ] 0 a 0 ! 0 24 4.6
J 19 ]Jarolpokpi 14/7/1/1648 3 2.5 44 J 2.64 4] [ o 0 0 | 0 0 0 0 49 5.
| 2 [Mongbung | Jawipopi 6 | 8 [ a4 [284 10 [ o 0 0O j o] o] o 0 80 10.
| 20 lKaShimpur(EaszJ [ 14/7/1/1649 36 | 18 | 52 [ 32 ] 0 0 0 ¢ 0 o 0 0 88 21,
T | =) [Kashimpurwesy KeshimpurBas) | 37 | 785 |49 (28 [ 0 o o T 075 o o o 86 21
21 fMullar_gao | 14771171850 42 | 21 55 j 33 0 ] 0 0 7o 0 0 o] g7 24,
| 22 [Leishabithal (Meitel) 14/7/171651 1t | 55 22 1132 ] 0 0 0 0 0] ¢ | o 0 33 EX
a) |Leishabithoi(Kuk) ﬂishabithafweitei) ECE T Joos] 0 D 0 0 0 0 0 0 2 | o5
23 |Nungkhai | 14/711/1652 14 [ 7 22 [ 321 0] j 0 0 i} 0 0 0 36 8.3
24 |Ahamadabad (East) ] 1477111653 54 27 62 (3721 0 0 0 0 0 0 0 D 116 30.7
|_2) [Ahamadabad (West) | Ahamadabat (Eas) | gs 33 75| 45 |0 | o 0 C | 0| 07 o 0 141 37
25 [Chandranathpur 14/7/1/1654 23 11.5 42 2521 0 0 0 0 0 0 0 0 65 14.0
26 faﬁnsem ] 14/7/1/1655 9 4.5 19 114 ] 0 ) 0 0 0 0 0 0 28 562
27 [Berabak 14/7/1/16586 0 0 10 0.8 0 0 0 0 0 ) o 0 10 0.5
__{ 28 |Nungphou 14771111657 21 0.5 36 | 216] ¢ 0 0 0 0 0 0 0 57 12.6t
| a) [Mufzoi Nungphou 12 6 7 10210 [0 o oo o7 0 29 7.02
l29 Latingkhal (Easi) [ 14/7/1/1658 39 195 [ 771 426 | 0 oo 0 0 ) 0 h] 110 23.7¢
aj ILafingkhai (West) { Latingkhal (East) [ 29 14.5 53 318 | ¢ 0 [ 0 0 C 0 0 0 82 17.6¢
J 30 [Baiboni (Bengai 141771171659 ] ‘}TL 0 G 0 0 o 0 0 B4 144
a) |Baiboni (Naga) Saiboni (Bengal) | . 0 | o [ 0 o [o | o e | © 6 08
14/7/1/1660 e ‘ 0 [ o o 0 | 0o 0 0 50 96
| a) [Betkhal Makhabos(i 5 0 o]0 o [ e {0 0 0 24 3.64
3 14777171661 0O J 0 oo T oo oo 15 4.0
Tilka Compani 14/7/1/1662 o 0 "0 0 0 0 N 31 87
34 [Abompunjee 14/7/1/1663 c | 610 {0 o 0 o | o 11 068
o 14/7/171664 Sl oT o T oo o 3 e 34 732
. 14/7/111665 0] o [ 0 0] 0 [ o 78 20.08
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Scheme Proposal : Villagewise categorywise Froposed No of connections
ate Manipur
Mame of District and Census Code Na. Imphal East, 14/7
3cheme code No. MN-03-0809 .
Sl Name of Block |.Census | SL | Name of villages/Habhitation Census code No Proposed No. of connections and cennecied load
Mo. codeNo. | No. | (Hamelet/DhaniTola/Matra/x (2001} Domestic (other Domestic | Commercial | Agricutture Smal Others Total
(2001} ara/Dalit Basti) than BPL) (BPL) Industries | (Street Lght)
- . e TP Ng Kw No. Kw i No. | Kw | No, | Kw [ No. [ Kw | No. | Kw Na. Kw
1 Z 3 F) 5 6 . ) ki [ ] 10 ik 12 13 14 15 | 16 | 17 18 ] 20
a) [Chelobekra (Kaya Punjee) Chelobekra (Bengali) 40 20 ‘51 3.06 0 0 0 0 0 0 0 0 91 23.08
37 |LamaBhutangkhal 14/7/1/1666 1 3.5 18 108 ¢ 0 0 0 0 i] ) 0 25 4,58
38 |Bhutangkhal 14771111667 42 21 58 354 | 0 ] 0 ) 0 o ) 0 101 24.54
a) [B. Huanveng 8hutangxhal 20 0 | 3 18] 0 0 0 9 0 0 0 0 50 1.8
39 (Jatrapur ' 14/7/1/1668 % | 195 52 312 [ © 0 .0 0 0 0 Q 0 a1 22.82
40 Borobekra 14471111669 0 0 52 3121 0 C 0 0 ¢ 0 0 ] 52 312
a) |Kaisel Punjee Borobekra 9 435 13 078 | o 0 0 ) 0 0 0 o 22 5.28
41 [Guakhal (West) 14/7/1/1670 1 0.5 38 234 [ 0 ] ) 0 0 0 0 0 40 2.84
T a) |Guakhal (East) Guakhal {West) 7 3.5 37 222 ] 0 ] 0 0 0 0 0 0 &4 572
42 Harinagar 1477111671 19 8.5 41 2.46 0 0 0 0 0 0 0 0 80 11.86
i 43 [Bhomikpara 14/711/1672 47 23.5 55 3.3 0 o 0 0 0 0 [} 0 102 26.8
44 |Jakuradhor Part-] {North) 14171111673 33 16.5 49 2.94 0 |0 0 0 ) o ] 0 82 19.44
a) [Jakuradhor Part-1 (South) Jakuradhor Pari-l {Norih) 2 11 38 2.16 Q 0 0 0 o] D o 0 58 13,16
45 |Jakuradhor Part 1l (Nomtny 1471111674 26 13 50 3 0 § 0 0 0 0 0 0 76 18
a) [Jakuradhor Part Il (South) Jakuradhor Part Il (Norh} | 33 16.5 52 3124 0 ] 0 o 0 0 0 0 85 19.62
b} }Dolakhal -Do- 7 3.5 48 2838 | 0 0 0 0 0 0 ) 0 55 5.38
48 |Tupidhor 14/711/1675 2 1 11 088 [ o 0 0 01 0 0 o 0 13 1.65
47 |Durgapur 14/7/1/1676 36 18 41 2.46 Q 0 0 ) 3! g 0 0 77 20.45
48 fNarayanpur 1417111677 13 6.5 8 1.08 | 0 0 0 o 0 0 0 0 3 7.58
a) |Gotaikhal Narayanpur 5 2.5 2 o7z | o 0 o 0 0 0 0 0 17 3.22
48 |Madhupur 14/7/1/1578 1 55 23 1.38 0 a 0 0 0 0 0 0 34 .88
50 (Choudhurikhal 14/7/1/1679 5 2.5 10 086 o 0 0 0 0 [ a 0 15 3.1
Sub-total (A)| 50 1398 | 699 2488 | 149 0 0 0 0 0 0 0 0 3886 548
B __ |Sawembung Sub- 1472 | 1 [Khengjei Khangjai 14/712/1880 20 10 14 | 08s] 0 i 0 0 0 0 0 0 34 10.84
Divn. 2 |Malakhong 14777271681 19 95 13 |078] O 0 0 D 00| o i 3z 10.28
3_ [MaKengChonglou 14/7/2/1582 30 15 26 15 | © ] 0 0 0 ] [} 0 56 16.56
4 iMakeng Ngunlou 14/7/211683 34 17 2a .| 144 | 0 0 G 0 o a 0 ) 58 18.44
[ 5 [Makeng 1477/2/1684 13 7.5 12 | 072] 0 10 0 0o lo]o| o ) 27 8.22
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s 00T Scheme Proposal i Villagewise categdrywidé Pidposed No of connections - Cos ot

N Manipur
ame of District and Census Code No.  Imphat East, 14/7
Scheme code No. MN-03-0809 : . _
Sl Name of Block | Census | 3i. | Name of villages/Habitation Census code No, Proposed No. of connactions and connected ioad
HNo. cadeNo. | Ne. | (Hamelét/DhanifTala/Matrask {2001) Domestic (other Domestic Caommercial | Agriculture Small Others Total
: (2001) ara/Dalit Basti) than BPL) {BPL) industries | (Straet Lght)
‘ Ne Kw No. Kw | No Ww | No. | Kw | No. | Kw | No. Kw No. Ko
1 2 3 4 5 ' . B 7 [ 9 10 11 12 13 14 15 16 17 18 18 20
8 {Thangal Surung _ 1477721685 - 18 9 13 Q.78 0 0 0 01 0 0 0 0 31 8.78
a} |Ekou 147712/1686 40 20 15 0.9 0 0 0 0 o] 0 0 0 55 20.9
7 |Sadu Koireng 1471211687, .| 24, 12 21 125 | 0 0 ¢ 0 0 0 0 0 | 45 13.26
8 {Purum Khunou _ 14/7/21688 17 8.5 1Q o6 0 0 0 0 0 0 0 o] 27 9.1
9 |Sadu Longa Koireng 14/7/211688 . | . T . 35 g 0.54 4] 0 0 0 o 0 0 Q 16 . 4.04
10 [Purum Likli(Leitanpokpi) 14/7/201680 . | 77 38.5 54 324 | © 0 0 o 0 ) 0 () 131 41.74
11 |PLkhao Naharup , T 1417/2/1691 186 a3 52 |342] O 0 0 0 0 0 0 0 238 95.12
2) |Awang Leikai Pukhaao Naharup 40 .20 10 0.6 0 0 0 0 0 i} ha} 0 50 206
b) |Makha Leikai ] ] -Do- | 32 16 8 o4 | O 0 0 0 0 ] o o 43 15.48
12 [Pukhao Ahaliup 14/77211682 1 38 19 27 1.62 a 0 0 0 0 0 0 0 65 20.62
13 {Pukhao Khabam 14/7/2/1693 37 . 18.5 26 1.56 o] 8} o] 0 0 8] 0 o 83 20.06
14 |Pukhao Laipham 14/7/2/1654 43 215 ol 1.86 0 8] sl 0 0 o] o] 0 74 23.36
a) |do-Wang Leikai Pukhao Laipham 22 11 8 048 1.0 0 0 0 0 0 3 0 30 11.48
b) 1 -do-Makha Leikai “Do- 20 10 5 0.3 0 0 0 0 0 8] 0 0 25 10.3
15 |Sagolmang 14771211695 36 18 3g | 228 | 0 0 c 0 0 0 0 0 74 20.28
a) {Mamang Leikai Sagolmang 23 i1.5 7 0.42 0 0 0 0 0 0 Q 0 30 11.92
b) |Awang Leikai -De- 22 19 0 06 ] 0| ¢c | o ]clclofo]eo 32 18
16 |Khewa Company 14/7/2/1686 70 35 - 49 2.94 0 o a 0 8] 0 Q0 0 119 37.94
17 {Yumnam Patiou 147211697 54 32 85 3.3 0 0 Q 0 0 a o] 0 118 353
a) jAwang leikai Yumnam Patlou 18 3 7 0.42 4] 0 0 0 0 0 0 0 25 9.42
18 |Uyumpok 14171211638 228 114 162 | 972 © 0 0 o fi 0 0 0 380 123.72
a) |Mamang Leikai Uyumpok 28 14 7 042 | 0 0 0 0 ) 0 0 0 35 14.42
19 |KhongbalTangkhul 14/7/2/1689 16 8 12 072 0 0 0 0 0 0 0 0 28 872
20 |lLamboikhul 14/7/2M1700 105 52.5 88 208 | o [§ 0 0 ¢ a a o 173 56.58
a) |Awang Leikai Lamboeikhul 20 10 s 03 | 0 0 0 0 0 0 0 0 25 10.3
b) {Makha Leikai -De- 12 . 9 4 D24 | O 0 0 0 0 0 0 0 22 8.24
21 {Tarstkhul 14/7/2/1701 37 18.5 26 156 | 0 0 0 0 0 0 0 i 63 20.06
a) {Mamang Leikai Taretkhul 20 10 5 0.3 Q 0 0 0 0 0| o 0 25 10.3
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Scheme Proposal : Villagewise categorywise Proposed Mo of connections

Slate Manipur

Name of District and Census Code No.  [mphal East, 14/7

Scheme code No. MN-03-0809

Sl Name of Block Census | SI. | Name of villages/Habitation Census code No Proposed No. of cennections and connected load

Ne. © |cedeNo. | No. | (Hamelet/Dhani/Tola/Matra/K (2001) Domestic (other Domeslic | Commercial| Agriculturs Small Dthers Total

(2001) ara/Dalit Basti) than BPL) (BPL industries | (Street Lght)
. Nao Kw No. Kw No. | Kw | No. Kw | No. | Kw [ No. Kw No. Kw
1 2 3 4 5 5 7 B g 10 11 | 12 | 13 | 14 | 15 | 16 | 17 18 19 20

22 {Keibi Khulten 1471211702, 125 62.5 82 [ 492 | 0 0 0 0 0 0 o 0 207 67.42
&) |Awang Leikai " Keibt Khullen - 23 1.5 7 042 | 0O 0 0 0 0 0 i 0 30 11.92
23 |Keibi Kumuda 14/712/1703 88 44 61 366 | O 0 0 0. 0 0 0 0 149 47.66
a) |Awang Leikai Keibi Khumuda 20 10 7 0.42 0 0 0 0 ¢ 0 o] Q 27 10.42
by |Makha Leikai -Do- 20 10 5 | 03 0 0 0 0 ] 0 o 0 25 10.3.
24 |Keibi Leishangkhong 14/712/1704 29 14.5 21 126 | o 0 0 0 0 0 | G 0 50 15,78
a) JAwang Leikal Keibi Leishangkhaong 17 8.5 3 0.18 0 0 0 0 0 0 o 0 20 8.68
25 |Keici Heikak Mapatl 1477211705 35 27.5 38 228 | 0 0 0 0 )] 0 i} 0 93 29.78
a) |Makha Leikai - Keibi Heikak Mapat 22 11 5 0.3 o 0 0 0 0 0 0 0 27 1.3
25 |Sinam 14/7/2/1706 71 35.5 49 | 284 | © 0 0 0 0 0 0 0 120 38.44
a) |Maning Leikai Sinam 20 | 10 7 042 | 0 ] 0 0 0 a 0 0 27 10,42
b) |Makha Leikai -Do- 20 10 5 0.3 0 0 0 0 0 0 a 0 25 10.3.
27 {Yumnam Khunou 1417721707 ~ 137 68.5 50 54 o} 0 0 0 o] e a 0 227 73.9
a) |Makha Leikai Yumnam Khunou 20 10 5 0.36 o] 0 0 0 o4 0 0 0 26 10.36
b) |Awang Leikai -Do- 19 | 95 4 024 | 0 0 0 0 0 ¢ a 0 23 874
c} {Makha Pat -Do- 12 5 3 0.186 | © 0 0 o 0 0 i 0 15 6.18
28 |Waiton 14/712/1708 169 B4.5 133 [ 7981 © 0 0 0 0 0 0 o 302 92.48
a) |Mayai Leikai Waiton 12 16 5 048! © 0 0 B 0 0 i ¢ 40 16.48
b) |Makha Leikai -Do- 22 11 5 0.3 0 0 0 0 0 o 0 0 27 11.3
29 {Sambei 147211708 34 17 32 182 ] 0 0 0 0 ) il 0 0 66 18.92
a) |Awang Leikai Sambei 17 85 3 0181 0 0 a 0 0 0 o ) 20 8.68
30 |Chingkhu 14/7/2M710 30 15 29 1.74 0 0 0 0 ] i 0 0 59 16.74
a) |Mamang Leikai Chingkhu 22 11 4 0.24 0 0 ¢ 0 0 Q 0 0 26 11.24
31 |Khundrakparn 47211711 314 157 248 | 1488 0O 0 i 0 0 0 o 0 562 171.88
aj |Awang Leikai Khundrakpam 32 16 8 048 | © 0 0 0 0 Q 0 0 49 16.48
32 |Tangkham 14/7/12/1712 78 39 66 396 | © 0 0 | 0 0 0 0 0 144 42.96
a) {Maning lefkai Tangkham 25 12.5 5 0.3 0 0 0 0 0 0 0 0 30 12.8
33 |Haraorou 14/712/1713 © 63 31.5 53 [ 318 | 0 0 a ) 0 0 o 0 116 34.08
a) |Saban Haraorau i6 8 4 024 | 0o 0 0 0 0 0 Q 0 20 24

L
oo
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Scheme Proposal ; Villagewise categorywise Propesed No of connections
ate Manipur
-fama of District and Census Code No, Imphal East, 14/7
cheme code No. MN-03-0809 "
Sl Name of Block | Census | SI. | Name of villages/Habitation Census code No Proposed No. of connections and connected load
Ng. codeNa. | No. | (Hametet/DhanifTola/Matra/K (2001} Domestic (other Domestic | Commercial | Agriculture Smalt. Others Tota
(2001) ara/Dalit Basti) than BPL) (BPL) Industries | (Streat Lght)
L. Ng Kw No. Kw | No. | Kw | No. Kw | No. | Kw | No. Kw Na. K
1 2 3[4 _ . b ... .B 7 8 9 10 11 12 13 [ 14 15 16 17 13 19 20
i 34 {Ngairengbam ... . L 14/70211714 .28 14 22 1.32 0 0 0 0 o |"0 [ 0 50 15.32
35 |Morak Ingkhal . 14/7/211715 10 5 7 0.42 0 o] 4 0 0 0 0 0 17 5.42
N 36 |Sarouthel 14/7/201716 11 5.5 ¢ o4 ¢ |0 o |0 do|lolo B 20 £.04
37 {Taorem 14/7/2/11717. 7. 3.5 5 0.3 0 0 0 8] i} 0 o] 4] 12 CH:)
L 38 |Pangei . 14/7/2/1718 57, 28.5 80 . 3.8 ¢ 9] ‘0 0" o] o] 0 0 117 321
a} KongbaWangma Pangei 27 13.5 3 018 0 0 -0 0 [] 0 0 0 30 13.68
b) |rangdong «Do- 23 11.5 0.12 0 o} 0 8] 0 W] 0] 0 25 1i.62
T T T T 9 {Mamang Lekai ~Do- 25 | 125 vi2l 0 | o | o ] 0] o ol o ) 27 1262
f 3% |Thangjam Khuncu 14/7/2/11719 73 36.5 50 3 o] 0 a] o] o] o o] o 123 38.5
‘ 40 |Sekta 14771211720 171 85.5 121 7.26 o] 0 8] [ 0 o 0 o] 282 92.76
a) IMakhaleikai Sekia 30 15 5 0.3 Q o] o] Q 0 [+ [¢] jy 35. 15.3
41 tPungdongbam 14177211721 128 64 85 5.18 0 0 0 0 o] 0 0 0 214 52,18
a) | -do- Khunou Pungdongbam 28 14 4 0241 0 0 0 0 0 0 il 0 32 14.24
42 lltam 14/7/211722 86 43 53 3.54 0 0 8] 0 0 8] 0 o] 145 48,54
F a) |Awang Leikai Itharm 33 18.5 0.18 0 o 9] 0 a 0 0 0] 36 16.68
[ b} |Mamang Leikai -Do- 25 12.5 0.12 0 0 ] 0 0 0 0 o] 27 12.62
43 llyampat 1417121723 150 75 95 57 ] 0 0 0 0 0 0 0 245 80.7
t a) | -do- khunou lyampal 29 14.5 p 01z | © [} 0 0 0 0 [ Q 3 i4.62
44 |Kangla Siphai 14/7/2/1724 7 3.5 44 | 2841 0 0 0 0 o} 0 0 0 51 6.14
L . a). Mamang_Leikai Kangla Siphai 27 13.5 3 0.18 o] Q o] 0 0 o 0 0 30 12.68
!_ 45 |Pourabi 14777211725 113 57.5 71 4.26 8] 0 9] 0 0 0 o} 0 186 61.76
{ a) [Maning Leikai Pourabi 25 [ 125 3 [ei8| 0] o 0 [0 | 0] o] o C 28 12.68
] 46 [Nungai 14/7/2/1726 224 142 183 [1188! 0 0 0 0 0 0 0 0 477 153.58
f a) |Awang Leikai Nurgol 28 13 3 (08| 0|0 o ool ¢l o 31 12.18
| b) |Makha Leikzi Do- 25 | 125 2 (o2 0 [0 | 8]0 0laTlo 0 27 12.62
- 47 [Khabeisoi 14/70211727 131 65.5 105 6.3 1 o] 0 - 0 0 0 o] 0 236 7.8
. a) |Mayai Leikai Khabeisci 13 7.5 10 06 | 0 C 0 0 010 0 0 25 8.1
L ) |Makha Lefkai -do- 24 12 3 018 | © D 0 0 o[ o 0 0 27 12.18
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Scheme Proposar:_\}’iliaﬁﬁ"is:e cfategorywise Proposed Ng of connections

State i N

tand Censys Code No. imphal East, 14,7
MN-03-080g

Name of w‘”ages/Habilation

(Hameleb’Dham'/Tofanatra/K

- - ara/Dalit Basti)

Scheme code No. ’ - .
Name of Bigok Proposed No. of connections and connected lozg
. Domastic Agriculture Others Total
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- Scheme Froposal - Villagewise categarywise Proposed Ng of connactiong )
sate Manipur -
Narme of District and Census Code No. Imphai East, 14/7
- Scheme code No, MN-03-0809
Sl Name of Biock Name of villages/Habitation Census code No
No

(Hamel_et.v'Dha_ni/Tofa/Matra/K
ara/Dalit Basti)
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Scheme Proposal Villagewise categorywise Proposed No of connections
Stale Manipur
Name of District and Census Code No. Imphai East, 14/7
Scheme code No. MN-03-0809
Sl Name of Block | Census [ SI. | Name of villages/Habitation Census code No Proposed No. of connections and connecled Ioad
No. codeNo. | No. [ (Hamelet/Dhani/Tola/Matra/k (2001) Domestic {other Domestic |Commercial| Agriculture Small Others Totzl
(2007) ara/Dalit Basti) than BPL) (BPL). Industries | (Sirset Lght)
Ng Kw No. Kw | No | Kw | No. | Kw | No. | Aw | No. | Kw No. Ky
1 2 3 4 5 6 7 [ 9 10 11 12 13 14 15 16 17 18 19 20
' 7 [Luwangsangbam 14/7/3/1753 Q 4] 140 8.4 0 | 0 0 0 0] 0 0 o] 140 8.4
a) |Khabam Luwangsangbam 240 120 35 2.1 o | 0 0 0 0y 0 0 0 275 12214
B |Matai ) 14/7/311755 50 25 37 2.22 9 0 0] o] 0 0 o} 0 87 27.22
9 (Kontha Khabam 14/71311756 83 42.5 143 8.58 0 0 Q Q o] o} 0 0 228 51.08
10 [Heingang. 14/71311757 0 0 230 13.8 0 0" 0 Q gl ¢ 8] 0 230 13.8
. . 11 |Kairang Meitei 14/7/311758 34 17 63 3.78 0 0 "0 0 0 0 1] 0 97 20.78
- - 12 iKhomidok 14771311759 it7 58.5 132 7.92 0 - 0 G_ O [} 0 4] G 249 66.42
a) |lpum Mapal Khomidok 40 20 10 06 .| 0 3] 0 0 o] 0 0 0 50 20.8
b) |Maning Leikai -Do- 33 16.5 7 04z | o 0 i 0 0 o 0 0 40 16.92
13 |Khurai Konsam leikai 14/7/3/1780 103 51.5 47 2.82 0 o] 0 8] 0 o o] 0 150 54.32
a} |Awang 7th MR Gate Khurai Konsam leikai 25 12,5 10 0.6 0 0 0 i} 0 0 o} a 35 131
14 | Lairikyengbam Leikai 1477311781 g3 465 189 11.34 0 o] u] 0 o] o] C 4] 282 57.84
a) |Awang Leikai Lairkyeng-bam Leikai 25 12.5 5 03 0 i o 0 fi 0 0 0 30 12.8
b) [Makha Leikai -Do- 22 11 3 018 [ o 0 o 0 0| 0 0 0 25 11.18
c) Maning Leikai -Do- 23 [ 115 4 Joza| 0o [ o 00 |o] ¢ o 0 27 1174 |
15 |Kairang Muslim 14171311762 66 33 124 7.44 a 0 0 0 0 4] 0 ) 0 120 40.44
16 |Kentha Ahallup 14/7{3/11763 95 47.5 103 6.18 0 0 0 0 [ 8] 0 a 198 53.68
17 [Lamlongei 14/71311764 G3 31.5 56 3.36 0 0 o] o] 0 0 O 0 19 34.86
18 ltaipham Siphai 1471311765 3 1.5 97 5.82 8] 0 o 8] 0 4] 0 0 100 7.22
a) |Awang Leikai Laipham Siphai 30 15 5 0.3 0 0 0 C 0 ) 0 0 35 15.3
b) |Khansai Veng-A ~-Do- 27 13.5 3 0.18 | © 0 0 0 0 0 0 o 30 13.68
) [Khonsai Veng-B -Do- 34 17 6 036 | o 0 0 0 0 0 0 0 40 17.36
d) |Laipham Siphai Makha -Do- 23 11.5 4 0.24 Q 8] 0 0 0 i Q 0 27 11.7¢
(Meira sang} ]
18 |Khurai Sajor Leikaj 14/7/311768 271 135.5 218 13.08 0 0 o Q o] c 0 0 489 148.58
a) IMakha Leikai Khurai Sajor 40 z0 10 0.6 0 0 0 0 0 G 0 v S0 206
b) |Awang, Leikai -Do- 37 18.5 8 c.48 | 0 0 0 0 o G 0 ¢ 45 18.98
20 IThangiam Leikai 14177371767 30 15 20 %20 o] o0 lolotfalon 0 50 15.2
a) |Thangjam Leirak Thangjam 27 13.5 i0 0.6 0 0 o 0 0 D 0 0 37 4.1
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Scheme Proposal.: Villagewise_categonywise_Proposed No.of.connections . .. ...

.me of District and Census Code No.  imphal East, 14/7
scheme code No. MN-03-0809 . .
Sl Name of Block | Census | 8l. | Name of villages/Habitation Census code No Propesed No. of connections and connected load
No. - - godeNo: f No. | (Hamelet/Dhani/Tola/Matra/k (2007} Domestic (other Domestic | Commercial | Agriculture Small Others Total
(2001) ara/Dalit Basti) - .than BPL) (BPL) Industries | (Street Lght)
No Kw No. Kw | No. | Kw | No. | Kw | No. | Kw | No. | Kw No. Kwr
1 ] 3 4 5 g 7 B 9 10 | 11 [ 12 | 13 | 14 | 35 | 16 | 17 18 19 20
) b) {Chingangbam Leirak -Do- 25 12.5 7 0421 ¢ 0 0 ] 0o o 0 0 32 12.92
- . 21 |Laishram Leikai 14/7/3i1768 0 0 40 2.4 i 0 0 0 0] 0 0 0 40 2.4
) a) |Makha Leikai Laishram 27 135 5 03 [ o | o 0 o |o]o] o ¢ 32 13.8
) b} |Awang Leikai -Do- 30 15 7 042 | 0 0 C 0 0| o 0 0 37 1542
- 22 IMoirang Kampu 14/7/3/1789 26 13 58 | 348 ] 0 0 0 0 0 0 0 0 84 16.48
"a} |Awang LgiKai Moirang Kampu 20 10 5 03 0 010 0 D | 0 0 0 25 10.3
23 |Top Dusara(Wesl) 14/7/3/1770 32 16 58 | 348 | 0 0 0 0 0 0 0 0 90 16.48
a) |Mavyai Leikai Top Dusara{West) 25 12.5 12 072 0 o] 0 0 0 4] o] 0 37 13.22
b) [Awang Leikal -Do- 22 11 10- 0.6 0 ) 0 5] 0 0 0 Q 32 116
B 24 |Top Dusara (East) 14171311771 52 26 102 | 812 | 0 ) 0 0 0 0 0 0 154 3212
. a) (Khewa Company Top Dusara (East) 40 20 100 5 o | 0 0 ] 0 0 0 fi] 140 25
:L. b) |Awang Leikai -Do- 27 13.5 10 0.6 0 0.l o ) 0 ] 0 0 37 14.1
25 |Ningthoubung 14771311773 37 18.5 47 2.82 0 0 0 0 0 ¥ 0 0 84 21.22
‘- a) |Khunou Ningthoubung 40 20 10 0.8 0 ] 0 O 0 ] 0 0 50 203
i 26 iChingangbam Leikal 1417131774 0 o 30 1.8 c.] © 3 | o 0 |0 0 0 30 1.8
{ a) |Kongpal Ning- thoubung Chingangbam Leikai 31 15.5 g 054 | O 0 0 0 0 0 0 0 40 16.04
: Leikai
27 |Kongkham Leikai 14/7/311775 35 17.5 168 [1008] 0 ¢ 0 0 0 0 D 0 203 27.58
a) [Awang Leikai Kongkham 1§ g9 7 04z | © 0 0 0 0 0 ) 0 25 9.42
b) |Makha Leikai -Do- 23 1.5 9 054 ] 0 o 0 0 0 0 i} 0 32 12.04
2B [Khaidem Leikai 14/7/3/1776 65 32.5 28 168 | 0 0 0 0 0 0 o 0 a3 34.18
a) |Awang Leikai Khaidern 28 14 9 0541 0 o 0 0 0. | 0 0 0 37 14.54
b) |Makha Leikai -Do- 27 13.5 [ 048 | 0 o 0 i 0 0 ] 4 35 1268
: 28 {Khurai Khonang Khong 14/7131777 0 0 62 372 | © C 0 0 o | 0 0 B2 3.72
: a) |Mamang Leikai Khurai Khonang khong | 22 T 3 03 | ¢ i) 0 o | 0| o] o g 27 113
b) |Maning Lelkai -Do- 20 10 z 012 | o D 0 0 o | 0 0 0 22 1012
r 30 |Kshetri Bengoon 14/7/3/1778 9 4.5 115 6.9 a 0 0 0 o 0 o 0 124 11.4
a) [Mamang Chingya Kshetri Bengoon 16 18 24 144 | 0 0 0 0 0 0 o 0 80 19.44




Page 106

S —— e T e 0-5
- 7 T Scheme Proposal : Villagewise categorywise Proposed No of connections
Jtate Manipur )
Name of District and Census Code No. imphal East, 14/7
Scheme code No. MN-03-0809 - . -
3l |. Name of Block Census | Si. [ Name of villages/Habitation Census cede Na Proposed No. of connections and connecied load -
Ne. | codeNo. | No. | (Hamelet/Dhani/T ola/Matrark (2001) Domestic (ather Domestic [ Commercial | Agriculture | Small Others Total
(2007) ara/Daiit Basti) ihan BPL] (BPL) tndustries | (Sireet Lght)
No Kw No. Kw Ng. | Kw Mo Kw § No. | Kw | No Kw Na, Kw
1 2 3 4 5 g 7 8 3 T0_ [ 41 | 12 | 12 1798 | 16 746 [ 17118 13 30
b} [Makha Leikaf -Do- 27 13.5 {18 108 ] o 0 5] 0 0 0 0 0 45 14.53
] ¢} {Mayai Leikai -Do- 30 i5 20 1.2 0 0 0 0 0 0 fi [} 50 16.2
31 |wakha 14771311779 . 26 13 20 | 12 0 C 0 0 0 0 0 ) 46 i4.2
| 32 |Makhapat 14/7/3/178G 4] 20.5 &4 3841 0 0 0 0 o 0 0 0 105 24.34
33 [Naharup 14471311781 0 0 34. 1204 0 | 0 [ 0 i) 0 0 0 0 34 2.04
34 {Kshetrigao 14/713/1782 ! 0.5 38C | 234 | 0 0 0 0 0 0 0 a 391 23.9
35 |Top Naoria 14/713/1783 0 0 45 276 1 0 0 0 0 D 0 0 0 45 2,76
a) |Kongpa! Mamapg Szbal Top Naoriya 83 42.5 40 2.4 0 0 o] 0 0 0 0 o] 125 44.5
36 |Kongha Nongthombam 14/713/1784 0 0 26 1.58 o] 0 .0 0 0 0 0 0 26 1.56
a) |Mamng Leikai Kongba Nongthombam 25 12.5 30 1.8 0 o a 0 0 0 0 0 55 T3
37 |Gangapat 14/7/3/1785 3 1.5 132 £ 792 0 0 0 0 ) 0 0 0 135 542
a) | -do-Makha Gangapat 23 1.5 18 1.08 0 0 0 0 0 0 0 0 41 12.58
38 |Ketkhu Hao 14/7/3/1786 a8 24 72 [ 432 0 ) ) 0 0 0 ) 0 120 28.32
a) | -do-Makha Keikhu Hao 25 12,5 15 De' | 0o ] 0 0 0 o 0 0 40 13.4
39 {Thangbrijao 14/7/311787 31 15.5 40 2.4 ] 0 a 0 0 0 ] fi 71 17.9
40 [Uchkecken 14/7/3/1788 0 165 | 949 0 ) 0 0 0 0 0 sl 65 9.9
a) | -do-Chongabi Uchkeckon 25 12.5 31 186 | 0 0 ] 0 0 0 0 0 56 14.36
b) | -do-Dam -De- 21 11.5 18 | 108 | 0 0 0 0 0 0 0 ) 41 i2.58
41 |Nandeibam Leikai. 14/7/3/1789 84 42 i68 110.08| O 0 0 0 ] 0 o 0 252 52.08
a) |Awang Leikal Nandeibam Leikai 47 235 21 126 | © [ 0 0 0 0 0 0 68 24.78
e 42 _Wangkhel Loumanbi 14/7/3/1790 66 33 79 4.74 0 0 0 i 0] 0 0 o 145 37.74
a) [Awang Leikai Wangkhei Loumanbi 51 255 11 065 | o 0 0 0 0 0 0 Q 82 25.16
43 [Kitna Panung 14771311791 71 35.5 133 | 7.98 | © 0 0 0 0 0 0 0 204 43.45
| a) | -do-Torban Kitna Panung 25 12.5 17 |10z | 0 0 0 0 o | o 0 0 42 13.52
| 44 |Thongju 14/713/1732 0 0 806 (36357 0 0 0 0 0 0 ] 0 606 36.36
[ a) |Awang Leikai Thongiu 10 5 45 |27 | 0 | o 0 |0 o] 6l o 0 55 77
45 |Kiyamgei 14/7/3/1793 177 88.5 310 | 186 ] 0 0 0 0 0 [§ o 0 487 107.1
a8) |Awang Leikai Kiyamgei 15 7.5 15 0.9 0 0 0 0 a 0 0 Q 30 8.4
y
. 4 )
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Scheme Proposal : Villagewise categorywise Proposed No of connections

State Manipur
Name of District and Census Code No.  Imphal East, 14/7
Scheme code No. Co MN-03-0809 .
-8l Name of Black Census | Sl i Name of villages/Habitation Census code No Proposed No. of connections 'and connected load
No. ' codeNo. [ No. | (Hamelet/DhanirTola/Matra/k (2001} Domestic (other Domestic, | Commercial| Agriculture Smali Others Total
(2001) ara/Dalit Bastj) than BPL) (BPL) Industries | (Street Lght)
: Na Kw No. Kw No. { Kw Ng. Kw | No. | Kw | No. K No. Kw
1 2 3 4 3 - 7. B g 10 11 12 | 13 14 15 | 16 | 47 18 iE] 20
46 |Basihkhong 14/713/1794 - 66 33 | 148 | 876 | © 0 o 0 0 0 0 [} 212 41.78
a) | -do-Makha Basihkhong- - | 34 17 12 0.72 g g 0 0 0 0 0 0 45 17.72
. 47 |Loumanbi 14/7/3/1795 9 ] 48 8 048 ] 0 0 0 0 0 0 0 0 17 498
48 |Lilong Hao 14171311796 ] 4 8 048 | © 0-] o 0 0 0 0 0 16 ° 4.48
) - Sub-totai (C)] 48 4030 | 2015 | 5%00.| 354 0 6 ] o 0 0 0 0 1 9930 2359
-D |Keirao Bitra Sub- | 14/7/4 | 1 [Uchekon Khunou 14/7/411797 - - 67 33.5 95 5.7 ] o 0 ) 0 0 0 0 162 38.2
Divn. - 2} | -do- Makha Uchekon Khunou 23 | 115 8 foasf o[ 0 [0 | o] o] o]0 0 31 11.98
2 {Takhok Awang 14/7/14/1798 - 60 30 64 3g4 ] 0 0 0 0 0 0 0 0 124 33.84
- a) | -de-Mapan N Takhok Awang 18 9 12 0.72 8] o] o) 0 8] 0 8] 9] 30 9.72
3 |Takhok Makha 14/7(4/11799 40 20 RET 18 ] © ) 0 §] 0 0 0 ] 71 21.86
4 [Bamon Kampu 14/7/4/1800 38 44 135 8.1 0 0 0 0 0 0 0 0 223 52.1
a) Okram Leirak Bamon Kampu 21 10.5 5] 0.36 0 0 4] 0 o] 0 0 o] 27 10.56
5 [Machahl 14/7/4/1801 19 9.5 11 088 | © 0 0 0 0 ) 0 0 30 i0.16
8 [Kalika 14/71441802 16 g 8 048 | 0 ] 0 0 0 0 0 0 24 8.4
7 [Keirao Makting 14/7/4/1804 216 108 255 | 153 | 0 0 0 0 o 0 ) I 471 123.3
a) |Major Leirak Keirao Makting 67 33.5 45 2.7 §] 0 0 0 C Q 0 i 112 36.2
8 |Urup 14/7/4/1805 229 | 1145 | 190 [ 114 [ © 0 0 0 0 0 0 0 419 125.9
a) jUrup Kangthak Urap 87 43.5 58 348 [ 0 0 0 0 0 0 i 0 145 46.98
9 |Arapti 14/7/4/1806 - 166 83 88 528 | © 0 G 0 0 0 0 0 25¢4 88.28
2} [Litan Makhong Avcapti 24 12 16 096 | 0O o 0 0 0 a 0 0 40 12.96
b) |Soibam Leikai -Do- 27 13.5 18 108 0 0 0 0 o 0 0 0 45 14.58
¢) |Tanakha Khang -Do- 30 15 20 1.2 0 0 0 ) 0 0 b} 0 50 5.2
d) |Ketu Kheng -Do- 24 12 16 096 | 0 0 ) 0 a 0 ] 0 40 12.96
e) |Phandom Leikal -Do- 36 18 24 1.44 ] ] ] 0 0 0 ] 0 60 19.44
10 |Kiyamgei Muslim 14/71411807 20 45 73 [ 438 ] 0 a 0 0o |.0 o a 0 163 49.38
&) { -do-Awang Kiyamgei Musiim 5 125 21 126 | 0O 0 0 0 3 0 0 ] 46 13.75
11 |Keirao-Bitra 14/7/4/1808 102 51 131 | 786 | © ] 0 0 0 ] 0 0 233 38.86
a) | -do-Mayai Leikai Keirzo-Bitra 43 21.5 21 125 | 0 0 0 0 a o 0 o 84 2276 j

B e LT L L —
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T T T © - —————gcheme Proposal T~ Villagewise categorywise-Proposed-No.of connections - e R
Manipur o -
ma of District and Census Code No.  Imphal East, 14/7
- - MN-03-0809
Census | SI. | Name of villages/Habitation " Census code Mo - Proposed No. of connections and connecled load ™~
codeNo. | No. | {Hamelet/DhaniTola/Matra/k | (2007) Comestic {other Domeslic | Commercial | Agriculture Small -.| Others Tolal
(2b0%) ara/Dalit Bsli) than BPL) (BPL) Industries | (Street Lght)
No K Ng. Kw No. } Kw | No. | Kw t No, | Kw [ No Kw No._. Kw
3 4 5 4] 7 B 9 10 11 12 13 14 15 16 i7 18 19 20

12 |Keirao-Langcurm -~ - = 14/7/4/11809 174 87 122 | 732] o 0 0 a 0 0 0 0 296 84.32
a) | -do- Awang - Keirao-t.angdum 38 19 27 1.82 0 Q ] 0 0 0 4] Q 65 . 2082
13 {Lang-threl Loukon 14/714/1810 3 1.5 1 0.06 0 0 o] o] 8] 0 b 0 .4 1.56
14 [Khanarok 14/7/4/1811 28 14 31 1.86 0 o] 0 o] o] 0 0 0 53 - 15.586
a) | -de- Makha Khanarok 20 10 i1 0.56 0 0 a 0 c 0 0 0 317 10.68
15 |Keirao-wWangkhem 14171411812 - 62 31 51 3.06 8] 0 .0 D 0 8] o] o] 113 34 08
a) | -do- Mamang Kelrao-¥Wangkhem 20 10 12 0.72 0 0 o] Q 0 0 8] 0 3z 10.72
16 |Thiyam-Konjil 14/7/4/1813 100 50 a1 5.48 0 0 0 o] 4] Q O 0 191 55.46
a) |Thiyam Chingjac Thiyam-Konjil 27 13.5 18 1.08 o] 0 o] 0 0 o] 0 0 45 14.58
b) |[Phunal Khunthak -Do- 24 12 16 0.96 Q o] o] s 4] 0 0 0 40 12.96
c) |Phunal Pt Thiyam-Konjil 23 11.5 15 0.8 0 0 0 o] 0] o 0 o] 38 12.4
17 |Chaznam Sandrok 14/7/4/1814 127 83.5 88 5.28 o] Q 0 0 0 D 0 0 215 68.78
a) | -do- Makha Chanam Sandrok 22 11 14 0.84 0 0 o] 4 o] 0 4] o] 38 i1.52
18 [Waithou Chiru 14/7/4/1815 0 o] Q 0 [+ 0 ¢] 0 0 Cc 0 0 0 0
a) | -do- Mathak Waithou Chiru 23 11.5 15 0.9 ol o] 0 0 0 o] 4] Q 28 12.4
19 |Huikap 14/7/411816 125 B62.5 84 5.04 o] o] 0 0 0 o] o 0 209 £7.54
a) |Mayai Lelkai Huikap 27 13.5 18 1.08 o] 0 0 0 0 o 0 0 45 14.58
b) [Uchon Maning -Do- 3l 155 21 1.26 0 o o] 0 0 0 0 0 52 16.738
20 |Karpur Shungba 14/71411817 23 11.5 27 1.62 0 0 0 0 0] 0 0 0 50 13.12
a) | -do- Makha Karpur Shungba 39 19.5 26 1.56 0 0 0 0 0 0 s} 0 €5 21.08
21 |Angtha 14/7/4/1818 0 0 72 4,32 4] o} 0 o] 0 0 0 0 72 4.32
a) |Sinam Leikai Angtha 30 .15 20 1.2 0 o] o] 0 0 o] 0 Q 50 16.2
22 {Tulihal 14/7/4/1820 72 36 28 168 | O o 0 0 0 a 0 0 100 37.66
23 |Kaina 14/7/4/1821 0 0 4 0.24 0 0 D 0 0 0 0 0 4 0.24
24 |Poiroukhongjil 14/71411822 3 25.5 18 108 0O 0 0 0 0 [ 0 o &9 26.58
25 |Top-Chingtha 14/71411823 0 0 36 2.16 0 0 0 3] V) 0 0 a 3€ 216
26 |Yambem 14/7/411824 0 28 1.68 0 0 o 0 0 0 0 0 28 1.68
27 |Mungkot 14/7/4/1825 45 11 0.66 [0 0 0 0 0 D 0 o] 20 18
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Scheme Proposal Villagewis;e categorywise Proposed No of connections
State- Manipur l
Name of District and Census Code Mo, Imphal Zast, 14/7
) Scheme code No. - MN-03-0809 . :
Sl Name of Block Census | SI. | Name of villages/Habitatian Census code No . Proposed No, of connections and connected inad
No. codeNo. | Ne, (Haf'he*EUDha”ifTOFE"MﬂFE"K (2001) | Domestic {ather Domestic | Commercial| Agricultare Small Others Tatal
(2001) ara/Dalit Basti) than BPL) (BPL) Industries | (Street Lghty |
: : No Kw No. Kw | No. | Kw | No. T Kw | No. | Kw No. Kw No. Kw
1 2 3 4 oo B [ 7 8 4 10 11 12 13 14 th 16 17 18 19 20
- a) [Maning Leikai . . Mungkot 36 18 24 1.44 0 o 0 0 i 0 (O Y 50 19.44 |
28 tKamu Yaithibi o 14/7/4/18286 0 0 16 0.96 ¢ 0 0 0 0 0 0 0 16 0.95
] 29 |Changamdabi - 14/7/411828 1 381 180.5 317 190z o a 0 o} 0 ¢ 0 -0 - B398 209.52
¢ - a) tManing Leikai o . Changamdabi 33 16.5 23 1.38 0 0 0 0 v} a 0 0 58 17.88
' 30 |Moirang Pure! N ‘ . 147/401828 15 57.5 105 8.3 0 Q -0 0 0 0 0 5} 220 63.8
31 |ltham . - 14/7/4/1830 36 28 30 1.8 0 0 0 0 o] o g 0 86 29.8
32 |Monthou ) 14/7/471831 10 5 12 6.72 o] 0 0 0 0 o 0 o] 22 &5.72
~ 33 |Nung brang 14/7/4/1832 146 73 112 6.72 0 0 o] 0 o] o] 0 0 258 78,72
a) (Mamang Leikai ] Nung brang 30 15 20 1.2 0 0 0 ¢ a 0 0 0 50 16.2
); b) {Pitra Urak -Do- ‘ 3 15.5 21 1.26 0 0 4 D 0 0 o 0 32 16,76
{ ¢} |Nungaipokpi Mamang ) -Do- 36 18 24 1.44 o] 0 o] o] Q o] o] 0 50 19.44
| d) [Keitheimanbi Mayai -De- 32 18 22 132 ] o 0 0 0 0 0 0 0 54 17.32
L Sub-total (D) 33 3522 1761 2977 179 0 0 0 0 0 0 0 1 6499 1940
L Total (A+B+C+Dy| 197 15597 7799 15448 927 1] 0 0 o 0 1 ] 0 35043 8720
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1. INTRODUCTION

Manipur is administratively divided into nine districts, 33 community develop:hén't '
blocks and 2,182 villages. Manip_ur has an area of 22, 327 sq. km. with a population of
23, 88,634. (2001 census) and with an open border of 351 km. with Myanmar. Manipur 1s
a home of different peoples. Aimol, Anal, Chiru, Chothe, Gangte, Hmar, Koireng, Kom,
Lamkang, Meetei, Meetei Pangal, Mizo, Maring, I\/Ian,.'l'angkhul, Monsang, Moyon,
Paite, Poumei, Purum, Ralte, Chongthu, Simte, Khoibu, Inpui, Rongméi, Thangal,
Thadou,Vaiphei, Zou, Liangmei, Zemet, Maram, Tarao, Mate, Kharam etc are the
indigencus people of Manipur. Indigenous Peoples of Marnipur belongs linguistically to
Tibeto-Burman family and racially to Mangoloid stock. Manipuri is the lingua [ranca of

all people in Manipur.

Department of education was introduced in Manlpur in the year 1950. This department
is in charge of the stale’s education, wfﬁgh includes mspection and supervision,
preparation of syllabus, framing of %"t'l_i"’é‘-‘:r.éaﬁcaﬁonal curriculum and selection of
textbooks. The state gives Specjal:-j;:i’jﬂ};@rtance to elementary education. The [our
divisions of the education depa'i."i_j:jfh?é%tfof Manipur are the Department of Education
(University and Higher Educa tion),‘Department' ol Education (5), Department of Adult
Education and State Council of Educational Research and Training. The state-run
schools in Manipur are affiliated to the.state education board. However, most of the

private schools in Manipur are affiliated to the Central Board of Secondary Education

(CBSE) or the Council for the Indian School Certificate Examinations (CISCE).

According to 2001 census report, Manipur has a literacy rate of 68.87% which includes
male literacy rate of 7787% and female fiteracy rate of 59.70%. According to
District/ zone and me(nagefjnlment wise number of schools in Manipur for the yvear 2005-
2006, there are 2017 Govt. Primary Schools, 408 Aided Primary Schools and 138 Un-

aided Primary Schools respectively and total is 2563.

Manipur Alliance for Child Rights, (MACR), Manipur, status of Primary 4
School Education in Manipur.
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After independence, systematic and planmed efforts were needed to fulfill the national
commitments enshrined under Article 28 of CRC (Convention on Child Rights) to
provide {ree and compulsory education up to the age of 18 years (as per the definition
of child under UNCRC). Certain basic inputs such as identification of school less
habilations, their population and distance at schooling facility is available were.
required to provide schooling facility in them. In order to fulfill the Frefe.rred
commitments, Mantpur Alliance for Child Rights (MACR) with its district alliances has
undertaken a survey with the support of Child Rights and You (CRY). This survey aims
in providing basic inputs for planning the programmes like awareness on.edu:,!aﬁon of

child rights, HIV/ AIDS etc. from the grass-root level.

Manipur Alfiance for Child Rights, (MACR), Manipur, status of Primary 5
School Edtcation in Manipur.




2. OBJECTIVE OF THE STUDY
[ To assess the status of Government Primary School education in the State of
Manipur with respeclt of enrollment, available infrastructure for ‘Primm";\,f
Schoal, the status of clags room facilities, details about the teachers and
monitormg . mechanism in selected five member districts of the Manipur

alliance for Child Rights (MACR) in Manipur.

II. To imitiate the discussion at various level like village education commitiee,
volunteers af the NGOs, CBOs, parents, leachers, civil society organisation,
individuals and at Governmenl education department far engagement of all to

umprove the status of primary school education in the State.,

[[l. To initiate the peaple centric advocacy on fight to education based on the facts
and [indings of the Government. primary school education in the state by the
Manipur alliances {or Child Rights (MACR) in close collaboration with the civil

society organisation and the Government education department of Manipur for

ensuring the right to education to every child of the society

Manipur Alliance for Child Rights, (MACR), Manipur, status of Primary . ©
School Education in Manipur.



3. METHODOLOGY

First phase
Manipur Alliance for Child Rights (MACR) in its State working committee dated 15%

March 2009, decided that MACR should have to know the status of the Government
primary education in the State and therefore as per the capacity and presence of the
members in diflferent district, MACR will go for sample survey in five of the districts in

Manipur-out of nine districts.

MACR has developed the questionnaire format wilth the consent of the membets of the
Alliances and finally decided for covering minimum 10 Government Primary Schools in -
every member districts of the MACR. Survey conducted in the month of Mayj2(009 m I
more than 60 schools in six districts. Before the:survey start there was orentation :

training to all the surveyors in concern dis'tfi’c‘t “and organisation for| proper

understanding of the format and the ob]ectwe of, the study. There was an attempt to
clarify each and every paints- queqtlons of the format, so that during survey the
surveyors should not face p1oblem to get the information.

fn survey process the NGOs, CBO‘S z\lhdm‘u and Individual contributed a lot for
getting the information. The names of the organisation that contributed and engaged in
the survey are PRDA, SDC, ARDWE, PASDO, NEEDS, VWOC, CSD, MACR! MMKS
and WIDE ANGLE.

Second phase

After the survey the compilation of the dala started in MACR for data analysis,
labulation, graphs and analysis. During the tabulation process only 56 filled format and ;
information from 5 districts is being considered for analysis. The graphs and the
analysis have been shared with all the members of the MACR for getting the feedback
on the analysis. After the analysis two days workshop organised with the 21 SUrveyors
at Imphal on 19 and 20% June, 2009 for getting the enlire process of data collegtion. All

the 21 participants from all the districts detailed out the process and also recommended

- Manipur Alliance for Child Rights, (MACR), Manipur, status of Primary 7
School Education in Manipur. '




the suggestions for improvement in the Governmenl Primary school education in

Manipur.

Third Phase

With the recommendation and the data analysis a draft reparl has been developed l}i\-"
the MACR for discussion at State working committee and the district chapters of the
MACR in UKHRUL, BISHENFUR, CHANDEL, IMPHAL WEST, IMPHAL EAST to get
the recommendation from the district chapters of MACR [or improvement of the slatus
of the Government Frimary School. After the discussion in the district process of the
MACR, the discussion conducted in the state level with the State Working committee
and representatives from district chapter of MACR for sumiming up the report and do
the necessary for completion of report and make it (inal to discuss with the government
department (Education) for advocacy in f:-;véu;""'til'f‘fi"mprox-'ement of the status of the

Government primary schoolin the State. %,

Manipur Alliance for Child Rights, (MACR), Maniput, status of Primary 8
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Process of study and discussion on Government Primary school in
Manipur

Piscussion held among the State Working Committee members during March 2009
meeting for study, frame of the questionnaire developed in the meeting

MACR Secretariat developed the questionnaire format for study in selected districts of
the State and circulated to the district representatives for study

5 Y

Secretarial members oriented about the details of the survey format and at the same
time orientation also took par! in some of the districts

compilation and consolidaticn of all the data done at state level by secretariat members
and then circulated to the district representalives for discussion in the month of June
2009, compitation done only of 5 districls

Discussion held at the district level on the findings and the recommendations of the
study, where representative from community also participated in the month of July 2009

Three days workshop held at Imphat with the District and the community
representatives in the month of July 2009 for Finalisation of the study/
findings/recommendations

Manipur Alliance for Child Rights, (MACR), Manipur, status of Primary |

School Education in Manipur.
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4. Coverage arca of the Study
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+  No. of school covered- 56

+ Na. of villages covered-99

+ No. of Block covered- 18 |

= No. of district covered- 5

« ‘l'otal population covered-106114

*  Total no. of children covered under {6-14 years) -27217

+ Total number of boys covered under (6-14 years)- 13930
« Total number of girls cavered- inder (6-14 years)- 13287

51 No. Name  of | Name of School Total réspondent
. IDastrict
1. Bishenpur 1. Ngaikhong Boy's Primary School 11 -
2. Ngangkhalawai Govt. Frimary School
3. Bishenpur Chingning Primary School
4. Toubul Primary School
5. Kwasiphai Girls Primary School
6. Leimapokpam Primary School
7. rI"ha1111.1:~1pok]?ﬂ' Primé‘ify School

3. Keinou Girls Pr'iméi'-j;‘Scimol

9. Qinam Girls Primary School

10, Oksongbung Primary Schoo!

11, Tronglaobi  Govt.  Model  Primany
School |

B

Ukhrul 1 Leitiqg Pi':imary Scheol 13

2. Leishi Primary School

3 Vash hﬂglﬂ ng Primary School

4. Langdang Primary School {Cenliral)

5 Langdang Khullen Primary Schaol

6. Nungon Govt. Primary School

7. Changa Aided Primary School

8. Khangkhui KL JB School

o Koso Primary School

10.  Chungka Primary School

11.  Langdang Phungthar Primary School

12 Khangkhtizi khunou Primary School
13.  Ngachonmi Fund Primary School

A | Chandel 1. Leiching Menou Primary School &
2. Nungtak Primary Schoal

3. Peljang Primary School

4. Thamlapokpi Primary School
5. Koijam Primary School

6. Unapal Primary School

Manipur Alliance for Child Rights, (MACR), Manipur, status of Primary
School Education in Manipur.




Aimol Tampak Primary School

Kumbirei Primary School

4, Imphal
West

N N N

L]

10.
11.
12

—
i

Haoyang Keirel Primary 5chool
Satremichul Primary School

Kiyam Primary School

Salam Primary School

Atongkhuman Primary School
Awangkhunou Primary School
Lamdong Sangaithel Primary School
Tatrenpokpi Primary School

Naorem Chaprou Primary School
Langthabal Lep Primary School
Khumbong Primary Schoaol
Konthoujam Maning Tribal Primary
School

Lilashing khongnangkhong  PPrimary
School o

Wangoei Makha Leikai Primar y 5chool

14

o

Imphal
LEast

O e NG U D g e

Chingmeirong Primazy School

Tellou Primaty Schoeol

Kairang A\x{aﬁg;‘-l,eikai Primary School
Heingang Primary School

Kameng Primary School
Lamlaj-Primary School

Langdum Primary School

Keirao Primary School

Klhwmidok Heikhrumakhong Primary
Scheol

Khongman Mangjil Primary School

10

Total [ 5

56

56

Manipur Alliance for Child Rights, (MACR), Manipur, status of Primary
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5. Sources of data collection:
The questionnaire schedule was prepared for collecting data from the Government -

Primary Schools with help of participant observation. The interviewers collected the
information regarding the condition of Government Primary Schools.

1. Primary sources of data:

Contacts were made with the following stake holders in the villages to collect the |
informaton-
< School Head Master
< School Teachers
+ Anganwadi workers
“+ ASHA workers
<+ Village Secretary
+ Village Chairman
+ Village Chief/Headman
<+ Parents
< Students
< Village level Soi?‘iéi‘T'ﬁa"c-:U:i\}'ist

2. Secondary Sources of data:

-
45}

(1) Reports published by Education Department and other departmen
(11) Internet
The Challenges faced by the interviewers during the data collection are as follows:
(1) Law and order situation in the State
(i)  Transport and Communications
(i) Respondents were not cooperative al the initial stage and they are
scared due to the present condition of Manipur.
(ivy  Open responses were denied by school authority in {case of

enrollment, drop out and school teachers attendance in the school

o
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{v)  Teachers were also not comfortable to disclose the information
related to the HIV/ AIDS infected and affecled population in the

concerned villages.

6. POLICIES, PROGRAMMIES AND SCHEMES OF CENTRAL & STATE
GOVERNMENT FOR ENSURING PRIMARY EDUCATION 1TO ALL IN MANIPUR

sservice for working women belonging to- poarer sections.

 EXCERPTS OF THE 1968 EDUCATIC)N POLICY ANDAFTER

THE ESSENCE AND ROLT OF I:DUCA'IION
In oux national perceptiort edumllon is es‘;enl’mll\ fUJ. all. This 1s-fundamental to our all-

"rduind devs,lopment material and spu |Lu*11

“Education ]mq an aLcultumtmg role. It 1ef111cs sensitivities and perceptions  that

contribute to national cohesion, a sdentific tempu and mdependenm of mind and
spirit— thus funthumg the goals of somahsm gecularism and democracy enshrined in
our Constitution.

Pducation develops manpower for different levels of the economy. Il is also the
substrate on which research and development flourish, being the ultimate guarantee of
national self-reliance.

In sum, Education is'a unique investment it the presént and the future. This cardinal
principle is the key to the National Policy on Education.

EARLY CHILDHOOD CARE & EDUCATIQN

[ho Nallonal Policy .on Children c;peclzﬂlv emphﬂmzu investment in the development

of the young child, pa1 tlculatlv childr eni [roin sections of the populauon irn which first
generation: leamus p]edonum te. :

Recognising the holistic natare of child dev e,lopmenl viz., hutrition; health and social,

mental, physical, moral and emotional development, Early Childhood Care and
Education (ECCE) will receive high' priority and be suitably integrated with the
Integrated  Child Development. Services programme, wherever possible. Day-care
centres will be provided as a support service for universalisation of primary education,
to enable girls engaged in taking care of bll)h]lg‘i to attend school and as a support

- Manipur Alliance for Child Rights, (MACR), Manipur, status of Primary 14
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Programmes of ECCE will-.be -child-oriented, tonuqs_ﬁd;- around play dnd the
individualily: -of the child. Forma x_thodq and - ll1tl()C1'LlCt1011 of the 3 R's{will be
-discouraged at this stagn, The ]oca] Lommumty will ‘e ful]v nwolved n these
 progranumes. : : :

A full integration of child care and pre—_pf?ihmry

Education will be hrought about, both as a reader and a shengthemncr ractm‘ for

primary education and for human resource development in general. In continuation of

this stage, the School Health Programme will be strengthened.
. gl K - B

CHILD-CENTRED APPROACH

A warm, welcoming and oncomaqmp ‘1pp10ac‘h n wl'uch all. concerned bhal(_ a
solicitude for the needs of the child, i1s the best mohvat:on I01 the child to attmd school
and learn. A child-centred and activity-based.: process of, learning should be adopted at
the primary stage. First generation learners should be allowed 1o set their own pace and
be given supplementary remedial instr ucton. As the, d111d grows,. the- conmonent of
cognitive learning will be mer cased and skills or gamqed throu gh practice. The pohw of
non- detention at the arimary  stage will be nlamed 1]'1'11\11'1}) evaluation as
disaggregated as feasible. Corporal punishment will:be firmly excluded from the
educational system and school tmings as w: cll as V”l(‘ah()nb ad]usted to the convenience
of children. o

SCHOOL FACILITIES:

Provision will be made of essential facilities in }nimaly' schools, including at !c;:ast two
reasonably large rooms that are usable in all. weather; and the necessary toys,
blackboards, maps, charts, and other learning material.. At least two- teachers, one of |
whom a woman, should work-in every school, the number increasing as Faﬂy as
possible to one teacher per class. A phasetl drive,. Svmbohcal}y called- OPERATION
BLACKBOARD will be undertaken with immediate effect;to improve PrimaryjSchools
“all over the country. Gavernment; Inml bodies, vo]un_t’u Tagc.ncwb and mdwlduals w111
“be fully involved. Construction of school bmldlngb wil e the: flTSt ¢harge on NREP and
RLEGP funds. B :

NON-FORMAL EDUCATION

L}
Alarge and systematic programme of nop-formal edumhon will: be launched for school

drop-outs, for children from- habitations: w11hout c;chaolf; wmkmv childrei and gnlsg
wha cannot atténd whele- day schools. : |
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Modern technological aids will be used 't Admprove the learning: environment of NFE
centres. Talented and dedicated young men.and women from lhe lacal community will
be chosen to serve as instructors, and pai ‘ticular fatiention’ puld to their training. Steps
will be taken to facilitate their entry into the, formal system in deserving cases. All
necessary measures will be takento ensure that the quality of non-formal education is
compirable with formal education. s :

Tiffective steps.will be taken to plowde a: hamewf)rk f01 the. cur uullum on the lines of
the national core curriculum, bitt based on:the lthdS of the learners and related to the
local environment. I__.Lammg,.n‘nqlm_lal of lugh ;qu.aht) will be devéloped and provided
free of charge to all pupils. NFE programmes will provide participatory learning
environment, and activities such as games-and sports; cultural programmes, excursions,
etc, :

Much of the work of running NFE centres will be done through voluntary agencies and
panchavati taj institations. The provision of funds te these agencies will be adequate
and timely. The Government will take over-all responsibility for this vital sector.

A RESOLVE

The New EdllCdllOﬂ Policy will. give. the hlbheet Jpriority to solving the problem of
children dropping out ‘of school and will adopt an array of meticulously formulated
strategies based on micro- phnmng and applied at the grass-roots level all over the

country. to ensare childen's retention at'school;, This, effort will be f ully coordinated

with the network of non-tormal’ edmatmn Si: hail be ensuted that all children who
attain the age aboul 11 years by 1990- wﬂl have. had ‘five years of schoaling

g, or its
equivalent through the non- fonnal stream. ikewise, by 1995 all children will he

sprovided frée and compulsory education upto i years of age.

MAKING THE SYSTEM WORK

It is obvious that these and many other new tasks ol educ at1on cannol-be performed in a
state of disorder. Education needs to- be I'l'laHdng i :ari atmosphere of utmost
intellectual rigour, seriousness of purpose and, at the saine time, of freedom essential
for innovation and creativity. While f::mreacl‘ungJ chm_lgg..s. will have to be incorporated
in the quality and range.of education, the process of introducing discipline into the
system will have to be started, here and now, in what exists.

The country has placed boundlegs trust in.the e L'u:l'L'lmtioi‘m] system. The people have a

'tnpht to expect concrete results. The first tac;k 15-to make it work. All teachers should

lLach and all students study.
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The strategy in this behalf will consistof =
(a) A better deal to teachers with grea_‘terhcmun Eabi[:ily;_:'

(b) Provision of improved qtudents-_:_sel VICE‘G .and mslqteme on ob‘;el vance of acceptable
norms of behd\’lOUI i .

{c) Provision of better facilities to instititions; and,

{) Creahion of a system . “of penoumnce appraisals ; of institutions accovimg to
standards and norms set at the. NaLlonal or State levels.

EDUCATION -AND EN‘V]‘J(QNM.E_NTE:' e

There is a paramount. nﬂed to:, c1eale a comc:ousness of the environment. |lt must
permeate all ages and’ all sectiong-of éocmtv beginning with the child. Env:uonmmta]
consciousness should inform teaching inv schools -and collegres This aspect will be
integrated in the entire educational process.

SPORTS AND-PI1IYSICAL EDUCATION

Sports and physical educalion are
included in the evaluation of pej

-1;ntep1al p'ut of the- lealmn,gj process, andjwill be

formance. A nation- v\nde nfrastructure for physical
education, sports and games will be builtiits the educational edifice.

The infrastructure will consist - of playfn_[ds equipment, ‘coaches and teachers of |
“physical education as: part of the! Scho';”l'Implovement Prograrmime. Available apen -
spaces in urban areas will be - rescivedfor playglounds, if necessary by legislation.

| Efforts will be made to establish gports institutions and. hostéls -where specialised

attention will be given to sports acbvlhe_b and sports- re}ated studies, dIOng withjnormal
education. Appropriate encouragement’ fwill be given to: those talented- in sparts and
games. Due stress will.be laid on hgenouq tfaditional games. As a systenl which |
promoles an mleglated development of body and mind, Yoga will receivefspecial

attention. Efforts will be made. to‘introdiité yoga in-all schoo]q to this end, it§will be
introduced-in teacher'tr aining. courses.

STATFE LEVFEL

Stale Governments may establish:State Advisory Boards of Education on the ]mes of
CABE. Effective measures should be taken to integrate mechanisms in the var ious State
departments concerned with- Human Resousce Development.

Manipur Alfiance for Child Rights, (MA C‘R), Maniput, status of Primary 17
School Education in Manipur.




‘Esta ges.

i":ﬂi's’!fi=ﬁ1'C'1‘ AND LOCAL--’L-EVEI;. o

:;qeLondalv level State- Govmmnents wﬂl :

“Avety impor! tant #ole must e ass
~will be bpemally selectpd and trat
--pattun §O°as to serve as netwo K¢

Locat (“on'ununities thloug

District Boaldq af Educa‘uon will be cmated

jFDzéL'uct dnd Lo"al"level ﬁgenaes
and evalua_ho;;.

profLsclonahsm aimong teache1s B
enable the shari ing.of experiences:
~school LOI‘nplGXEb will take s)

pmg,t anifmes of stlhool lmpr@vement

VOLUNTARY. AGENCII:S AND AIDED INb’l lTUTION

: ' 'nan(nal assmtance p10v1dcd At the
“Same tlme stepb bhshment of. mstltutluns set up to

commermah?e educallon
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7. ABOUT MACR l

l
Right l’hinkiﬁg citizen of Manipur could not ignore the rights of children being violaled |
every day and to address their issues it was felt thal a collective voice was needed.g‘f
Manipur Alhance for Child’s Rights {(MACR) was forlinéd on 23t December 2005 byj |
like-minded social  activists, community-based |organizations (CBOs),  Non- !

governmental Organizations (NGOs) and people from different walks of life.

(t became he mouthpiece of this vulnerable population and began to highlight issues

related to child rights in the state and created a common platform to fight injusticel

suffered by the people.

Tntervention on child vights:

»  Child Rights can not be addressed in isolation
s Child Rights are linked with others pre-dominant issues of the operat:onal

diea,

*  Unless the inmediate e.1%v€.1}§1%mmﬂ of the child and the socio-political St‘]'UCl‘ul‘e:
and processes are changed child ri ghts can noli' be ensured. ‘

. For that change in the socio-political istrucm re a process of sociai
transformation will be essential. '

o Without large scale peoples mobilization socfia’[ transformation process is not
passible. E

e Relevance ol alliance is there in large scale people mobilization process.

In order to address the issues of Child ERighl:s and bring aboul social .

transfarmation we need to initiate a social movemeént. Social movement and social |
transformation are inextricably linked. We need to have a different outlook from project |

hased o mass movement base. :

i
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Vision:

To bring about a just society by creating safe and supportive environment for children’s
right to life, growth, and expression by incubation and mobilizing people centered -
advocacy process against human rights violation in order to ensure the rights of the

chﬂdren"' .

Objectiveé:

o Building up linkage/ support base from people, NGOs, women’s groups to
ensure the rights of children.

e Linkage with government and democratic pressure groups.

* Transforming the society to bring about a}__ﬁ@]fﬁ%{d friendly environment.

¢ To build up people mobilization })l‘OQ@Sg';:iiaiiES-;‘?'l'esstll'e groups to ensure rights
of children. 7

e Taseek solidarity from otheg peacebuﬂdmg movement to integrate holistic child
rights by promoting ixntgg_@gpéﬁiﬁ&e11te.

© To incubate and n‘lt}bﬂizé:péeple centered advocacy process against human

rights violation in order to ensure child rights.

Activities Highhight:
* Mags awareness on Child Rights
e Advocacy at National level through NAFRE
¢ Mass Protest agains: violation of Child rights
o Capacity Bﬁilding at District and State tevel child ri ghts.
¢ Press conference /meeting etc.
¢ FElection Advocacy Campaign for child rights
» Study and research on child rights issue

e Publication of MACR newsletter
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8. FACT FINDINGS E
A. GENERAL INFORMATION i

Districts covered for survey

% school surveyed |
. !

15
10
5
.
Bishnupur  Lkhrul
®| % school surveyed 20 23

Study was conducted m 56
Govermment Primary School
covering  five d':stncts of

Bis‘!'u;_‘npur, Ukhrul, Chandet,

of tetal surveyed school
Bishenpur district CtJvered
19% like wise Ukhr ul,'

Chandel, '{mphal West and_

East covered 23%, 14%, 25 %

Imphal West and ast. Oul !

18% respectively. In chandel distriet the number ofischool covered was less due tof '

limitations and the political situation: Highest nu mber

wag surveyed in the district of Imphal West due to the
members my the MACR process from the districts. In ¢

side schools are being covered for survey

Population covered in study

of Government Primary school

presence of the more numbers of

“handel district most of the road

During the compilation of data it has been found thatllmphal East district covered 45%

E

of the total surveved population. Population covered means that the population in
¥ oy T ¥

concerning villages af all surveyed 56 Government pr
|

rm;ny schools. This 1n101mat10n

has been collected through the help of Panchayat m{zmbels and School head master:

After Imphal East districts, Bishenpur covered bELD]'ld

quite clea r that most of the area where survey was (.C!J
|

highest popu]at;on ie 27%. It is

nducted in horh the districts are

coming under the valley and it is well known that the ,popu]ahon density is high in two
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mentioned district compared to other districts where survey was conducted. Study
covered the ethnic groups of Meitei, Tangkhul, Kabui, Maring, Kuki, Lamkang, Aimol,
Nepali and Muslims in 99 villages where survey was conducted. Meitei are in majority
in Bishenpur, Imphal Hast and West districts whereas Tangkhul are in Ukhrul district
only. [Inphal West is the mixed population of Meitei, Muslim, Nepali and some of the
tribal groups. |

Population and village covered in study

} 6.No. | Name of the Districts | Total _ [’ercentage. Village Percentage |

| population | population | covered Village
1 |ImphalBast 48110 |45 28 283
2 lmphal Wesi | 15755 B 2 222
3 |Chandel 4965 5. |19 192
& | Ukhrul 8846 I FE REES
5 Bishenpur 28438 . W 17 17.2
ol |oerte, - [0 99 100

O | aggscoemon
PERCENTAGE

DISTRICT LEVEL

ukifor il

From the data and graplﬁ_it' is clear that the population density of the districts is very

much in tune with the population ratic of the hill and valley districts of the State. The

-2
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valley districts Bishenpur covered 17.2 % villages out] of total surveyed village and the |
percentage of population in surveyed villages ate F?_% out of the total population
surveyed in state and it is different from the hillid_istrict of Chandel where total

percentage of village covered is 19% of total village:s but it is centributing only 59/@. l
population of total surveyed population in the State. it is also reflecting the population |
density of the districts. This may be also due to the 11I1te1na | displacement takmg place |
- amoeng the population because of the confhct 51tuat10n .’

District wise sex ratio in surveyed concerned villages of the School
Out of 99 surveyed

viliages, covering total SEX RATIO

population of 106114 of

the concerning villages

of the 56 surveyed GmS

BOYS i
51% i

Government Primary

school, it has been found

that the total population

!

: |
! |
' . !
i .

of boys are 13930 which

'
1

is 51% of total population in between the age groupf of 6-14 years where as the total|
i ‘
population of girls are 13287 which-is 49% of total chil;drén in the age group 6-14 years g
But the district wise sex ratio is vmvmg from onu district to anoihm In case ot ‘
Bishenpur district, the data reflects that the pelcent?ge population of Boys is 48% m‘
comparison to the Girls which is 52%, it is just rever Se with the State level compllatmn
document, whereas in case of Ukhm] and Imphal Eaét there are huge gaps in betWth
the population of boys and girls. It can be guite clear that the sex ratio in sorne of lhg*%
districts except Chandel and Imphal West are not in good trend. The population of gir léi

compares to the boys is very less in Ukhrul district a_‘ncﬂ this is a concern to be dlscussed.‘
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(Hehrul

Charnals!
Y% Boys 48 54 50
0 %6 Girls 52 46 50

v D T __‘
fmphnn' imphal .

Wesr

B. ATTENDENCE STATUS

AL

One irtterviewer from Bigkenpur th%‘mcl shared thal one primaty ‘school was closed on

the school wo1]<m;r day, on enquiry the hoaclmabtoi of the: %LhOOl shared that there are

three teache_rs in the schook, out Qf;w;r}uclx.'two

‘manage the school, so she closed the school.

\«rcre-bn training, thus she'wis unable to
1) :

The survey  of  Government
Primary  school in 56 Schools
reveals that 55% girls are enrolled

against the percertage of 45% of
boys in the Stale, ie the percentage
of gitls enrollment is in higher side
compared to the boys. But if w;e

compare the enrollmenl status in

compare io the total population of

PRIMARY SCHOGL ENROLLMENT SEX WISE

children in the age group 6-14

vears then it s very poor status. The percentage of boys envollment is 11 % and for girls

it is 14%, in Government primary school education out of the total c.i_w.i]dre.n in the
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concerning villages of the surveyed school. This is very clear either child in those areas
1 \

is out of school or going to the private school for education. But it is also fact that the
i

children from the marginalised. community are deﬁ}nite]y not getting chance in any |
A

private institution for education ‘due o economic backwardness and they are solely .
|

depending upon the Government Primary school. Wl‘lereas the status of enroflment is

very poor this is a concern area. ' 1 . !
. | N

i
— As per the data analysews, it 15°
AIMARY SCHOOL" “ENROLLMENT OF CHILDREN AGAINST !
* POPULATION OF CHILDREN IN CONCERNED VILLAGES
e fN THE AGE GROUP (6-14 YEARS)

reflected  that  the  total
populaﬁon of girls in surveyed

15000 i villages are 13,287 and oul of

I~ this only 1902 girls are enrolled

tin  the Government Primary

1
i
I
5000 |

E'E';Chool ie only 14% girls are

& POPLLATION enrolled whereas for boys total -

 ENROLLMENT
[t

{ population 1s 13930 and only -

{1556 are ernrolled in school ie

only 11% enrollment rate. The PlC‘tUIC 1s not good, edu( ation system in the state become |

commercialised and for that marginalised com.munilly are totally victioized in the

process of education in the society. !

Based on the information, it is being reflected that thejgirls’ enrollment is always on the

higher side from class One to Five and also the status of the drop out for girl's

population in standard one is higher than the boy’s énrolled population. The drop. eul:

figure has been calculated against the total enrollment of students in the class. Othem

ohservation is also towards decreasing trend of the omollmr_nt from class one to five!
and at the same time the drop out trend is also in du:waﬂﬂng5 trend from class one 10.
five. It is obvious.that if the enrollment is decreasing! and therefore drop out figure is

|
|
also decreasing as per the total strength of the children in the class room. i
i
|

i
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RGLLMENT OF GIRLS AHD BOYS CLASS WISE

-

g A o 2. 5
) Bishu: Ushed Cha:rd imphai  haphat
o i Wesi  Eas!
. B % Girls enrofted cul of 5 id 20 a8 . 5
B Classes tatal populanon o o
chiliren

OGis 625 239 Kl
B Soys 57 34 277

0 % Boys encolled out af 3
oial papuaicn of
civldren

As per the data, reduce in percentage of the girls enrollment frem class one to five is
55% and whereas in case of boys the percentage gaps from class one to five is 59%. Once

again gaps of recucing enrollment are more in boys.

Whereas district wise analysis says that fﬁe chande] district having nearly equal
enrollment status of the girls and boys ie 30 and 31 percentages respectively. Whereas in
Bishenpur, Imphal West and Hast é!i'st'rjcts the status of the emrollnent in the
Government primary school is very poor. The percentage af enrotlment mn Ukhrul
district is little bit better in position to the Bishenpur, Imphal west and East. This data is
only for the Govermment primary school cducation bul it is also a fact thatr the
mushroom growth of the private school is also visible in surrounding areas of the State
Capital Imphal, therefore the children from the districts of Bishenpur, Imphal East and

Wesl is getling more opportunity.

If we will focus on the average attendance of the children in the Government primary
school then once again the Chandel is in higher side with 72% (most of the surveyed

Schools are in road side, bul in remote avea, the picture is different) and Ukhrul is with
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52% average attendance in the school, which is the lowest one.

Fast, Imphal West and Bishenpur it is confined to 62 %o 66%,

But in the case of imphal

According - to  the
study, there is 62% of

total average

attendance in school. !

As the law and order -

sttuation m Manipur

is very bad, normal

academic atmosphere |

is also affected due to

frequent Bandhs and General Strikes. Most of thé schodl authorities” didn’t open their

attendance report, ' o

Overall the attendance is very _pom'f,‘;'thpuph this information is being provided by the !

school teachers and they have 1:‘ri'ec'f' to balance their status and also justified their role

but it has been observed that in actual this average percentage of the attendance is also !

lower than the 50%.
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Class wise enrollment

status in every district
also  reflects the
decreasing trend from
class one to [five. In

class one the

s O enrollment  ratic s

- .'rnphaf )

; Lihn  Chandel *  West  Fast ) ) ) _
nm % enroliment in Ciass | 25;' He o ;Jwv ) h}gh n ev E‘I'_\,-' C[lSlTlCl
0t % emvofimant in Class It 20 20 .
L3 e.'rr-nﬂ.'nenr in C..'arss Nt V 16 2 an d at the same time
0% enroliment i Class IV 18 iz .
| % enrolimon! 1 Class V 16 97 7 .the dl'Op Out l.‘at[i . 111 :

) _ standard one is very
high i all the dish'jcts.;ln the case of h‘nphai Eastthe picture of enrollment is little bit in
better position compared to other districts. The pmtuleof Ukhrud is very poor where it
looks as if no body is'.going to matricu]gtg_:__f}"pm the Government school. Chandel
district is having the low rate of emollmeﬁt-\m comparison to other districts but they
have maintained the retention_of the Chﬂﬂltll in the school. The condition of Imphal
West is also more or less equal to Wi Ukhl ul situation and at the same time there was
high percentage of drep out in Ukhrul and Imphal West in comparison to other

districts.

C. INFRASTRUCTURE STATUS

During the survey it has been tried to find out the status of the availability of room m
school, availahility of the lavatory (separately for students, teachers and also for bovs
and gh‘ls), availability of drinking water facility for children, availability of plaving

ground for the children, condition of the school building etc.
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’lnformahon Jehted to the mﬁ astr hctm h’l‘a heen_-"'

_r;mvey and founcl that s;ome ad]ustnmnt,aw made

[ .

f o -,;_
schaol md tablo and deal\q dlL nol (,nou 1 zﬁd are hﬁndlygto manage Lh&. stux. (:‘]'ltb i

L]’ISS IDOITI Lh(:‘V ar ranged 3. budh ’El

V’ﬁ f-'-lhat when o

¥ 'emcumng

: less are oul of, Lhe school ‘and play il th play I ound_ -

53% primary school claimeai‘l_

I
that theré is a facility of
lavatory but without the

praper arrangemeﬁts and the

47%: of school does not havfz

iilet facilities -at all. The

condition of the teilet is 50
e . o
dirty and - unhygienic

: . |

parcenlage a! school [ cen!aqe of schoo{ d )n‘r
having the facility of toilels  have the Iaclmy of lafiers

. |
therefore  sometimes  the

B Seres 53 a7 “children used the open space

Therefore, even though many
schools are classified under the category ol avallnhlhty “only smgle TOOM 15 wal]ab]ci-*
”Tho toilets are nol in a good ('Ol'ldlhOﬂ Thereis no watel f01 c]eanuw the toilets. So the
numbers of schools with proper ubablo clean toﬂels are much less. In s0 many places | it
has been found that the facility of lavatory is avaﬂable only for the teachers not for thc
|

children. There is no specific shuctun for the ph%rsmally dmllengod d111d1en in thle

school ' { :

|
| |
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.~

school having

*facility of commo

toilets for boys
and girlsin

pE R

percentage of

school, 68

school having
facility of
Separate toilets
for boys and girls
in school, 32

school whereag 32% schiool responded that there is:separate ariangements for the boys

and girls.

facility ;fordthef?’boys and girls in the

B % YES
5% NO

Bishoupur - Ukhrl  Chande!

72
b

Imphai
West

and -'\/\iest;arej_having the

in entire

District wise analysis of
data says that the

Biﬁhcffpur; Imphal East

facility of the favatory
.W’ith - the iﬁercentage
figure of 73%, 80% and
64% consecutively out of
53% available facilities
surveyed

school in State. Chandel
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- district says it is fifty-fifty with avai abili;fy{;aﬁd n

92% of th

thotit the facilities of teilets.

Ukhrul is very.poor, where

on availability+ The condition in

found thét{ir_/’Sz% ‘df%ﬂ 4

As per the survey data it has b

R i

& 'surveyed school doesn't have
the drinking water facilities: Only 25 %.noffthefSu’rv;eyed' school is C,Iaimingft'he‘ facilities of

the drinking

FACILITY OF DRINKING WATER IN SCHOOL .
water,-but there is

no - proper

perceniage of school .,

dan't have 1he :

drinking water
facility

d.r.inking water

arrangement made
in the school, there

f | are no f(ilters in the
percentage of schoo :

have the drinking
water facility

school, and even if

theyhave, it is in

' .
o 10 20 3 4« s e i e | the teacher

COMINoOn room.

They use bucket (brite) and drawn water from any.available sources such as tap water,

1

schools will
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E ' ponds, - well,
TY'OF DRINKING WATER IN SCHOOL hand-pump, and
e - , E river. Some |
00 : ! . ,
- . ; students  bring
boses " 80
thenr own
50 :
drinking water
40 - ST :
' bottle. Therefore
20 o ‘
in the parameter
0 .
of “safe drinking |
e YES 36 water, very few
0 % NO 64




are hamng the Facﬂlh= g

jéﬁcuhly =

quialify. The condition of facilities "b'f"t‘:'h“i'ﬁkin‘g"ii\rﬁ:ti‘er in Ukhrul district is very difficult;
no sc,hool is havmg the facﬂltles of dlmkmg watm only structure:is available but no

source of wate1_ 24i% and 0% ofithe sux veyed school in Imphal West and East districts

most of the time water is.not avnﬂablt. in. LhL sotirce. Ther e s no special provision found
for the physically challengeds ,iiidr'en in all smve},ﬁéd;‘ﬁchoo] in the five districts of the

State.

Do e Most of schools do
“CONDITION SCHOOL BUILDING

not have a playing

B S
PR

© Wle root D s ground in scheol (of

i | their own), %o they-

used a village gmuncl.

percenlage af schoul E A In some of the place,

wllh Gl sheel roof
s adjacent vacant land

Percentags ol schogl, J5gk_ . . . R . : ) ]
wlth concrele roaf  Eig> T e © .1 is being wused by

children. Parents

expressed that they want school boundary for the safety of the children. 70% of the
surveyed schools say that they have the playing ground in the school but the majority
of the grounds are not under the campus of the School. It is just open space used for

school.

During the survey surveyors visited the school and found the findings with the direct
vbservation on the spot, 4% of school is with the semi concrete building, 88% of the
school is with the GI sheet roof and only 5% schools are with the concrete roof. Jtis also

being found that the walls are made by mud and bamboo.
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100% of the suweved school in Ukhrut (38% of the sdl

10015 having the cemented wall)

and Imphal West districts is with the Gl sheet. The condmon of school building 'is nat

well. The walls and the {loor are with mud. Only in Chandel districts it is been found

% Concrele roof v o
0 % Gf sheet 8691 100
% Semi Pucca buiding. 909 0
‘ L % Tife Roof - oo0o o .

B‘S:’f”p Ukhruf waandel

West Easi
37,5 0 ] 0
625 '

]
-
&

v

== ._‘T_L e 1

imphal  imphal

buildines are not in salisfactory Condmon this is the mnwm with the infrastructure of
2 b

the Government priumary schooli in the State.

It case of Ukhrul district, schuol sur vuy ed is at the

‘a

51bl(_ road. Pictures L{].“'L_l mn !

that 38% of the schaol buildings are w-i'th c“c':mcret'e rdof. Overall the 67% of the school

:
|
{
\
i
E

remote villages. Surrounding walls are semi Pucca whe]o as in most of the huﬂdmbq

. C |
.+ there is no participation. No school building for Halang Primary School.

D. TEACHING FACILITY IN CLASSROOM

During the survey, it has been tried to get the statusiof the sulflicient stock of teaching

i
;
;
f

1

malerials like chatk, condition of black board, duster; provisions of books and unifor.mg

for economically poor students, implementation {Ebf Mid Day Meal with all the i

arrangements as per the norms, sitting a;rranoemen?ts of the children in class room,

expasure visit of children in various historical places,! spmts and cultural activity in the!

parents also, In some cases.

school. FoBowing information is being collected J"r(n;:n the teachers, head masters and
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percantage of schoo! having "perceniage of scho
i suffcient sioek and yood have e suREiET 5l

gl

Majority of the school do not
have sufficient stock and
condition of chalk, duster

and black board s not

satisfactory. In some schools
teachers arranged the
required need of school bv
the

contributing money

among them. The scheols do

not have enough blackboard and duster. 54% of the surveyed school claims thal they

have the sufficient teaching materials in the school. 46% of the school denies the

availability of teaching material in the school.

I

In case of Imphal West, one school does not have a blackboard or chalk, Thus the

teachers teach the students by

circling them. In some cases, the

teachers  shared  that  the
procedure  of collecting the
money for such items or

procuring the materials is so
cumbersome, that the teachers
try to avoid that. Some limes,
they pull money from them
pocket and buy stuffs.

Under Sarva Siksha Abhiyan 2

or 3 text books are prov:ided to the students, but that is not in tme, students got in the

month of June but no uniform are provided to students.

Manipur Alliance for Child Rights, ( MACR), Manipur, status of Primary 3

School Education in Manipur.



Mid Day Meal is being provided. in school, but 1 o
cooks were absent mid day materials were given tot

reduced by the departmen: but not officially.

|
'.l.

2 days in a

week, and when the,

he students. Supply materials were,
1

1
In case of Ukhrul District, it has been found that [oodd grains are being sold and money

they got was used for the salary of private teachers.

Mid Day Meal is not being implemented property iﬂ*l the school, different practices arey

being done in different schools. In most of the S(_h(DOIS the dry food grains are

being

given to the children in spite of providing the cookec’i food to the children. Teachers are

also nol open to share all the records related to the stocks of materials and the

i
1
H
i
|
|
1

cmai'

45
40
35
30
25
20
15
10
a
¢ eching
material
£ Bishnupur 16
Uk hrul 10
£ Chandel 26
- Imphal West 26
®| Imphal East 23

books/ uniform

4
12
15
35
a5

18
27
22

Mld day {meal

progl
16!
i8

exposure visi

12
38
g
15
26

sporls/ cuﬁural
aclivilly
Rk
23
20
23
20

education department.

45% of the Government Primary school doesn’t have the proper sitting arrangements
far children. Sitting arrangement are not satisfactory

bench. In some school, there are no rooms for teache

6 or 7 students were sitting in one

s, so they have to stand in oultside
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altendance of the children in the school and there' is no regular monitoring by the




]

when they have no class. 53% of the schools claimed that they are organising the sports
and cultural activity with the children in school, but in fact it has been ohserved that

this'are event based not as regular activity. That is once in a year.

The district wise anéﬁ%is reflects that the Imphal East and West are having the good
condition in comparison fo other districts. The condition of Ukhrul and Bishenpur is not
1 goed condition in comparison to other districts. In terms of sports- cultural activity,
the Ukhrul schools are in better position; it may be due to the cultural practices in the

community.

E. TEACHERS
Survey study has tried to find the status of the-percentage recruitment of male and
female:teachers in the school, how many teach'ergj"a;i'?ew regular in school, average davs of

attendance in school, knowledge of the teaéhgrs qbou{' the local languages, culture and

fradition.

Above information has been collected: through the close interaction of the teachers and
the community, but the information related to the teachers as shared by the teachers are

biased and when it was verified by the comumunity it differs.

teachers are less.in nuinbers, so
and menthlyipay for private:

ad}usted from,mid daymca] ";_[71_}.3_1'@

préseﬂt -d_a:"y's syéil'ablrus t Jé{‘;ilna;'j, %-Lﬁ-lql_'
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"+ 9% ieacher knows local language In the hill districts,

most of the valley

hased teachers do

not attend schools.
There are ' two
systems in_ practice.

The actual teacher

Bishnegur - Ukhnai - Ghandel ’

appoints a

B % (eacher knows local 27 27 32 substitute teacher
langquage

from the local area

and gives him/her a small part of the salary, 1500/- max. The students and parents
: - 1

have to accommodate this system because the local person in younger in age, easily

available, known person from community, from same hill based cultural back ground.

Absenteeism is also less and the person is: more Coinmiu‘ed. This is also seen as an -

opportunity for local youths fOI‘Vel.‘_I‘lp‘]"'C')yP"lGJ‘lt. !

In another case, when there are no.téachers for many teasons, Village authority engages

private teachers. Mostly the salary is paid from student’s extra fees and privale’

. . : i . .
arrangement by village. Private teachers are engaged by the villagers as internal
|

arrangement from own sources. The above gl'aph ?Iears the picture that non local -

1
teachers are not well acquainted with the community ci:u_lt‘ure and languages

‘ P : :
Most of teachers are trained, because of governmient's policy, but not functiomal

|
effectively, In Uklrul district, one teacher trainingi institute DIET gives a. tramimg
. i , )
certificate to every teacher who got admitted in the institute either he/ she continues or

not. P

T
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This question was

Bishnuptr  Ukhrul

% male leacher 56 45

0 % fenmale tearher 44 51

asked to the head
master and teachers.
The answers are nol
reliable. There is no
uniformity ol
training. There was

na scope to verify

the kind of training
or its efficacy. in

Im phaﬁi east and

West districts, it has

been found that the percentage of female teacliers i wiore than the male teachers, but in

case of Chandel it is reverse. in casc of Bishéfipur and Ukhrul the male- female teachers’

ratio is moderate, Regardjng the l'egulaj'ity':*dteachers in school. it has been responded

that more than 80% teachers are J'E@i-]éj:-in’t'he schoel.

F. MONITORING MECHANISM

91% of the surveved
schools claimed that they
have the village
education committee but
ndt active, most school
comimittees are
constituled  only  for
name sake and not
functicnal. V.E.C. has no

powey and departiment
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do not honor their recommendation. Some schoolsjare maintaining proper register for

V.E.C. but proper meeting were not held and signahin_e were collected by headmaster.

- o ! -
I'here were cases where the family members of head masters are the members of VEC.

School inspector is visiting the school but not regui:ar, they do visit when they wish to

visit, S0 most of their visits are surprise to the school.

44% of the schodl
responded  that schoc‘:]
visiting  inspector ]?
regular  Dbut 1n rrealil';r
when it was asked to th%e
communify  that thei‘v

1
have not  seen an}’
inspector i the school

In Ulchrul, district,

that a few years back inspector vmted the schoal.
Teachers-students ratio is not appmpuale in some Sc

mare teachers and on the other h:mds there are
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community  responded
i

hools there are thm studentls a nd
I

smdeni's and fewer teachers |
{

b

i

|

i
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9. HIGHLIGHTS OF THE FACTS/ FINDINGS

Gellel al intor mahon in concermng ullageq Of the (,Dvernment Prmnry Schoui

R Tho' alk) district (lmphal East Imphal West quhnnpm) covers 63% of total

surveved school and it covers 87% of total suw:_;—zyed population, whereas hill

districts. (UthuL and Chandel) covers: only 37% of the total surveyed schooi and

population coverageis onl'v l?% of tota! surveyed pnpulalmn 63% of school

-covers 67% of vﬂha es in valley- dlbtllCtS wheleas 39% of school of hﬂl cistricts

covers 37% of villages. “Thig. s reﬂectmg that ~per ‘head dependency in
Government Primary School in Valley districts are more in comparisen to the hill
districts.

The percentage of boys and gitls population it 'the five surveyed districts are

51% and 49% consecutively, a little bit balanced but in case of Bishenpur district,

it is contradictory that tlie -populatioﬁ percentage of boys are lesser than the girls
e 48% and 52% CO]IHPLuh‘v LL\« Whelma in. the Ukhrul and- tmphal Fast district,

the sex ratio is also not neater -to:-'the balance figu_re, the bov's percentage

'popuiation coverage is a4m amd ‘%3 o Conéf-*cutively, which is higher than the

percentage populahon of girls. imba}ﬂme sex laho

Pmolhnent and DlOp Uut in Govermm_nt Prlmauy School ‘

11% boys enrolled: ﬂgamqt the total pnpuhhon or lhe bmfs w ]'IPIEEIS 14% of girls
are enrolled agamst.lhe totalipopulation .o girl children in between the age
group of 6-14 years in te conce-rnihgi villages of the surveyed school, the
percentage of virls ervollment in Government prima'ry scliool is hi gher than the
‘hoy’s, bu.f it is a poor statué; of e’ﬁrol’l—ment in the G:Qvermﬁeht :p'rimal'y school. It

can be anatysed that either children are enrolled in private schools or they may

be out of school. The maximum chaices is that children are out of school, as
because it has been found that in Manipur thefe is a huge economic gaps in
between the rural and urban population. Majofity of the people in rural areas are

*under the poverly line and for.them it is very difficull to send their children in
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eny ollment status 9'\1d Other qlde it is good %hat guls are in lughel side in
entollment but only 14% of total g gul 5 populatwn
<+ The per(,entaoes of enrollment m- class one- 15 always hlgher side in all the

smveved districts but at the. qwme hme the dr op oul Iate lb also higher in class

one, Inn Imphal W’e‘;t and Ukhml dlSthtb the deC easmo Uem{ of the enrollment

is very fast and it seems- that'—there are VEly tew chﬂdren in hlghu class. This

wise emollment stafuz-, 1eﬂeLts that in class one llhele is- 33% emollment against
o

total enroliment in school whele as tlw drop’ out 1§Eli'{_ is 51% in class one against
total drop- out figures- ﬁ om. class one to fl\"“,. e maximum,’ In Class five the
enrollment percentage is 14% o'f total 9n1‘01]ment= whexe'\s drop out percentage is
10% out of total figure of.dr op out This shows Lhat parentb are interested to send
their children to G()VE] nment: pnmaly sdnool but school is not able to retain the
children'in scheol. . "
# The average alwndance of the ch1]d1en ina yezln 8 nemly about 62%, which is
very poot status; the pohtluﬂ mtuahon of the Shte is alqo 1@5p0n$1bk for this and
also the State educatmn Sy stem Whu‘e Gover nment pr imary qcl1ool is not able to

retain the average aLtcnd'mCe mmg than 75%. ,
-Infrastructure status.in Gpv_g‘n1ne11t-1’_r—qnary —Sch_océ‘)l‘

& Ou‘t of the total surveyed Lsc'hoop 47% of the*s_ti:fln’tf)‘ol doesﬁ’t have the toilet facilily
for the children. There is 11()‘-gpec.ial plzov*i's‘io%\ for t:hjé physically challenged
children. 32% of the schoal having the facility- of separate toilet facility for boys
and givls, mhelaas 68% of the school (out of 53%) has the common facility of
toilet for both boys.and g ;juis

#» Ukhrul is the worst case, wheu 92% of the qchool 15 wﬂhoul lhe facility of toilet

in school.

‘ShOWS tho fast dlop out rate m thL State Emd Lhe d] op butrate lS very. high. Class

'
l
N}
T
|
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& 75% of the. school is 1unmn;:r ulthoul the 1’:1c111ty of drinking water, where Uklal

is the worst case, 929% Of-the 'sc.hoo. is '1‘11-1]111‘1‘1g wlt;houtrthe facility of drinking
water. lmph‘al' East is the séci‘}glcl] worst case, \-Vhé’]‘e 80% of the school is lackin I
with the facility. | |

o 88% of the schoo] bLii.IAdi‘n.g is of GI sheet, whereas Ukhrul and lmphal Wesl
vegistered 100% buil‘dji'ng. with the GI sheet and in Imphal East it is 80% school
with GI sheet. In Bishenpﬁr Jistrict; out of -siu-yeyed' school, there is no schoel

- building with the concrete roof and wall are made up with mud and bamboo.

‘Teaching facility in Governument Primaty School

@ 56% of the Govumnent Prmary School tosponded thit they have the stock of

chalk, duslc‘l ancl black bmld in good condltmn but when it was verified | .

physmal]y then the percentage figures reduces. The facilities are with the poor

condibion.

& 409% of the Government Primary: School is not with the sitting arrangements for

the classes, no arrangements of benches, desk ete, and no class wise separate
siting arrangements found.

% Ukhrul and Bishen pur are:le worst effected cases where there are no sufficient
facilities of the toach ihg matelmls

*+ Sports- cultural ’\C!.l\flt\’ i Ukhl al district is in belter condition in comparison to
olther districts.

% Teaching materials is not be;i;ﬁg received By the schoal authority of the remote
a_réas of the State, in some where schoof au thority receives but it is only one or
{wo text books inder fhe Surva Shi'ksaiAljhiy'an_; .

e Mid Day Meal is not being:implemented 'pitOPt—jl'Jy as per the pl'();»’iS-iOZH planned
in the Sarva Shiksha Alhiyan. | ' |

Status of Teachers in Government Primary School

% School in Ukhrul, Chandel Districts the vi-l!l_'age‘a‘écruiled the substitute teachers.

Regular teachers are less n numbers, so. the village adthority arranged some
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private teachers, and monthlv pﬂy for puvatn tea‘c'hers are collected from the

students as feeq and ad]u qted flom rmd day me'ﬂ &

% Most of the teachers are hamed ofhuall; bu éit';]uqt ftﬂfﬂlmg the Government
policy, certificate is also being plOVldL‘d bv thL fnstitule evén without proper
training,. 7 )

< In Ukhrul, Tmphal West, Imphal East;dish’icks tiles.i-ﬁérc-entage of Female teachers
are in- higher side.in comparison to the. r'riah:a t‘eachers Whereas in Chandel

districts the percentage of t'ne male I:e,anhers -are hthel “than the female teachers.

<+ As per the response by the teachu S, t}nt 80% of the sxnhool teachersare regular m

] B E
the Government.Pri imary: School 5 .
i

%+ The percentage of ‘SChOO} whele the teadwrs,knows the: loml language local
|

guhm traditien are very 1ess, in Lhandel dl%mts 532% Government Primary
9CI1001 1e:>ponded that rhev know Lhe locql Lulmre and languages. In Imphal Last |
and West, maximum tenh@s are mty based and lhey are daily passenger for | |
thOO] duty: : _ e , i

Monitoring Mechanism

% There is poor monitoring. 'rhechanism of Gmf’ernmen‘r Primary. Schoal by the
government department agamst the noIms dﬂd the sanction. . o |

& 91% of the Government . Qchoo] 15 funchonmg wﬂ:h the formation of- \/ﬂlaoe
Education Comm:ttee but it-is. the naie. sake the members of the committee are
not being recognized. ' | :-

4 44% of the SchooI 103ponded that School mapedox 15 1eoula1 in visit, but thL

poor status of the emollment 'md mt}ashucture is not 1mpmved, this 1sx

i ' . i

i
!
i ; ;
[ . . |
!
i

conby adlcnng with the Tole of 5chool lnepectcn :

Manipur Alfiance for Child Rights, (MACR), Manlpur status of Primary 43
School Education in Manipur.




10. Yollowing are the feedbacks of the voluntéers who are engaged in the process of

.collecting the data,

* jt],ﬂl'drefn.afféc'ted-:by arms Gohﬂicf aﬁd HIV/ AIDS are nol able to-attend schools
due to poverty and Tack of guidance by their family members / cﬁrnmmﬁl‘y:

+ School -drop-out i high, due to. ;_3'661" infrastructure (classrooms partilion arc
made of kaccha bambeo and are in.very bad conditions, Toilet, drinking water
and : ]'ecl'?atimﬁ_l" é%ac'—ir‘lities are nol a\-'ai_la‘bglle_ n the sa_fhoo'l ). lack of teaching
learning materials, poor -_.u[_uality education, non availability of recreational
activity and hon functienal of schools. - .'

»  Teachers are 11ot-1'égﬁiar in schoc__)l,; because most of teacher is from far places; it is
recommended that the teachers are appointed from the same village.

*  Enroliment percentage & Low: Lmn"u‘al attendance of the children in Government
Primary School because of improper l"u:ncl:jloning of government primary school.

* Community is losing-its 'éo_i.i.fjdence in Government run Primary schools.

«  Mid-day meal pro_\:fi:sions not getting according to the prescribed norms.

+ No regular exposure programme “and cultural & sport activities in the
Government Primary School.

X “'I'nad,eq'uatg-lqu.. of ‘téachers.(studenfs—teachers ra ti_o.is not balance}.

+  Majority of teachers are untrained, and those who attend the training, are only for
certificate purpose. |

«  V.LC is only | functional - for name sake, no 'cLGéision making authority is
empowered to the members., -

*  School authorities are not open I'anl.‘-ding the Atténdant registers are jnot apen Lo
villagers. _

- Text-books-are inadequate & not supplied on time.

'+ No regular inspection by the concern Cb.\}ermnez{t autliority.

i There are no speéial provisibnﬁs-for physically challenge students.
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“Recommendation by the Volunteers who are in the'survey process

i
Pk i
Children home are ‘to bé. SL,t up fol Alms ccmfhct— HIV/ AIDS mtected fmdi

! o i
affected children in the state and the hotne, mufst be viell eqmpped *mth plc)por

facilities and ensure quality education. . .

Commitment of teachers needs 6 be str onglhmmg The teachérs should teach
the students with heart and soul, he/ she have to focus ongu dhtv Pducauon :
Parents should also take- equal 1esphr151blhh, Lo look atte1 Lh]ldl en and also for !
monitoring the Government Primar y qumhon i R - |
Government should take lhen mlmtlve role thl ough school ll’L‘ijClOt‘b and iol

i
ensure regular 111<;pochon from, thL concer ned dt.partment

All 1equ1re materials 1fJ1c1tod toy educahon have qtock at Zonal E ducation office.

V.E.C. m be empowered tD Lal.t_ necessary- 'ILtl(Dh Lo thc)s(_ 1T egular 1eachets
Spectal provisions for conﬂu t/ HI V/AIDS mfecztpd/ affected duldrm : i
To ensure standard drinking water, tilet and remeatwnal facilities;
To provide special care & support for physn:ally challenned children.
To supply adequate teaching and lc"anung matenals such as unifor ms, text-:
books, blackboard, chalks and duster. 5 7 _

Mid-day meal should provide according to L‘hefsf?—’.fndzi‘r-d/ prescribed. quality and
qu*mt]ly ta.alb the students. - ; |

School must facilitate the mcths for- oxpoqm and cultural activities.

Teacher’s strength needs to increase accor dmy [ngthe standard normq

Manipur Alliance for Child Rights, (MACR), Mampur, status of Primary 45.

School Education in Manipur.




11. Conclusion

Study on “Status of Government Primary School education in Manipur™ by MACE,
has opened several windows and the issues to discuss internally and externally to think
again and again. Study reveals that 62% is the average attendance of the enrolled
children in the schools, 80% teachers are regular in the schoal duty, school inspectars
inspected onh' 44% of the total schools surveyed in a year, whereas only 12% children
in the villages are enrolled in the Government Primary school. Then one can assume

that what teachers and school inspector are doing,

75% of the schools under the survey area are without the facilily of drinking water, 47%
of the schools are without the facility of toilet, 91% of the schools are running with non
functional VECs, recommendations of the VECs are not being honoured, then what
monitoring mechanism is operational in the Gchools in some cases VECs with their own

indtiatives engaged local youths as scheol temhms in hlll districts.

Every parent wants to educate their chuldrén; therelore sending children to nearby
government school but after the bad experience, they loose confidence and became
hopeless. Either they are sending.in the private school or keeping in home. In hill

districts the infrastructural development of school building are being neglected.

Poor infrastructure of the primary schools and inadequate monitoring process by the
government department are main reasons responsible for low enrollment and

attendance rate of students.

The future and the academic carrier of the children of marginalised and rural
community are in a totally confused state, therefore government of India and Manipur
have to think again and again on the present status. Civil society is also equally
responsible for that. If the concerned matter is not given imumediate attention, discussed
and resolved then gaping chasms between have’s and have not's in Manipur society
will be ever widening up. Eventually, it will create more conflict and cohhnsion in the

society which leads to losing of potential human resources.
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: Recommendations| . L L
Omthe Statiis of PI nnary ]"ducahon Survey in Manipur t
Cunducted by MALR

Process of the final xecnmmuldﬂh{ms

:.
oy

The !01]0\\71115; mcommonddhom have beon dLVE]OpLd in Lonsohdatm-b

paraphrasing  and 1econshuctmn of the comimon'ihhes of the various.
s i |

recommendations, as made by QL'lrveyors of the Pln‘.mry Education Survey conducted |
by MACR in 5.districts of Mampm such as. Tmphal E%t }mphal West, Chandel, Ukhrul
and B}Shnupm and folowed-up Iecommendatlonq set bv the representatives of district

MACR Chaptﬂl% of the above qtated districts, that wue plaLed and shar ed on 28M
i

- l
July, 2009 during the 3 Days Qlale Level Discussion on Edumhon Status'in Mampm al

Hotel Imphal, organized by MACR ceniral secretariat i-h'_om 270 to 20 Juty, 2009,
bt ’
The Imphal East MACR p}aced ieir 'ILLOH'ImCI"Id?lthT\S, which ware taken its

meeting held on 26% fuly, ’?009 while MACR Ukl-nul placed and - shared its

recommendations, they passed dunn;3 the ane day Dls[‘l ict Level Consultation Meetmgl
1 “Report of the Survey on ‘%lame of Pumaq Se hools in Mdmpm ‘held on 24 July, ?

2009 at Ukhrul. Rec"omme_ndat]om of ~MACI\1mpha1 W est were passed in its "2 Days’
Perspective Building Wornqhop held on. 25t and ’76“1 July, 2009 ai hnphal while lhe‘
recommendations of \fIALR Ch'mdel were takcn |m 1t5 “One Day . Discussion on; .
PuspeLtwe and Educational ‘*“:ul\mv of MACR” on ’)5&‘ july 2009 at Lhande] similarly; :
MACR Bishmupur also shared its Jecmnmendah@ns on 284 July, 2009 during the said ?E
Day group Discussion. Earlier a2 Day Workshop fcn Suwcym s of Primary EdLlC'i[lOﬂ
Survey was conducted on 19“‘ Emd 20 Jur une, 7009 at Imphal in which feedbacks c}f
the surveyors were taken mto mnmdu auon while shanng the evnhnhon report of the|

| survey work to the larger group.
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RECOMMNDATIONS

(  As made on 29" July, 2009 on the concluding day of 3@ day “ State Level

Discussion on Education Status in Manipur” held on 27 to 29 July, 2009 at Hotel

haphal.)

Onregular attendance and punctuality

1.

(%]

To ensure the 1'egu]lar attendance and punctuality of teachers in primary schools

with the constant monitoring drives to be taken up by community/ local hodies

and Village Education Commiltee.

School and educational institutions should be made free zone (free from any
kind of interferences) and exempted ﬁom ija]"ld.]"ls and blockade and vehicles
transporting the students should be LleEll(‘dEl‘ one of the essential services like
fire service, medical and media-and ""Ehey-should be totally exempted from the

bandhs and blackade.

Teachers should be tocated in an easily accessible area near the schools in order

to maintain regu]al‘ attendance and punctua]‘i ty.

Iransfer and posting should be rationalized considering the accessibility and free

from political inferference. .

Misuse of Educalional Institute

5. Security forces should not be allowed to occupy any educational institutions.

6. Any agency/ agencies should avoid using the school campus for any social

functions and gathering which might disturb the educational atmosphere.
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On school building and infrastructure

7. School buildin gs and basic infrastructures shou]

8. Adequate quantily of teaching and Jearning m

be supplied in time ie. in the beginning of the s

9. Facilities for recreation, games and sports with

sports materials and other recreational materialy

10. kducation department should ensure separate
its staffs inside the school campus. Safe,d

counseling facilities should be availed..

d be properly developed.

i :
aterials, bench, desks etc. should

SSI0TL

good playgrounds and necessary

should be availed.

toilets for boys & girls including
[V .
[inking water, health care and |
|
i
i

m:

On developing a better Monitoring mechanis

11. To ensure a strong involvement of communit
organisation, People’s Organisation and Villagd
schools  admunistration through constant

strengthening process.

12, To restructure, activate and empower the V.
involvement of community representatives, acl
and giving more authority including pow|

punctuality of teachers.
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v based organisation, Voluntary ;
Y| : ¥
education commiltee in primary -

monitoring, advocacy and

llage education committee with
ivating ‘t'hrough regular meetings ‘

; f
ar fo monitor  atlendance and*‘
. . i




13.

].4:.

18.

19.

Recommendations of Village education commitlee on disbursement of monthly
salary of teachers and other Staff members on the basis of ‘No work, No Pay’

principle should be honoured.

Recommendation of the Village Education Committee should be taken into

- consideration while transferring/retaining of teachers from/in the school under

the Village Education Comimittee’s jurisdiction.

Village Education Comumittee should be empowered to look into the matter of

construction of schoal building, other infrastructural facilities and their

maintenance in coordination with the concern department.

Village FEducation Commiltee should be proyidiéd with required resources/ fund

to monitor, organise & manage . periodical interaction Dbetween  school
authority/teachers, parents/guardisng as well as the students on specific

educational related subjects.

. Department should ensure regular inspections to schools to improve the

functioning of the schools and follow up actions should taken up by giving
punishment and rewards to the teachers and head maslers in accordance with Lo

their performances.

There should be close coordination between Government, concerned education
department, and NGOs, civil sociely’s organisations and VECs to ensure proper

functioning of schools.

Utilizing regular teachers for SSA programme should be reviewed and rectified

as it has caused shortage of teachers in the schools,
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On Standardization of Teachers Qualities

20. All the teachers should be trained properly not in namesake for increment of pay
and allowance but for delivering quality educatipn. Capacity building of teachers
should be taken up by providing orientation and trainings on updated
educational systems, teaching methodolegies, thild psychology, child friendly

approaches and child rights from time to time.

On developing a State Education Policy

21. Manipur state must adopt a comprehensive| and holistic ” State Education
policy” to meet the challenges of the modern lithe educational needs and to cater
the Manipur specific needs of the children. affegted and infected by HIV/AIDS,

Conflict and disabled children.

Provision for children living with HIV/AIDS, victims of Armed Conflicts

and disabled children

EZE. There must be prov:sions for setting up more nymbers of Children Homes with a
holistic mechanism o provide quality care as well as quality education to
orphan/ destitute/ disadvantaged children of grmed conflict/ HIV/ AIDS and
victims of child trafficking/child labourers, djsabled or physically challenged

children.
23. There should be special facility / provisions for jphysically challenged children /

disabled children by providing special sports and recreational materials which

Manipur Alfiance for Child Rights, (MACR), Manipur, status of Primary .- 5|
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are suitable to their physical capacities. Toilets should be separately arranged [or

them considering their physical accessibilities and convemnences.

24. Provision for educational and financial support to the children infected and
alfected by HIV/AIDS, victims of trafficking, armed conflict, child labourers, and

orphans,

fs ]
I~2
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13. ANNEXURE:
Tahle _
General Information
about the survey .
S.No. | Indicators Districts
Imphal Imphal
Bisenhpur | Ukhrul West East Total
Total No. of School i
1 | surveyed i1 13 14 16 56
Total No. of Village
2 | surveyed 17 13 22 28 99
Total no. of
3 | population covered 28438 8846 15755 48110 | 106104
Table-1
Infarmation about tha children of the Government Primary School
_ ___| Districts '
R Imphal Imphai
' S.No. | Indicators Bisenhpur | Ukhrul?j € West East Total
Total no. of Boys (6-14) :
1 | years 3310 | 1286 1996 6912 | 13891
T Total no. of Girls (6-14) ‘ -
2 | years 3652 |.-1105 1950 6094 ) 13182
Total Children (6-14)
3 | years 6962 | 2391 3946 13006 | 27073
Total no. of Boys (6-14) R
years with physically
4 | challenge 4 10 4 5 51
T Total no. of Girls (6-14)
years with physically
5 | challenge 5 6 8 3 23
Total Children (6-14) !
years with physically
g | challenge 9 16 15 9 54
Total enrallment of girls '
7 | (6-14} years 352 333 5352 £32 1902
Tatal enrollment of - |
a 1| boys (6-14) years 206 336 272 489 1543
Total No. of enroltment - |
(6-14) years of children ,
9 558 669 0524 1121 3445
Table-2
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Enrollment Class
wise

Manipur Alliance for Child Rights, (MA CR}, Manipur, status of Prizmary
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i Districts i |
o Imphal Imphal
CLASS | Bisenhpur | Ukhrul | Chandel | West East Total
j 160 | 332 111 247 | 294 1144
i 114 112 110 126 174 636
1 92 106 100 100 247 645
v 104 69 72 68 203 516
v a8 50 80 g8 203 487 |
Total 558 669 473 607 1121 3428
Table-3
Drop out status
- Districts
Imphal imphal
S.Mo. | Indicators, Bisenhpur | Ukhrul Chandel | Wes! East Total
Numbers of Boys (6-
14)years drop out
1 | from school 0 19 P 13 0 34
T Numbers of Girls (6- )
14)years drop out
o | from schoo! 0 15 4 10 o ag
Children (6-14) years '
impacted by Conflict
3 | situation 22 28 3 25 52 130
Children (6-14) years o
impacted by Conflict
situation but in )
4 | school 23 13 3 - 4 40 63
Children (6-14) years
impacted by Conflict
situation but Out of
5 | school education 19 15 0 o1 12 67
' Table-4
Basic Facilities in Government Primary Schools
Districts
imphal Imphal
S.No. | Indicators Bisenhpur | Ukhrul | Chandel | West East Total
Average Numbers of
Class room in the
1 i School 5 5 4 4 g 24
Toilet available in the
2 | numbers of school 8 1 4 9 ] 30
Toilet not available in
3 | numbers of the school k! 2 4 5 5 26
Availability of common
4 | toilets in school 5 0 4 6 4 19
54



Availability of Separate
tailets in the school

Availahility of drinking
water facility in school

14

Non-availability of
drinking water facility in
school

42

Condition of Government Primary School building

Table-5

Districis

S.No.

Indicators

Bisenhpur

Ukhrul

Cha

L‘ld.el

Imphai
West

imphal
East

Tota

Numbers of School with
the Cancrete roof

0D 0

Numbers of School with
the Gl Sheet roof

14

45

Numbers of School with
the semi Pucca
Buiiding

Numbers of School with
the tile root building

L&)
ja)

[#2]

|

Availability of teaching facililies in Goyermuent Primary School

Table-6

Districts’

S.No,

Indicators

Bisenhpur

Ukhrui‘ -

Chan

el

Imphal
West

Imphal
East

Total

Numbers of school
with facilities ot
Teaching materails

(5]

K|

Numbers of school
with facilities of
books and uniform

Numbers of school
with facilities of Mid
Day Meal

10

Numbers of school
with facilities of
exposure visit for the
children

13

Numbers ot school
with facilities of
sports! culture
activity for the
children

|
:
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Tabie-7
Teachers in Goverminent Primary School
Dislricts
. Imphal imphal ]
S.No. | Indicators Bisenhpur | Ukhrul | Chande! | West East Total
Numbers of male
1 | teachers in school . 23 24 17 30 P 118
Numbers of female _
2 | teachers in school 18 05 8 40 a4 135
Numbers of teachers |
3 | are regular in school 35 42 25 59 61 299
"Numbers of teachers
know the local
4 | language , 1] 13 8 14 10 56
Table-8
Annexurc-2 )
]' Questionnaire format- Govt. Primary Schioél
| T
I
= Name of the Interviewer-
|
l Name of the Organisation- .
Date of filling questionnaire-
(PART- A)
GENERAL INFORMATION
1. Name of the School- -
2. Name of the village/ leikei/ others, where school is situated-
' 3. Name of the Panchayals where school is sjtuated-
4. Name of the Block where school 1s situated-
i
5. Name of the District where school is situaled-
6. Please specify the name of the ethnic communities where school is situated-
7. Population covered under the jurisdiction of school-
8. Number of villages (any others) under the jurisdiction of School-
| Manipur Alliance for Child Rights, (MACR), Manipur, status of Primary 56
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9. Total number of children under the jurisdictio

Years)
a. Boys-
L. Girls-
c. Total-

10. Total number of physically challenged child
between (6-14 Years)

a. Boys-
b, Girls-
c. Total-

Il Total number of HIV positive infected child
between (6-14 years)

a. Boys-
b. Girls-
¢. Total )
(PART- B) K
ATTENDANCE .
12, Average annual attendance in the school
13. Details of enrollment and drop:out:

L Enroliment . N Drop éult A
Classes | Girls Roys Total Girls | Boys Total
1]

1] N

v
V
Total

i
14 How many physically challenged children enrolled in school?

r Enrollment Drop dut

Classes | Girls ] Boys | Total Girls ¢ ] Boys 1 Total
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11

vV

Total

15. How many HIV positive infected children enrolled in school?

| Enrollment Drop out

Classes ' | Girls Boys Total Girls Bovs Total
I

Il

mo — T

I\

vV

Total

16. How many child-rer_x (single guardian/ orphan) affected due to conflict/ HIV-
A1DS in the concerned viilages of the school

17. FHow inany children (single guardian/ orphan) affected due to conflict/ HIV-
AIDS in the concerned villages are in school-7

18. Ho»\ many cluldlen (single guardian/ orphan) affected due to conflict/ HIV-
AIDS in the concerned villages are oul of school-?

(PART-C) .
INFRASTRUCTURE
19. Total number of rooms in school
20. Is it toilet facilities available in school (please tick correct answer)

Manipur Alliance for Child Rights, (MACR), Mampur, status of Primary 58
Schoof Educat:on in Manipur.,



a. Yes-

b. No-
21, Please specify the arrangements-
22. 15 it any special provision for physically “hdlien&ed children for toilet facilities in
school (please lick) |
|

a. Yes-
b. No- :
23 1Is it drinking waler facilities available in school iplease tick correct answer) [
a. Yes- |
b. No- '

24. Please specily the arrangements- 5 |
25. 15 it any special provision for physically Lhdllenged children for drinking water
facilities in school (please lick correct answer) . i

a. Yas-
b. No-
26. Is it any facilities for playing ground in school (please tick correct answer)
a. Yes-
b. No-

27.1s it any game [acilities for physically’challengdd: students in school {please tick
the correct answer)

a. Yes- A
h. No- b _
28. Condition of school bmldmgj (pkdbt‘ tick ¢ OrleLllanswel')
Conarete roof  tile roof asbestos roof | any other (specily)-

29. Are you satistied with the condition ol school building?
a. Yes-
L. No-

(PART-D)
CLASS ROOM FACILITIES
30. 1s it school having the sufficient stock and goc_fd condition of chalk, duster and
black board |

a. Yes- :
h. No-
31. As per the norms, is it school provided the qt:hooi uniform and baooks to the |
economical ponr students I ‘ I
a. Yes- [ '
b. No- 5

32. Is it mid day meal implemented properly in sch%;ol? |

| .
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a. Yes-
b. No-
33.Is it sitting arrangements (or children in school is satisfactorily
a. Yes-
b No-
34. Is itany exposure visit to the school children in any other places?
a. Yes-
. No-
35. Isitregular sports and cultural activity are being organised for children in school
a. Yes-
b. No-

(PART-E) .
DETAILS ABOUT TEACHERS
36. Total number of teachers in actual-
a. Male-
b, Female- :
37. Number of teachers is regular in school- 4.,
38. In an average how many days a teachers is attending the school regularly-

39. Whether teachers are trained
a. Yes- ;
L. No-
40. Teachers know the local Tanguage of the community

(PART-F)

MONITORING

41. lsitany village education committee for school?

a. Yes-
- b. No-

42. ls it Village Education Committee is active in decision making process ol school
a. Yes-
b. No-

43. Ts it school inspector is regular in school visit
a. Yes-
b. No-

44 What is the ratio of teacher and student-?
Any other comuments want to share by interviewer-

Signatute of Interviewer
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1 _- - Foreword

' The Anganwad1 Ccntre ( Courtyard Shelter in Hindi) is a main component of India’s Integrated
Chl]d chlopment Seryiees (ICDS) scheme, having around 13.31 lakh Aganwadi Centres {((AWCs)
anid mint ra‘-\gdnwadl Centres (mini AWCs) operational out of 13.72 lakh sanctioned AWCS/ mini- -AWCs,
as| on 31.01.2013. Of the 158.7 million children in the below six years category (Census 2011), about
75.7 rmlhonH children i.e. 48 percent are reported to be covered under the ICDS (MWCD, 201 1).
Bemdes 10'23 m1111on pregnant women and lactating mothers are reportedly covered. There is around
1. 8 mllhon Anganwad1 Workers (AWW) and Helpers. Thus, ICDS’s Anganwadi Centres (AWCs)
represent,ais the world largesl interveiition providing early childhood care and education. However,
tht mega scheme has no any statutory foundation as it rests on government initiative, not on legislation.
It flows from the Constitution of India ‘s Article 45 ( The Constitution Act, 2002) that dlrcots “The
Srj:'.fte sha!l endeawr to provide ECCE for all children until they compléte the age of six years ™.

| The phllosophy of ECCE is consisting of an integrated package of measures, to realize the rights of
young ohlldren to intellectual, physical, social, and psychological devclopment and wellbeing — these
are mhcrent rights enshrined in UN Convention on the Rights of the Child (UNCRC) which India
ratified i 1992 India is also a signatory to Education for All (EFA) 1990 which presupposed ECCE as
the prlmary goal to be achieved for Education For All India also has its Draft National Early Childhood
Care and Educahon (ECCI:) Policy 2012, which reaffirms the commitment of the Government of India
to prov1do mtegrated services for holistic developrment of all children, along the continuum, from the
prenatal pc'rlod to six years of age. : :

Since, “The Right of Children to Free and Compulsory Education Act, 2009,” which guarantees a
fu 1damenldl right for children aged 6-14, excluded children aged.0-6 years from its purview, ECCE i 1s
not enforceable till now. The RTE Act recognizes (in Section1 1) the need to prepare children from age
3-for entry to! primary school, it states“with a view fo pr epare children above the age of three years for
ele‘menrary education and to provide early childhood care and education for all children until they
co%plete 'the | age of six years, the appropriate G overnmem may make necessary arrangement for
b2 ovzdmgl ﬁee pre -school education for such children”. But it remains as an advisory and enabling
pr ov151on Whlch i1s not enforceable. Unfortunately, RTE’s State Rule of Manipur “The Right of
Chlldren lo Free and Compu]sory Education Rule 2010” is silent about the rolé of appropriate

goivernment for prov1d1ng free pre- school education for such category of children.

AsE CICE 1s not umversah7ed and made enforceable, there are many perceptible flaws, unsuitable
and maccc‘:s1blc circumstances in the ex1stmg AWCs under ICDS scheme. A formidable gap in the
pattern of preschool education of the young children is ubiquitously emerged. Because, the poor and
marginalized families could not send: their children to Kid Centres and Play Groups provided in private
sector, W}'lcreas the chlldren of the said disadvantaged category are still not enrolled to the local AWCs
frdin various| reasons. Most of thé c¢hildren either just got enrclied to-private schools having provision
of prefschclJol classes, or they would start abrupily from class [ in government primary schools with no
pre rcqulalto 'picpardllom Such thraugh enrolment of ehildren ip {ormal schools brings attrition in
pnmary schools resultmg in‘'mass drop out in the pnmarv level itself. ‘ :
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The present pattern of prlvate sector led preschool that cand
in the society, left out the children belonging to socially disadvan
the quality contents of education and care being provided in these

dly offers ‘inequitable opportunities’
aged and weaker sections. Moreov!er
play groups are questlonable' For the

reason that the curriculums provided are basically unregulated and not a standard approved by natlopal
curriculum guidelines, usually not focusing on a child’s cogm]nve development, need for, affection,

friendships, and opportunities for physical development. Stresst
formal school® is an over formatized approach, which is not
preschool stage.

MACR envisions a universalized, free and compulsory, €
education which is enforceable one. It has considered that for

made an enforceable fundamental right - strengthening, reviewing, and making the existing Anganw adi

g more to make a child: ‘ ‘ﬁrtmg for

a coherent approach for chrldrenl in
. i

j i
equitable, quality ch1ldhood care and
he intervening period unt1l ECCE 18

Centres accountable and transparent is crucially important. Enguring the undeniable ECCE'right of

conflict inflicted children, children belonging to socially disadv:
the region has become MACR’s prime objective in the realm of s}
education and right to food. For that reason, continuous fact find

taged groups and weaker sectlom in
fruggle for securing children’ s right to
ngs, interfaces, media exposures and

direct monitoring of Mid Day Meal implementation in schools arld assessing the 1mplernentatlon status

of Anganwadi Centres under ICDS scheme in Ukhrul, Chandel,
Imphal East and Imphal West have been taken up. '

As the AWCs can provide a large scale contribution to children’s physrcal health Enutntu:m and

immunization, their resources and reach need to be strengthene
children have been trafficked after luring into free education, she

Thoubal, Blslmupur Churachandpur,

1. In Mampur where large number of
Iter and job placement, the manpower

and resources of the AWCs could be utilized in a more significant way. AWCs can be 1nvolved in the

surveillance and moniforing activities to prevent and intercep
localities and villages. Besides maintaining updated records of
AWW and helpers may educate the young mothers, adolescents
nature of child trafficking.

* The high sounding idea of repositioning the AWCs into a “vi

child trafficking in thelr lrespectwe
young children, and adolescent gllrls
and community about the clandestme
bl

prant child friendly ECD Centre with

adequate infrastructure and resources for ensuring a continuum
child related outcomes as reflected in ‘Draft National Early Cl
Policy 2012 is still a pipe dream. Existing AWCs are still e
reach, unsuitable, inconsistent and unreliable in quality ce
unaccountable in overall ouicomes.

Manipur has a large number of children whose mothers are
places and road sides . Many young mothers used to brlng their

markets. The workplace based mobile créche centres are extremely needed for such 'c|ategory| of

children. |
Tt is worth to mention that in Manipur, children often face

when they are dumped in the relief camps following any massi]
mass displacement actions. The relief camps are by and large rug

hf ECCE in a life-cycle| approach And
ildhood Care and Educatlon (ECCE)

Ifed by inadequacies| in! respectl to
e service, and most lmfortunat ly

;:,l

i
uorkmg as vendors in dlfferent market
young children along wrth them atjthe

* “ ! ll ; Yol
emergency food and nutrition crisis,
e counter insurgency operations, and
without safe drinking walter, samtary

toilet facilities. Infection with water born and other communicpble diseases is quite comrlnon Most

critical thing is, camps do not have adequate food to serve s
question of nutrition. We need a right based approach 1o providg
children as children who are the victims of armed conflict i is incl

ch displaced children, let alone the
temporal;y food and nutntlon to sI ch
ded in the list of ¢ Chlldrenlm Need of

e e




; ' s, %
L : 7 s \A
A

. Chre and Protecllon as per Juvenile Justice (Care and Prolectlon of Clnldren) Act, 2000. A workable
mlodel should be developed so that ICDS schcmc could be acéessible by such category of children.

‘Ahother vilnerable category of children is ‘Ch1ldren lemg with HIV/AIDS®, who suffered a lot with
sudden stl:)ppage of ART supply, besides, unavailability of food wreaked by the sky rocketing prices of
fuel, rlce linder ctc. due to prolonged economic blockades and total bandhs in the state.

Fe lefullyl no, policy is cver formulated for providing additional nutritional support Children Living
with HW/AIDS (CLHA,), wheteas Manipur has above 4000 CLHA. The CLHA are highly susceptible
to malnounshmcnt

lnclusmn of such children in the lisi of “Special Children in Need of Nutritional Care” in the
Nauonalll“ood Security Act , for ‘cnsuring early nutritional support and counselling is highly
mn Ispensablc An inclusive qtrategy through which CLHA are given special nutritiona support and
care through AWCs is also a crucial agenda. Till now Anganwadi Centres do not have any spccﬂlc plan
for glvmé specxdl nuU mon and care.support to this category of children.

The ISSUC for prov1s10n of ECCE' for the dlllccrcnlly able or children with special necds is ina very
p1 table 51;[ua310n Parerits have to pay ‘exorbitant fees to send their childrento special schools. Besides,
involvement of - AWWs and helpers in early detection and prcvenuon of handicapped children, a
5P} cial arlrangcment to pr0v1de ECCE through AWCs for those dlfferently able children is highly
called for; | .

If the 11ght to l]fe right to food and education of marginalized children have blatantly been robbed
betause orf 1ll ,go‘vcrnance and wrong doings by the adults led society - then what would be the fate of
the (,hlldren who are detelmmmg the future of the nation? Everyone should be aware the fact that we
are puttmg 1‘he innocent children always at the receiving end, for any mistake, negligence or
mlsapproprldtlon committed by the politicians, bureaucrats or any individual responsible for

1m[plemcntat10n of whichever scheme cither ICPS or ICDS.

"We fecl the need of the hour in the state is to train and motivate all the Anganwadi Workers and
Helpers in 0rdc1 to invigorale their overall working environment. Adequate resources should be made
available at every AWC as lack of resources is a common scenario in all the centres. Irregularities in
dlsbursement of supplementary nutrition and honorarium for the employees, doubled with turmoil
social - env1ronment lack of political commitment, ill governance in the state have been the major
challenges hampenng the quality service of the AWCs, A new revolutionized perspective, strong
pol1t1cal commitment and accountable administration would be indispensable for successful
1mplementat1on of ICDS schente.

In Mampur certain larger issues such as ill- -governance, prolonged imposition of AFSPA,
msurgency,lclhmc conflict, poverty, displacement, land (agricultural and forest land) prabbing and
assorted mamfcstmg predicaments such as economic blockades, bandhs, curfews, agitations,
cm!ruphon hlgh scale pilferages of PDS items have grossly hampered the food security, supply,
availability, ]access and ultimately the food absorption status . Entitlements under Mid Day Meal, ICDS,
MGNRGEA | National Family Benefits scheme, TPDS, National Old Age Pension Scheme, National
M termt) bcncﬁt Scheme are largely affected by the said socio-political upheavels. It is equally
important toladdress these issues with long term policy and plans, while immediate intervention
action for resolvmg the manifesting problems is pl‘lOI‘l[lZCd

{a's]

bmu:r lhl: underlymg concept ol right to food is stréssing beyond the fimit of Targeted Public

D'slnbunon Syslem S (TPDS) p'lramelers we necd to makc surc that pcoplc s food sovereignty is well

—_
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protected and not suppressed by the ever rising globalization
over resources and livelihoods such as water, land, jungles, and
protected, land grabbing by state and multi-national companies 1
stopped, aggressive development actions for high dam construg
five star hotel constructions, airport expansion, or shifting lang
uses must be stopped. Our people must be accessible to ag
social security pensions must be incorporated in the right to fog
enforceable in a court of law.

Further, for securing the children’s ECCE right - MACR wq
ensuring Early Childhood Care and Education, providing an eq

'

process. Indigenous people 8 contlrol
their traditional occupatlons shoulq be
or o1l and mineral extraction should be -
tion, eviction of commumty lands Ifor
| from agriculture to non —agricultural
lequate sanitation and watét facilities,
hd legislation and making:; them legatly

|
uld urge for enactment of a leglslat on
uitable, free, quality and ch11d fnenldly

early education and care. That ECCE should be able to provlide all geo-specific needs of a chlld

ensuring aM round physical, psychological. social and intell
culturally accepted and locally available nutritious food sup
development training for identifying variety of herbs, plants, cg
sanitation and hygienic cooking should be imparted to the comy
level. Thereby, dependency to imported. costly food items, and
available indigenous nutritious foods. The ECCE should b
universalized one, it should never be a privilege for affordable

Lastly but not the least, I would like to express my sincere g
Kolkata for extending support to MACR and CRY partners
appreciations to all the district alliance pariners for timely con
work, and many thanks to Mr. B. Deben Sharma who took the
survey findings.

I do earnestly hope that the MACR’s survey report on 1G
helpful advocacy tool towards bringing an enforceable ECCE §

Yaiphare

Keisam Pradipkumar
Convener, MACR
CRY Fellow

Imphal the 1% July,2013

cctual development, nourlshlng wgth
plements. The knowledge and skill
reals, and the best way of preparatlon
hunity, in block level, dlstrlct and state
junk food is being rep aced.by locally
= enforceable, equitable, qual1ty and
class in the society. o * |
atitude to CRY- Child RJghts and You,
in Manipur. Let me give m;( heartily
ducting and submission of the survey

bnus and made the ﬁnal report of the
1

DS status in the state WiITIEBe a truly
ight into reality in near J’:'Iutp'r;e.
i
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0.1: Purpogeé oif the Pilot Survey
exercise i; !

perfor- mance of Angawadi

Centers unnder the centrally

sponsored 'lnlegrated Child
Devlelopmcnt'f:chtmc (ICDS)
bemg 1mplc mented in Manipur
for over thc last 37 years. This is
i pllot survcy exercise with
limited parametcrs considered for
the | study: Supply, service
delivery Icllﬂd community
participation; aspects; including
basit mfrastructmal facilities,

distri- buuons and utilization of .

nutrition ién!d educational
materials for a samplc population
of Anganwad1 |Center has ‘been
considered.|

0.2 ‘lckgrlnimld

Intcgratlcd Child Develop:
ment Services|(ICDS) Scheme
was mtroduced in Mdnlpul on 2
OC'[O‘bCl 1975 wﬂh a pilot project
al Ukhru] TD Block. The
Schr.i:me has been being
1mpll:mcntcd by the Department
of SEClal Welfdre as the nodal
Ag:c1|1cv Now the scheme is
cxpd}ndmg 1h10ugh0ut the State
withid2 pI‘O_]E:Clb covering 9 C.D.
Blocks, 32[1.D. Blocks and |
Urban in algl the 9 dxstncts
mcludmg S'hlll d1st11r'ls and 4
valley dlStl‘lCl%l Up to October

2012, 9795 Anganwadl Centers

o
}urposi;c of survey was to do
a rapid ﬁsscssm_cnt of the

functioning status and

-Part-Q): lntrodyction

were  reportedly dctlveiy
functioning throughout the state
providing 21 days Supplementary
Nutrition Food to 1,76,437
children (0-3 yrs), 1,79,287
children (3-6 yrs) and 74,287
Pregnant and lactaling mothers in
the state under these projects. It
is one of the most ambitions and
comprehensive survival and child
development schemes for
enhancing the health, nutrition
and learning opportunities for
pre-school children and their
mothers by simultancously
providing all the requisite
services at the village level. The
significant factor is that- the
deprived and underprivileged
children are the target groups of
this scheme.

Aims and objcctives of ICDS
Scheme are; to improve the
nutritional and health status of
children in the age group 0-6
years; 1o lay the foundation of
proper psychological, physical
and social development of the
child; to reduce the incidence of
mortality, morbidity, malnutrition
and school dropouts; 1o achieve
effective coordination of policy
and implementation among
various departments 1o promotc
child development; and to

enhance the capability of the
mother 1o look after the normal
health and nuiritional needs of the
child, through proper health and
' nutritioil education. -

The focal point for the delivery
of ICDS services is an
Anganwadi - a child-care center,
located within the village. Each
Anganwadi is run by an
Anganwadi worker (AWW) and
a Helper appoinled from amongst
the locality. Package of services
delivered from the center include,
in order to achieve the above
mentioned aims and objectives,
are the following:
Supplementary nutrition:
regular supplementary nutrition
supplics arc delivered to all
children,” pregnant women and
lactating mothets for 21 days a
month at the center. Those
suffering  from severe
malnutrition (Grade III and IV)
are given special supplementary
nuirition and acute cases are
referred to the medical services
Immunization for children
and expecting mothers: All
children in the project arca are
immunized against diphtheria,
whooping cough, tetanus,
poliomyelitis, tuberculosis and
measlcs. All pregnant women are
immunized against tetanus.
Health check-ups
children, adolescent
pregnant women and nursing
mothers at regular intervals by
Lady Health Visitor (LHV) and
Auxilliary Nurse (ANM). A

for
girls,

children below the age of six ate- : -

weighed of their mid upper arm
circumference measured



periodically, weight for age

growth charts are maintained to
identify malnourished cases.

Referral services by
providing link between village
and Primary Health Care Sub-
Center

_Treatment of minor illness:
diagnose minor ailments and
administer simple medicines

Nutrition and health
education: All families in the
community are surveyed to
identify the poorest and deprived
children below the age of six and
expectant and nursing mothers
for three hundred days a year,
food is given to them at the
Anganwadi ' '

Pre-school education (to
children in the age group of 3-6
years): Non-formal education in
nutrition and health is organized
at the Anganwadi for mothers and
pregnant women. All women
between 15 and 45 are invited
and special care is taken to ensure
attendance of pregnant and
nursing mothers and mothers of
children who suffer from
repeated illness of malnutrition
- Convergence of other

supportive services, like water
supply, sanitation, etc.

Besides, all above Adolescent
Girls Scheme (AG Scheme)
renamed as Kishori Shakti
Yojana (KSY) - a scheme for
adolescent giris focus on school
drop-out girls in the age group of
11-18 years and attempt 1o meet
the Nutrition, Health, Education,
Literacy, Recreational and Skill
Development needs of the
Adolescent Girls, is also

12

delivered. The scheme attempts

1o make the Adolescent Girl a
better future mother and tap her
potential as a social animator. The
scheme relies on center-based
instructions, training camps and
hands-on training.

To enable the AWW and
Helper deliver the above-
mentioned services capacity
building trainings and refresher
course are provided in 4 (four)
Anganwadi workers Training
Centers run by the NGOs and the

‘State Government in the state on
1

regular basis.
Nutrition under PMGY:

The Pradhan Mantri
Gramodaya Yojana (PMGY)is a
new initiative which aims at
achieving the objectives of
sustainable human development
at the village level. Nutrition is
also one of the major service
components under the scheme.
The scheme is providing nutrition
to the beneficiaries under' the
ICDS through their respectwc
projects. L

0.3: location of study sites
Angawadi- Centers (AWCs)
located in rural villages and urban
areas are sites of this study. 10
AWCS in each of the 10 villages
in 6 districts of the stale; 3 of
them were Tribal Development
Blocks of Chandel, Ukhrul and
Churachanpur in the surrounding
hills; and another 3 in
Community  Development
Blocks of Bishnupur, Imphal-
East and Thoubal districts in the
valley were the sites of study.
Another 20 villages located in 3

Siirvéy Report.on ICDS: Manipu, Allidrice for Child Rights il 38

|
1
|
|

CD Blocks under lmphal-\lvest
districts- were also included as
sites of study. Altogether 80
AWCs in 80 v1llages/Lelkals in
7 districts (Annex-1) were llsted
4nd visited for the study.
Chandel: 10 villages where 10
AWCs were visitéd were located
in Chandel Block of Chandel
district. The district has § TD
Blocks. According to r’er‘)orts
(October, 2012) from the ICDS
project HQ, there were already
546  AWCs, |providing
Supplementary , | Nutrition
Program (SNP)1t01 21 dayt; a
month to 19,377 uhlldren (0 -6)
and Pre-School Educatlon (PSE)
o 9,416 chlldlen and SNP to
3,874 plegnant and ]act%tmg
mothers. The district alsg has
2206 ‘Grade-1, 28 Grade-Il
malnourished chlldren

Churachandpur: ¥ Icld study was

-carried out in 10 AWCs in 10

identified villages ]ocated in 2
TD Blocks; Samulamlan and
chglep of Churachanhpur
district. The dlstrlct has 10 TD
Blocks with 1010 AWCs lfully
functlonmg acc‘md‘ing official
reports. 39, 593 chlldren 0-6)
8,159 pregnam ‘Women| and
lactating mothers Were
benefiiting SNP. There were also

3027 Grade-I and 324 Grade-Il

mfilnourlshed chlldren in the

district. L

Ukhrul: 10 AWCs in for 10
villages located in 3 D Bllocks,
LM TD Block! Phungyar D
Block and Ukhrul TD Block were
included. .IC.DS‘proJect was set
up in this distriction pilot|basis
in 1975. 'i
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T hé district has 6 TD Blocks.
Accordmg to official records
1049 AWC& are fully functioning
and prov1d1ng SNP./ PSE to 27,
131 chlidrcn (0-6) and 8,398
pregnant womgn and lactating
'nothers’ The district also had

136 GradeI malnourished
chil drenl |
Brshnupm 210 AWCs in 10

illages spread over 2 CD Blocks
amely; Moirang and Bishnupur

ullagas* v151tcd one v1l!agc
namclv'Kwakh Khuman had no
AWC, ‘Aclcordmg to official
llccords thcxe are 912 AWCs fully
fi unctlonmg prowdmg SNP /PSE
to 20,330 [children and 6,071
rcgnanii women and laclatmg
mothers There were 262 Grade-
i and 10_3‘ G!radc Il malnourished
éhildren in the same district.
Imphal'!,ast 10 AWCs in 10
Jullages: siprcad gver 2 CD
Blocks ISdombung and Impha I-
Lasl "hheidlbtrlct has 4 CD
Il3lockS|Accmd1ng to official
records 2 ] 25 AWCs are working
and prov1'dmg SNP/PSE to
36,171 childlen and 11,688
pregnant. ‘wonen and lactating
mothers 1 he district also had 974
Grade- I 191 Grade-II and 42
(frade-I II ma]nouushcd children.

'Jmphal Wea! From .this district

'20 AWCs ltrom 10 identified-

v|111ages ‘sprcad over 3 CD
Blocks: | Haordng -Saband,
-I}'nphal-\N
Blocks Ofﬁclal - records

ent;onedlplesencc of 1194
AWCS functlonmg n only 2¢D
Blocks Imphal-West-I and 11
lgcated i in thle rura} areas. 28, 474

" RS I v
e AL Siifey

n the d}SlI‘lCt Qut of the 10

est and Konthou]an.

children (0-6) were benefiting
SNP and PSE. Another 6,229
pregnant women and lactating
mothers were also benefiting
SNP. The district has 275 Grade-
I and 33 Grade-Il malnourished
children.

Thoubal:-Thoubal district has 2
CD Blocks. 10 AWCs in 10
villages located in these 2 CD

Blocks were studied, Official

report mentioned 1214 AWCs in

the 2 CD Blocks were fully-

functioning providing SNP/PSE
to 54,311 children (0-6) and 11,
295 pregnant women and
lactating mothers in the district,
The district also recorded 1120
Grade-1, 50 Grade-II and 5
Grade-[11 Malnourished children.

0.4: Mcthodology

Sampling population and
data collection methods were
designed to suit the capacity
levels and strengths of grassroots
level network of NGO alliance of
Manipur Alliance for Child
Rights (MACR) working on
child rights issues in the field in
7 districts; 4 in the valley and 3
in the hills. For these reasons,
instead of random method of
sampling population for the
study, non-probability purposive
method was used to identify 10
villages each accessible to each
member NGO working in each of
districts. For Imphal West District
20 wvillages/ Leikais were
included, much above the rests of
the other 6 districts for density of
population and presence of active
member NGOs of the alliance.

A simple set of questionnaire
inquiring into infrastructural

Report on ICDS: " Manipur-Alliance for: Chlld Rights

facilities, supplies of materials,
service deliveries, activities of
the center and community
parlicipations were administered
to.an AWW of an AWC as key
informant to collect data from the
field. Data collected from the key
informant for a particular village
is taken as representative of that
particular AWCs. Thus, data

analysis, for this report, was done .

based on the information
collected from 80 AWCs only.
Although this sample size may
not represent the status of AWCs
in 7 Districts, the findings in this
survey may very strongly
represent the status of AWCs
working in those 80 villages.
There were 173 AWCs in those
80 villages visited during survey.
80 AWCs (e”46%) considered
out [73 gives a high level of
confidence in representing the
actual situation of AWCs in 80
villages of 7 districts. Further,
districl-wise representation
ranges from 30% of AWCs in 20
villages in Imphal West district
to 90% of AWCs from 10 villages
in Churachandpur while in
Ukhrul 53% of AWCs in 10
villages and Chandel 83% of
AWCs in 10 villages were
considered. And 37% of AWCs
out 10 villages in Imphal East,
53% of AWCs from 10 villages
in Bishnupur, and 59% of AWCs
from 10 villages in Thoubal
districts were considered to
represent the status ot AWCs.
Data from 80 AWCs were
compiled on a master spreadsheet
to analyze and draw inferences by
working out simplc percentage,
average and ratio. Guideline book

13

w!—«ﬁ ot .'. e
B Fednid 25




for AWW were used as secondary
source of information and
reference for writing this report
and presentation. No efforts to
triangulate the data from multiple
sources were done. No records
from the AWCs were collected to
corroborate the field information
made available from respective
AWWSs. For these matters there
were several limitations in this
study and report may fall short
of strict -empirical scrutiny and
sampling criteria.

Ethical standards like not
forcing the respondents to reveal
.- information or sign on the
questionnaire schedule or give
away records ‘without their
willingness or limit was kept in
mind. Interviewers introduced
themselves as staff of respective
NGOs working in those districts
and volunteers of MACR and
information was collected freely
and willingly.

0.5 Limitations and constraints

The report presents largely
the perceptions of AWWSs and
staffs of members NGOs of
MACR engaged for data
collection. These staffs have been
actively working in the field to
address child rights issues and so
are familiar with [CDS programs
in those areas and their own
perceptions about the program.
Hence, the report may not be free
from a certain degree of biasness.
Due to limited resource for this
survey no efforts to understand
the perceptions of local authority,
official views of ICDS project
officials. Growing sensitivities
on the part of Govt officials in
dlsclosmg information and
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records due to child rights
activism in the state over the last
decade have also caused
difficulties in doing any field
research in the state. For these
reasons taking views of local

monitoring committee members,

of AWCs in the villages and that

kept outside the ambit of ficld
studies. This report therefore,

may want in presenting a’

comprehensive understanding
the true picturc of AWCs and
performance of ICDS project.
Findings, in this report, therefore,

may at best be, taken as indicative
of .the actual situation or bird’s.

eye view on how AWCs are
functioning in the community.
Out of the 80 AWCs visited only
64 are presumed to be
functioning.

Taking initiative to do this
study came up along with a
certain degree of empowerment
of the alliance, recently achieved
in securing membership in the
state child rights and protection
committee constituted by the
Government, unavoidably so
under pressures from the Central
Authority. MACR, in the
previous years had taken up
cudgel with the state Govion the
issues of accountability of Sarva
Siksha Abhigyan programs
implemented in line with the
Right to Education Act 2009 in
the state. For these reasons,
attempts to secure official
documents and reports on ICDS
program, formally, for this study
were not possiblc. ' '

_to the Guidelines on AWCS and
. for possible follow up activities.

concludmg remarks. |

i

‘ |
0.6: Presentation of the report

The report is prescrxted in
four parts. Part- o) glves an
introduction to the| study,
background, bnef{update on
[CDS program in the state with
district-wise distributions of
AWCs, study sites, methodologgf

of the beneficiaries were also. and limitations. Part-One gwes

more details about the survey
areas and wide iof range
descriptions on sever al aspects olf

AWCs based on the 1avmlabl{e

"data, broadly touching upon,

infrastructure and: facilities,
enrollments of childr’_en, supplie
of  essential materiaIC,
functioning.aspects of AWCs 1]
terms of distribution of good% an
services for chlldrcn nursing
mothers, pregnant women and
adolescent girls, flom those
centers, supcrwsmn and
monitoring, con{munitbr
mobilization, partlcilpatlon and
involvements, dlsbursc;mcnt of
fund, etc. the ﬁndmgs m several
parts. Several graphs were dravi‘n
up to illustrate some 1nterest1ng
patterns for compare, and contrast
on several mdlcators of the
schools standards and
performance, etc. Ds awmg upon
the descriptions in the prcvmus
Part-Two draws up| certain
observations and ﬁndmgs of the
study along all thc!: |1mp01ta"1t
aspects of AWCs and Part-Three
gives some dlSCllSSIIOIlS on the
main findings on irhportant
aspects of AWCs with Ireferenue '

[7~]

ﬁ

|

|
draws up some recornmendations

The report ‘ends up With brief




Part-1: Dcscions

1 .

1 1: Introductlon to survey arcas

This sample survey of AWCs was carried out in 7 d]Stl‘]LtS covering 80 AWCs in 80 villages in 15
];’:locks According to data collected there were a total of 173 AWCs in those 80 villages. 3 out of 5 hill
(?istricts, namely; Ukhrul, Chandel and Churachandpur and all the 4 valley districts, namely; Imphal
East and West, Thoubal and Bishnupur were included. 10 villages in cach district where AWCs are
focated in 3 districts in the thS and 3 districts in the valley were taken as sample population. A sample -

51ze of 20 AWCs from Imphal West district, due to population size and presence of active member
NGOs were taken up for this study (Table-1).

Table-1: Sample Population of AWCs and Beneficiaries

’ .- @ 8 o
I D o &= .g__ Wi , o E“g
9- @ | e wils€wlaew s N wisSn | 8
S99 | 5T9Q (ESQ Egu £E-0 589 2«
52Z 532 5SZ 423 |E22 B2 | ¢
Total Children (0-6) 328 433 628 1369 326 861 260
Girls (0-6) 171 196 330 897 168 413 133
Boys {0-6) 157 237 298 672 158 448 127
Adolescent girls {11-
18) ‘ 201 166 88 193 160 354 131
Pregnant women . 18 30 15 47 41 a0 24
i Nursing Mothers 86 61 24 §2 37 97 33
j | : Table-1

Every four village there was one Govt built AWC. Every 10 village has one Govt building for
AWC Average AWC in each village in the study area was 2.163. Average age of AWC in the sample
village was 13.3 years. The youngest being in the ‘0’ year while oldest one as old as 36 years. Average
number of children in each village under study was 52.56 and average number of children enrolled in
dach AWC in the samplc village was 14.65 making a 60% enrolled in these centers. Ratio of enrollment
between boys and girls i in these villages works out o be 7 cach enrolled for every 13 girls and 12 boys
m the village. F urlhcrmore every village under study, at an average, has one mainourished child (Ta-
ble- -2).

{ | Table-2: Average Beneficiaries of 173 AWCs in 80 sample Villages

| ‘ . Average Average

i Adolescent girls in each village 16 Adolescent girls under each AWC 8

|| Pregnant women in each village 3 Pregnant women under each AWC 2
Nursing Mother in each village 5 Nursing Mother under each AWC 2

.| Boys (0-6) in each vilage og | Boys (0-6) enrolled under each AWC 16
Girls {0-6) in each village og | Girls (0-6) enrolled under each AWC 16

| Table-2

L
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Distribution of AWCs in 80 villags representing the sample population in number of Blocks under
each district is shown in Fig-1. Altogether, the survey covered 15 Blocks in both urban and rural areas
of valley and hill districts. A total of 80 AWCs out of existing 173 in 80 villages was visited for data
collection. Percentage of coverage of AWCs out of the existing ones in each village ranged from 29%
to 90% in 7 districis under 15 Blocks.

Fig-1:
Distribution of Sample AWCs in Seven Districts .
MACR: 2012-13 '
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Maximum number of 3 Blocks were covered in Imphal West district where a sample of 20 AWCs
(29%) out of existing 68 AWCs in 20 villages were considered and a minimum of 1 Block was considered
in Chandel district where 10 (83.3%) out of 12 existing AWCs were visited for the survey. Maximum
percentage of AWCs (90%) covered during the survey was in Churachandpur district wherc 10 out! 1]

existing AWCs were surveyed for data collection.
Sample population of AWCs surveyed comprised of range of ages of their establishments as shown

below (Fig-2). ‘
i

Fig-2:

" No. of AWCs in Different Age Groups Distributed in 7 Districts
' MACR: 2012-13

9 , ;
8 ! |
7
0 |
5 mO-2¥rs |
]
.5\ {
2 ®2-5Yrs |
% Z5-10Yrs |
i i
®10-20Yrs|
@ >20Yrs




‘i
|
J
|

1.2: Infrgstructures and Facilities; o
Although ICDS scheme does not provide AWC building budget except for monthly rent expectation
for Govt?b'ujlding for AWCs is apparently common across the districts. Existence of independent Govt
bluilding_f for AWCs, though, is a rare sight there were few center building observed. Except for the
sample villages in Churachandpur district all other districts have few buildings ranging from 2-5 numbers
across districts (Figure-3).
| Fig-3

AWC Building in Sample Villages |

-MACR: 2012-13
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5 5 is the highest number of center building and this is in Imphal-West district. 2 is smallest number
and there were in Ukhrul and Bishnupur districts. Chandel, Thoubal and Iimphal-East have 3 center
buildings cach. - -

These AWC building when seen against the age of the center it was observed that younger centers
di(? not-have its own building but those centers which were more than 5 — 20 and above have few
buildings (Fig-4). L
o Fig-4

l L Building Against Age of AWCs
I ' MACR: 2012-13
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1.3: Enrollment patterns { |
80 sample villages in 7 districts have 4205 children in the age 0- 6 years 1nclud1ng 2097 girls ; !cmd
2108 boys. At an average, every district under survey area has 300 girls and 301 boys whlch make 12
girls and 12 boys to an AWC. However, only 60% of the children are found to be enrolled in AWCS in
the survey area. Percentage of enrollment for girls and boys breaks up to 60% for girls and 61%!for
boys. The percentage of enrollment along the districts presents qulte a variation (Fig- 5) ]

Fig-5 . : |

Enrolled Children in AWCs as Against Total Children in Samiple thlages ’
MACR: 2012-13 k |
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Bishnupur district has shown the least enrollment of children in 10 AWCs covered in the surlvey
Despite some aberration in the data Thoubal district where 10 AWCs were surveyed shows hlghest
enrollment for girls (90%) and boys (70%) much more than the number of children in those villages.
The district also shows girl preference. Like-wise, AWCs'in Imphal East and West and Ukhrul districts
have also shown boy/male preference in the enrollment. On the contrary, AWCs surveycld n
Churachandpur districts have shown a greater preference in girls/female enrollment in the (_:enterS;‘ Out
of all the 7 districts, 12 AWCs have shown a fair degree of children enrollment (94%) for both girls
© (45%) and boys (49%) compared to the number of children present in those areas (Table-2). _!

Table-3 f g
No. of children (>6 Yrs) as against enrolment in AWCs ‘ _ |
Total Children : Total Enrolled
Girls Boys Total . ! Girls {%) Boys (%)
Bishnupur 672 697 1369 | 133 (20%) 168 (24%)
Chandel 157 171 328"| 147 (94%) | 161 (94%)
Churachandpur 237 196 433 | 257 (108%) 228(1f6%)
Imphal-E 158 168 326 | 147 (03%) | 169.(101%) | |
Imphal-W | 448 413 861 | 183(41%) | 177 (43%)
Thoubal 127 133 260 | 135 (52%) 126 (48%)
Ukhrul 298 330 628 | 156 (52%) | 191.(68%)
Total 2097 2108 4205 |
18
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Enrolment of children in differcnt age brackets is shown in Table-3. It is noted that except in the

cases of ;Chiur'qchandpur and Imphal-East very less number of children in the age bracket (3-6) were
apparently enrolled in those AWCs or did not have data segregated data.
{

Table-4
| Total Children Enrolled
Girls Boys Total 0-3Yrs 3-6Yrs

Bishnupur 133 168 301 18 2
; Chandel 147 161 308 0 0

Churachandpur 257 228 485 71 56

Imphal-E 147 169 316 175 151
: imphal-W 183 177 360 0 0
{ Thoubal . 236 182 . 261 0 5
i Ukhrul 156 181 347 80 133
!

1.4: Presence of disadvantage children ' :
Presence of disadvantage children such as Malnourished, HIV+ and Differently Able Children
(DAC) were also studied. Data available from these AWCs revealed startling figure of disadvantage
children in the project areas of Chandel districts. 19% of the total children were Malnourished and 19%
were differently able children (Fig-6).

Fig-6

Malnourished, HIV+ & Differently Able Children in Sample Villages
+MACR: 2012-13
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In andther hill district, Churachandpur,"where 10 Villages were surveyed there few malnourished
(4%), HIV+ (2%) and Differently Able Children (4%) were also recorded. Like-wise, in the present
suf'vcy arcas 1% of the total children in Thoubal district were also HIV+ children,

\ What is noted here is the presence of number of malnourished children in Chandel district where
'lhe;re were 5 AWCs in the 10-20 yrs age bracket and another 4 were above 20 yrs old. In Churachandpur

alllAWCs surveyed were in the age bracket 2-5 yrs. -

1._sz Fu'nc:tibqal aspects of AWCs o

Attendance of children, regularity of distribution of supplementary nutrition, duration of children
stay in thé c@nler, learning activities, health check-up, supplics of materials from the ICDS project
off?ce and disburserent of honorarium for Anganwadi workers (AWW) are considered to functional

. !
and regularity aspects of AWCs under survey:

St e

Rig

iFiey Report on ICDS: Manipur Alliance for Child:
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Fig-7

No. of AWCs with Attendance Records of Childrenin Sample Villages
MACR; 2012-13 '
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First, the attendance of children and regularity of working of the AWCs: Most AWCs work on .
different frequencies. More AWCs work on daily basis, and other cither 3 times and/or 1 time a week. -
Rests are either never working of irregularly functioning. In only 5 districts, few numbers of AWCS ;
function on daily basis (Fig-7). . :
Data shows more than 16 AWCs (23%) out of 68 in Imphal-West district, 10 AWCs (52:6%) ouit of |
19, 6 AWCs (35%) out of 17 in both Bishnupur and Thoubal districts, 4 (21%) in Ukhrul districtand 1 |
(8.3%) in Chande! district work on daily basis. Neighboring central districts of Imphal East & West
have the highest numbers of centers working on daily basis. In Ukhrul only 6 AWCs out 17 work for 3
times a week and 4 others on daily basis. The same is the case in Bishnupur district also, though
different in number of AWCs. In Chandel district about 7 numbers of AWC work irregularly. In Imphal-
East district only 10 AWCs work on daily basis but there was no information about how the remaining
17 centers are working. Though 68 AWCs were surveyed in Imphal ~West on 17 of them, as per, the

data, were working on daily basis.

1.6 Working hours of AWCs ,

Data shows, AWCs were found te be working for varying number of days in week and worll(ing
hours. Working hours of AWCs varied between 72 hour and 4 hours on working days. Around 3 AWCs
Churachandpur (Hill) districts and I AWCs in Thoubal (Valtey) district were reported to be working for

4 hours on working days (I'ig 8) .
Fig-8
Working Hours of AWCs in Sample Villages
MACR: 201213
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6 AWCs in Thoubal district worked for 1-2 1/2 hours on workmg days 2 AWCs are not open at all.
i Churachandpur district 5 AWCs worked 1-2 hours a day and another 5 AWCs worked 3-4 hours a
day on working days (Fig-8). T .
| AWCs in Chandel (Hill) district worked only for % hourto 1 hour on working days. In Imphal East
(;Valley) district, AWCs worked for 1 % hours to 2 % hours on working days. [n Ukhrul (Hill) district 9
A‘\WCS worked for 1 hour to 2 hours on working days. In Imphal West (Valley) district around 19 AWCs

worked for 1 to 3 hours on working days.

—

ll 7 Regularlty supplies of AWCs
i Regularity of tunctlonmg of AWCs depend on reguldr supplies of speceific quota of food, and other
essentlal materials such as learning and play materials and medicines to the centers. Data from the field
glvc a picture of how supplies were being maintained from Project offices in each of those districts
mcluded n the prcsent survey (Fig-9).
Fig-9

’ , Distribution Pattefn_ofSNF Supplies to AWCs in the Villages
! Lo _ MACR;: 2012-13
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Field data indicates, material supplies to all the AWCs in Ukhrul (Hill), Thoubal and Imphdl West
(Vallcy) are fairly maintained to AWCs (50% and above) for regular functioning of those centers. Supplies
10 10 AWCs in Ukhrul show the highest regularity with all listed material items. Most of the AWCs in
h‘nphal East and Bishnupur (Valley), and Chandel and Churachandpur (Hill) get supplies irregularly.
Data shows less than 50% of AWCs in these districts get regular supplies of materials. 10% or less
number of AWCs gels rcgular supplics being the worst case according to data. Data also suggests, as far
as supplementﬂry nuirition food (SNF) supplics were concerned, irrespective of regularity, adequate
s?pplles are maintained from:the concerned project offices of ICDS.

118 Quality of SNF supplics

' Quality of SNF was another concern for this survey and also for the AWCs and its beneficiarics in
those villages. Information from AW Ws revealed there had been different opinion about the quality of
food materials supplied to the centers for children, pregnant women and Jactating mothers.
Data shows SNF quality was fairly maintained in the supplics from the project office. 50-70% AWWs
iri AWCs inBishnupur (Valley), Chandel, Ukhrul and Churachandpur (Hill) found the quality of SNF
v!cry good. Tn Imphal-East & West §0-90% respondent AWWs found the food quality very good
(Fig-10).
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Fig-10 o !

Quality of NSF Supplies to AWCs in Sample Vitlages
MACR: 2012-13
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Further, across the 7 districts 10% to 50% respondent AWWs in AWCs' found the quality fairly
good. However, there were also another 10% AWCs in Imphal-West, Thoubal and Ukhrul were the
SNF supplies were reported to be of poor quality. One respondent in Thoubal district foundthe food of
very poor quality. T R . !

‘ A : ' . : 1
1.9 Delivery of SNF 4

Data from field shows that SNF was delivered to the beneficiaries in different forms and ways. 50
to 100% AWCs in both valley and hill districts under the survey provided hot cooked food to children
and other beneficiaries on working days (Fig-11). T

' ' Fig-11

1

Quéiity of NSF Supplies to AWCs in Sample Villages
MACR: 2012-13
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Other centers in Chandel and Churachandpur (Hill), and Thoubal (Valley) districts distributed the
quota of SNF for beneficiaries house to house. And in Chandel and Churachandpur (Hill) districts| SNF
is also distributed at the centers (Raw give home) to the parents (Raw take home) of beneficiary|chil-
dren. In Chandel district alone the mode of delivering SNF to the beneficiaries include all of them:
cooked food sometimes, distributed door to door and from the center at another times.




1.1 ~0 Regul.mtv of SNF dlstrlbutwn at AWCs -
It is 1rlltcreslmg to note that in the survey arca food was pr0v1ded at different frequencies; daily,
weekly, miomhly, quarterly, half- yearly annually, or never. 1t was found that only in Imphal-East district
90% of AWCs were reported to be providing foed regularl} on dally basis and the remaining 10%
AWCs prév:ded on weekly basis.

Frequency of SNF Distribution at AWCs in Sample Villages
MACR: 2012-13

& Blshnupur

% Chandel

3

7l Churachandpur

8 Imphal-E

B inphak-w

B Theubal

m Ukhrul

"D'aily “\;’eekly Monthly  Quarterly Halfyeal1~, Yearly Neaver

Oihcr dlbtl‘lCtS where different numbers of AWCS provided food on daily included Imphal-West
(75% of AWCS) “Thoubal (30%); Bishnupur (20%) and Churachandpur (10%) districts (Fig-12). Thoubal '
(30%) Churachandpur (20%), Imphal-East (10%) & ‘West (15%) and Bishnupur (10%) districts provided
fooId on weekly basis. Ukhrul (40%), Churachandpur (30%), Thoubal (10%) and Chandel (10%) provided
fodd on monthly basis. Bishnupur (70%); Chandel (30%}) and Imphal-West (10%) districts on quarterly
basis. Few other AWCs in Chandel, Churachandpur (Hill) and Thoubal (Valley) districts provided food
onfhalf yedrly.and yearly basis. 60% AWCs in Ukhrul, 30% each in Chandel and Churachandpur districts,
20% in T houbal district and 5% in 1mpha1 West district provided food to children etther never or very
irrcgularlv'

Food was also p10v1ded to adolescent girls; particularly those who are school drop-out along side
health eclulcatlon in the project villages under 1ICDS program. Distribution of nutrition to these girls (11-
18} years was also studied. Data shows this [acility was made available to adolescent girls in Chandel,
Im'phal-Egsl, Thoubal, Imphal-West, Ukhrul and Churachandpur in varying numbers of AWCs.

} Thesc benefits were not available for the adolescent girls in Bishnupur and partially available in
Churachandpur Imphal West, Thoubal and Ukhrut districts (Fig-13).

Fig-13

Nutrltson Food Distribution for Adolescent Girls at AWCS
MACR: 2012-13
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|
: |
80% of AWCs in Chande! district provide nutrition to adolescent girls; 60% in Imphal-East, 20%
in Thoubal around 10% in Imphal-West, Ukhrul and Churachandpur districts. - ' : |

Frequency of food distribution for adolescent girls was shows interesting picture (Fig-f4).
Fig-14'

Frequency food Distribution to Adolescent Girls in Sample Villages !
MACR; 2012-13
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Only in Ukhrul district where only 10% AWCs provide food to adolescent girls also provide !the
benefits on daily basis. Only 20% AWCs provide this benefit in Imphal-East. Bishnupur,;lﬁlphal—wlest,
Churachandpur and Thoubal districts provide on yearly basis. 50% of AWCs in Chandel district provide
on quarterly and 30% on monthly basis. ’

1.11 Health check-up ‘

Data shows not all the centers were not conducting health check-up in the survey dreas. 50-80%
AWCs in Tmphal-West (80%), Bishnupur (60%) and Chandel (50%) were conducting health check-up
while in Churachandpur (80%), Thoubal (70%), Ukhrul (70%) and.Chandcl{(SO%) districts A\?"‘/Cs
were not conducting (Fig-15). ' R

Fig-15~

Health Check-up for Children at AWCs in Sémpie Villages I |
MACR: 2012-13 ' T ‘
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Data oh health check-up for pregnant women were also wanting olrcgulamy and adequate atten-
tions in thcae AWCs. Districts where 50% and above AWCs conducting heaith check-up were the
hlﬁhcst performdncc These include Chandel (50%), Churachandpur(50%), Thoubal (50%) and Ukhrul
(50%) dlslllgts Those AWCs conducting health check-up below 50% were Imphal-East (40%) and

‘shnupur (30%). Both are valley districts. 50% and above, AWCs in al! the 3 hill districts conducted
health check- up (Fip-16).

B Health Check-up for Pregnant Women in AWCs in Sample Villages
, MACR: 2013-13
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tilNo

: :
Higher percentage of AWCs which did not conduct health check-up for pregnant women were also
mostly valley districts namely; Bishnupur with 70% of AWCs in 10 saniple villages; Imphal-East with
60% of AWCs, and 50% of AWCs in Chandcl, Churachandpur, Thoubal and Ukhrul districts. 50%
AWCS in 4 districts; 3 hills and [ valley conducted health check-up and another 50% AWCs in the same
districts dld not conduct health check-up for pregnant women in those villages.

l Health check-up for nursing mothers were also another aspect looked in survey. Performance of
AWCs surveyed, apparently, did less for nursing mothers than for the pregnant women in those vil-
Iages AWCs in 3 districts in the hills and 2 districts in the valley seemed to neglect healthcare for
nm sing mothers 70% of AWCs surveyed in these districts did not conduct health check-up (Fig-17).
40% AWCS in Imphal-West and 50% in lmphal-East also scemed to cm]rely neglect the healthcare
nccds of nursing mothers.

Fig-17

3 Health Check- upfor Nursing Mothers at AWCs in Sample Villages
L MACK: 2012-13
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Among the districts where certain numbers of AWCs were taking care of nursing mothers’ hea‘llh
Imphal-West stood out on top with 50% of AWCs in 20 surveyed conducting health check -up f01
nursing mothers. Not all AWCs in all the districts neglect this aspect center’s service in suqvey areas
30% of all existing AWCs in Bishnupur, Chandel, Churachandpur, Thoubal and Ukhrul conduc{ed

health check-up for nursing mothers in those villages.

Role of ANM /ASHA in rural areas is imporfant in conducting health relatéd services at AWCs in
the village. The services of these trained health workers can be accessed only when AWWs plan and
coordinate these activities at the centers. Performance of AWCs can be seen from the heaith related
activities records of AWCs. Data avaiiable on this activity revealed that services of ANM/ASHA has
fairly utilized in all the districts by all most of AW WS, :

20-70% AWCs indicated having utilized services of ANM/ASHA in respective v1llages in mvmnn
pregnant women and nursing mothers for health check-up and also for providing, medicines and ﬁrqt-
aids to them (Fig-18). AWCs in Imphal-West stands out havmg 70% of the centers coordinating these
health related activities. Like-wise, AWCs in Thoubal district 50% of centers coordinated and organ-
ized these activities. To lesser percentages, the same were the situations in for AWCs in 10 v1llagea of
Bishnupur and Ukhrul districts. Tn these two districts, only 30% centers conducted those aCtIVItlE:S‘

Fig-18 - !

- ANM/ASHA's Services for Pregnant Women & Nuising Mothers at AWCs
MACR: 2012-13
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Health Mela for pregnant women and nursing mothers is also another important function of AWCs
in respective villages. Data shows few AWCs in only 3 districts; 2 in the valley — Imphal -West and
Thoubal could organize this activity and a few other centers in Churachandpur district did 1t - Thus, few
AWCs in only 3 disiricts; Churachandpur (60% AWCs inviting pregnant women and nursmg motHers
for health check up and 50% AWCs providing medicines and first-aids, and 10% AWCs orgamz‘mg
Health Mela), Imphal-West (70% AWCs doing both the activitiés and 10% AWCs doing Health Mela)
and Thoubal (50% AWCs doing both the activities and 10% AWCS doing the Health Mela) were dofmz,

all the health related activities. O

‘Data relating to details of health check-up were also studied for the sample of 80 AW C:,,m all tllle 7
districts (Fig-19). Monitoring height and weight, and prowdmg immunization and essentlal medmfnes
package to all children, pregnant women and nursing mothers are some of main components of regular
health check-up activities and maintaining records in the registers in the AWCs. Data shows varymg
degree of performance with these details. 10% to 50% AWCs in only 5 districts; Blshnupur (50%),
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Churachandpur (20%), Imphal- East (10%), Imphal- West (30%) and Thouba 0%) were doing all the
major health check-up activities in their respective villages. In many other villages AWCs were doing
health chcck -up services partly and yet did not maintain any records about them. 20% or less percent-
aée of AWCS in Imphal-West, Churachandpur, Imphal-East, Thoubal and Ukhrul were monitoring
height/w!eslghl and providing immunization but maintained no rccords

N ' ‘ Fig-19

i Details of Health Check -up for Children at AWCs in Sample Villages
| . ~ MACR: 2012-13
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Al AWCs in Chandel (100%) provided immunization to all beneficiaries and maintained records.
Like-wise, 79% AWCs in Ukhrul, 50% in Imphal-East, 40% AWCs in Bishnupur, 30% in Churachandpur,
20%AWCs ijn Thoubal provided only immunization and maintained records. Furthermore, 10% AWCs
inllmphaf East and West, Thoubal and Ukhrul districts monitored only weight and provided immuniza-
UCLI] andtkept records. Nevertheless, 50% AWCs in Imphal-West, 40% in Churachandpur, 10% of
AWCs in; Imphal East and Thoubal did not conducied any of these health related activities.

E
1.12 Food suppllcs

Data shows not all AWCs received supplies regularly on monthly basis. AWCs which received
supphcs regularlv on quarterlv basis were more in numbers in 5 districts namely; 70% being highest
percentageaof AWCs in Bishnupur and Imphal-West, 60% of AWCs in-Chandel, 50% in Imphal-East,

40% in Ukhrul 20% in Thoubal and 10% in Churachandpur (Fig-20 & 21).

, Fig-20

Frequencies of Food Supplies to AWCs in Samptle Villages
N ' MACR: 2012-13
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Furthermorc Ukhrul district alone had only 60% of AWCs in those' 10 villages: thh reguilar
monthly supplies of SNF. To a lesser number, 3 other districts namely; Thoubal (30% . of AWOS)
Churachandpur (30% of AWCs) and Imphal-East (only 10% of AWCs) also received SNF supphes
regularly on monthly basis.

Districts where AWCs received supplies on half yearly basis were ol lower percentage and 6lin
numbers. 30% of AWCs both in Thoubal and Bishnupur, 20% both in Churachandpur and Imphal EE':lst
and 10% both Chandel and Imphal-West received supplies on half yearly basis. There were also 3
districts; Churachandpur, Imphal-East and Thoubal where 20-50% AWCs received supphes on yearly
basis. But what seemed to be of serious concerns were some other AWCs in Chandel and Irnphal W st
districts where supplies are either irregular or never delivered! What was also consoling factor was [all
AWCs (100%) in Ukhrul, Thoubal and Bishnupur received supplies albeit in different frequenc:Fs.
How much more or less than the allotied quota of supplies, particularly, rice were actually supplied to
these AWCs was second aspects of supplies. : |

All AWCs need not receive the same quantity of rice and other nutr 1t10n materials as those are
decided on number of children enrolled and presence of number of malnounshed pregnant women,
and nursing mothers in those villages. Despite, scanty data was available in this area available informa-
tion gave a rough picture of the situation. This data can make sense only when it is juxtaposed to act}lal
number of enrolled children, pregnant women, nursing mothers and adoles.cent girls of each of AWCs
in those villages.

£y D

Fig-21 ‘
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Few AWCs in only two districts; Bishnupur with only 10% of AWCs and Ukhrul with only 40%
but being the highest percentage, received 100 kg of rice supplies. Those that received 75 kg were also
another 40% of AWCs in Ukhrul district (Fig-21). AWCs that received 50 kg of Rice vsere only l‘n 3
districts; 50% in Imphal-East, 20% in Chandel and another 10% in Ukhrul. 10% of AWCs only in
Chandel district received 35 kg of Rice supplies. Another 10% only in Imphal-East district recelved 25
kg of Rice. What was of serious concern here again was large percentage of AWCs nlot less than 6
districts, reportedly, having not received any SNF supplies across the hill and valley dlstncts' 70%
each of AWCs in Bishnupur, Chandel and Churachandpur never received any SNF supphes accordlmg
to the data. Another 50% in Imphal-West and 40% each of AWCs i in Imphal-East and Thoubal districts
also, reportedly, never received Rice supplies! Again, to a lesser number, 10% of AWf“s in Ukhrul

district also went without SNF supplies.




1.13 Supf?lieis of medicine items . ‘
Much%of health related activities also hang on regular supply of medicines and medical materials to
the AWCs, Data collected from AWCs listed range of items which were supplied. However, none of the
center received adequate materials (Fig-22). )

Fig-22
Supply of Medicines & First Aid Materials to AWCs in Samgple Villages
‘ _ MACR: 2012-13
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General SOS medicines like Paracetamol, first-aid items like; Betadin, fodine tincture, Eye ointment
and drops,f dressing materials like bandage and cotion wool were found be supplied most often in
20-70% of AWCs in almost all the districts. Essential medicines like lron and Folic Acid for anemic
pregnant v\}qnienl were less {requently supplied -

1.14 Supply of educational and play materials

Formative education for children up to 6 years is one of essential service of the AWCs under the
project. Sets of alphabet blocks and charts, counting blocks & charts, color and picture charts along
with some play materials are important educational items in all AWCs. Field data however, seemed to
paipt partially equipped pictures of the centers. What will attract serious attentions of concerned
authorities ‘u:/e;'c the facts that only 30% of the centers had these materials in incomplete forms (Fig-23).
o Fig-23

} . ' Supply of Educational Materials to AWCs in Sample Villages
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Those centers which had ABC/Counting/Color/Picture cha}ts were about 10 to

only in 3 districts; Churachandpur (20%), Bishnupur (1 0%) and Imphal-East (30%).

1.15 Condition of kitchen and utensils

Data from the field shows only in Ukhrul all AWCs (100%)had kitchens in working condltlons but

only about 10% centers had utensils in usable conditions (Fig-24).
Fig-24
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In other districts; Imphal- ‘Rast & West 80 to 90% AWCs had kitchen inworking cond:tlons and

around 20 — 30% utensils were in usable conditions. At a lesser degree in Thoubal and

Chiandel districts,

60% AWCs and 40% AWCs had usable conditions of kitchens, and 40% to 30% AWQS in respective
districts had utensils in usable conditions. Interestingly, 30% AWCs in Bishnupur and! IO% AWCs in

Churachandpur districts had only the kitchens in working conditions.

1,16 Transportation cost of supplics

Burden of transportation cost of materials supplies from dl‘ilTlCl ple ect office seemed on the shouiders

of AWWSs. Data shows in only 2 districts transportation cost of materials supplies in Thoubal|and

Ukhrul were bom by the Department of Social Welfare. In all other districts, however;
cost, irrespective of the distance ranging from 10 to 150 kms and above, in the hills
apparently borne it. 100% AWCs in 4 districts; Bishnupur, Chandel, Churachandpu

paid for transportation of materials whenever they were disbursed from project offices (Fi g25)

Tig-25

Transportation Costs of Material Supplies to AWCs in Sample Villages
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Tike- WISG 90% AWCs in Imphal-West, 80% each in Thoubal and Ukhrul districts also paid for the
transportatlon cost

|
1.17 Superwsmn and monitoring of AWCs

Ii)ata collected from field were also studied to assess the regulamy of supervision and monitoring
of a sample of 80 AWCS outof 173 existing in those 80 villages in 7 districts. Data shows not all AWCs
" were cqually vmtcd but at the same time those in the valley had better and regular supervisions and
monitoring v131ts (Fig26).

- Fig-26

Frequencv of Supervision/Monitoring Visits by Offlcsals at AWCs
' MACR: 2012-13
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80 to 100% AWCs were visited by project officers on monthly basis in Bishnupur and Imphal-East
distri'cts, both 'in_ the valley. 60% each of AWCs, in another 2 valley districts; Imphal-West and Thoubal
also had quart.erjly visits by project officers. Yearly supervision and monitoring visits were made equally
to 451-’/0 AWCs-ir:l'ChUrachandpur and Ukhrul districts. Another 25% AWCs and 10% in Thoubal districts
were also visited. However, the concerns were to note that 40% AWCs in Chandel, 20% in Thoubal and
Ukhrul, and around 10% in Imphal-West and Churachandpur districts were never visited by project
officers while, 1t was also observed that all the centers were visited at different times by one or other
pro;eLt oﬁicml

Furlhcrmore frequency and regularity of supervision and monitoring these centers by concerned
pro_]th ofﬁmals were also studied. Data shows 20-60% AWCs in all the districts were visited by Child
Deve]opmen’t Project Officer (CDPO) at one time or the other. DPO visited AWCs in at least 4 districts
covermg 10 to 70% centers. Here, again it was apparent that certain numbers of AWCs were always left
out from thelsupemsmn of project officials (Fig-27).

Fig-27
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1.18 Local coordination i

The project, JCDS, provides a local community based Qelf Help Group {SHG) to coordmate and facilitate ~

supplies to AWCs as Nodal agency for smooth functioning of the centers {(Fig-29). P
Fig-29 f o

Presence of SHG as Nodal Agency for AWCs in Sample Villages ' ’ 1
' MACR: 2012-13 L i

Data shows presence these nodal SHG only 4 districts; Bishnupur (m 35% of vill agcs) Imphal
(mZS% of villages); and 15% of villages in Churachandpur and Thoubal districts. None off the vil
in Chandel, Imphal-West and Ukhrul districts has the presence of any SHG as nodal agencies fo

AWCs, there. . o 1
1.19 Disbursement of AWCs funds and honorarium for AWWs/Helpers B
Information from these centers indicates irregular disbursement of honorarium to AWWS and He

have been major concerns for most (Fig-28). _
' Fig-28 _ i
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Data shows disbursement of honorarium for all AWWSs and Helpers in aI#AWCs across the 7
districts have been very irregular. AWCs in Chandel district alone stands out as an odd ﬁgurc whcre at

least 40% centers are reported to be receiving honorarium on regular basis whlle at the same time i

same district, like all others, in 10-20% AWCs it has irregular. It is apparent that honorarlum for

90% AWCs in all the other 6 districts have been irregular, ‘ o

P
1.20 Monitoring by local authorities .

in the
80-

Data shows local authorities have been visiting the AWCs in 6 districts namely, Chandel

Churachandpur, Imphal-East & West, Thoubal and Ukhru! from time to time. 70-80% AWCS in Ukhrul
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zrmd Churachandpur were visited by village chiefs. In other districts; 50% of AWCs in Chandel; 40% in
Imphal{West and 20% each in Imphal-East and Thoubal districts were also visited by local authorities
rom time to time (Fig-31). :

1.21 Lo;c:a]:_coopcration and participation | |

(Ijommu:nity involvement and participation in the running of AWCs in 1he villages is critical to sustain
the institutional facilities of bringing up healthy children and providing healthcare needs of pregnant
women and lact-ating mothers in rural arcas. Active participation of local community is seen in the
formation of Monitoring Committec for AWCs (Fig-30). -

Fig-30

Formation of New Monitoring Committee for AWCs in Sample

Villages
MACR: 2012-13
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“ljhe situation of community participation in the management of AWCs has not, apparently, received

much attention of the local community. Ficld data shows committces are formed only in 3 districts
namely; phandel, Imphal-East and Ukhrul in about 20-40% of AWCs in those districts. In the other 4
districts;|Bishnupur, Churachandpur, Imphal —West and Thoubal thesc.committee were not formed for
alily_AWCs :
! Fig-31
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Data shows AWWSs have been active in mobilizing parents in the community in at least 4 idistricts;
Bishnupur, Churchandpur, Imphal-East and Ukhrul where 40-60% AWCs were active and at ithe san_m'I
time, in other districts, without active mobilization parents have been proactively panicipafing-in run-
ning of the center. In Chandel and Imphal-West data indicates p?rents in 80% AWCs 50% AWCs,
respectively, have been encouraging the AWWs. AWCs in Ukhrul district represent a fair dtiagree of
active roles of all stakeholders (Fig-32). a

Fig-32
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Local Cooperation and Participation in Running AWCsin Sample Villages -
MACR: 2012-13
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In 90% AWCS in Ukhrul district, parents, apparently, encouraged AWWs to running the center. In about
60% of AWCs AWWSs were also apparently actively mobilizing the community and in about 70%
AWCs community people were monitoring the center’s activities. Only in about 10%, of AWCs, which
was lowest, community people were indifferent towards the AWCs, 20 AWCs in Imphal-West

presented a different picture where in about 50% AWCs parents were apparently taking interests and in )

another 50% centers none gave attentions to the centers. To a lesser degree, though, AWCs in Imphal
also presented a fair picture. In 20% center community people were writing complaints, in 60% centers
parents were encouraging AWWs and in another 50% centers community monitored the a(‘:tivitics of
the center. In Chandel, in 70% AWCs there were lots of encouragements to the AWWs. D:a'ta abovie
represents different attitudes of the parents and other stakeholders in the community towards the activi-

ties of AWCs. The study has also collected data on parents’ attitude towards the center. - ! !

1.22 Parents attitudes towards the AWCs i
Information about parents’ attitude towards the AWCs in the villages were collected in terms of how
parents looks at the upkeep and maintenance (Attractiveness) of the center and how parent$ fofund their
children are benefitting in Pre-school learning skill level and the quality of health and nutritional care
(Better care /education). ‘ o

Data shows all the 10 AWCs (100%) in Imphal-East district was found to be attractive to tlic parenits
and also in all of the centers they found their children being better cared and learning (F ig-33).
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Fig-33

Parents Attitude Towards AWCs in Sample Villages
MACR: 2012-13
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| In Ukl dlstrlct only 10% of the AWCs were found attractive to the parents and 20% centers were

fo&nded poor y run centers. The situation seemed to not very encouraging for AWCs in Bishnupur and
Thoubal where 60-70% centers were seen as poorly maintained to the parents. In Chandel district 20%
AWCs were marked as poorly maintained center and there were no comments on attraétiveness and
services of the centers: 50% centers in Churachandpur district were also marked as poorly run centers
while 10% center were attractive and 20% were seen prov:dmg better care and education.
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Part-2: Observations and Findings . : R
2.1: Infrastructures and Facilities A ‘ o 1
Except for the sample AWCs in Churachandpur district all other districts have few buildings ranging

from 2-5 numbers across districts. 5 is the highest number of center building and this was in Imp:hal—‘
West 4 were in Thoubal district, 2 was the least found in Ukhrul and Bishnupur districts. Chandeliand

Imphal-East had 3 center buildings each. Younger centers did not have own building but those é'efr'teré
5 — 20 years and above have few buildings. _ : _ i

2.2: Enrollment patterns

Only 60% of the children arc found to be enrolled in AWCs in the survey area. Pe}cenlage of
enroliment for girls and boys breaks up to very parity of 60% for girls and 61% for boys. The percenftage
of enrollment along the districts presents quite a variation. Bishnupur district has shown the least .
enrollment of children in 10 AWCs. Despite some aberration in the data Thoubal district where 10
AWC's were surveyed shows highest enrollment for girls (90%) and boys (70%) much more than the
number of children in those villages. The district also shows girl preference. Like-wise, AWCs surveyed
in Churachandpur districts have shown a greater preference in girls/female enrollment in the centers,
On the contrary, AWCs in Imphal East and West and Ukhrul districts have shown boys preference in the
enrollment. ' b i

1 : ' ’ I
Out of all the 7 districts, 12 AWCs have shown a fair degree of children enrollment (94%) for both
gitls (45%) and boys (49%) compared to the number of children present in those areas. It-wass noted

that except in the cases of Churachandpur and Imphal-East v:ery less number of childr;rzl in the age
bracket (3-6) were apparently enrolled in those AWCs or did not have data segregated data.

2.3: Presence of disadvantage children .

Data available from these AWCs revealed startling figure of disadvantage children in the project
areas of Chandel districts. 19% of the total children were Malnourished and 19% were-differently able
children. In another hill district, Churachandpur, where 10 AWCs were surveyed there were| few
malnourished (4%), HIV+(2%) and Differently Able Children (4%) were also recorded. Like-wise, in
the present survey areas 1% of the total children in Thoubal district were also HIV-!IF children.: The
presence of highest number of malnourished children in Chande! district where there were 5 AWCs in
the 10-20 yrs age bracket and another 4 were above 20 yrs old was observed. In Churachandpur all
AWCs surveyed were in the age bracket 2-5 yrs. '

2.4: Functional aspects of AWCs

Attendance of children, regularity of distribution of supplementary nutrition, duration of children
stay in the center, learning activities, health check-up, supplies of ‘materials from the ICDS project
office and dishursement of honorarium for Anganwadi workers (AWW) are considered, to func'tipnal
and regularity aspects of AWCs under survey. More AWCs work on daily basis, and other either 3 times
and/or 1 time o week. Rests are either never working of irregularly functioning. In only 5 districts] few
numbers of AWCs function on daily basis. ' ‘

According to field data more than 16 AWCs (80%) out of 20 in Imphal-West district, 10 AEWCS
(100%) out of 10, 6 AWCs (60%) out of 10 in both Bishnupur and Thoubal districts, 4 (ﬁO%) in Ukhrul
district and 1 (10%) in Chandel district work on daily basis. Neighboring central districts of Irﬁphal
Fast & West have the highest numbers of centers working on daily basis. In Ukhrul only 6 AWCS ont 10
work for 3 times a week and 4 others on daily basis. The same is the case in Bishnupur district also,
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though different in number of AWCs. In Chandel district about 7 numbers of AWC work irregularly. In

mph_al-East: district all the 10 AWCs work on daily basis.on all working days.

241 Wo:rkilng hours of AWCs .

: Worl:d.ng hours of AWCs varied between Y hour and 4 hours on working days. Around 3 AWCs
Churachandpur (Hill) district were reported to be working for 4 hours on working days. 6 AWCs in

Thoubal district worked for 1- 2 % hours on working days. 2 AWCs are not open at all. In Churachandpur
district 5 AWCs worked 1-2 hours a day and another 5 AWCs worked 3-4 hours a day on working days.

| g}

AWCS in Chandel (Hill) district worked only for % hour to 1 hour on working days. In Imphal-East

(Valley) district, AWCs worked for | %2 hours to 2 Y hours on working days. In Ukhrul (Hiil) district 9
l ! ‘

AWCs worked for 1 hour to 2 hours on working days. In Imphal-West (Valley) district around 19 AWCs

orked for 1 to 3 hours on working days, S
24.2 Reguk:z'rity supplies of AWCs ,

Matéria! supplies to all the AWCs in Ukhru) (Hill), Thoubal and Imphal-West (Valley) are fairly
n?aintain:ed to AWCs (50% and above). . Supplies to 19 AWCs in Ukhrul show the highest regularity
V\?ith all listed material items. Most of the AWCs in Imphal-East and Bishnupur (Valley), and Chandel
and Churachandpur (Hill) get supplies irregularly. Data shows, ess than 50% of AWCs in these districts
get regular supplies of materials; 10% or less. Data also suggests, as far as supplementary nutrition
food (SNF) supplies were concerned, irrespective of regularity, adequate supplies are maintained from
the concerned project offices of ICDS, '

24 Quality of SNF supplies

As per the (%iata SNF quality was fairly maintained in the supplies from the project office. 50-70%
A:lWWs in AWCs in 'Bishnupu:r (Valley), Chandel, Ukhru! and Churachandpur (Hill) found the quality
of SNF very good. In Imphal-East & West 80-90% respondent AWWs found the food quality very
good. Further, across the 7 districts 10% to 50% respondent AWWSs in AWCs found the quality fairly
g%)dd. Hq;v:ve}ver, there were also another 10% AWCs in Imphal-West, Thoubal and Ukhrul were the
SNF sup;l)l:ie‘s were reported to be-of poor quality.

2/4.4 Delivery of SNF - S

According to guidelines AWCs are provided with facilities to give hot cooked nutritious food to the
children durtng the working hours for 21 days. Data shows 50 to 100% AWCs in both valley and hill
districts under the survey provided hot cooked food to children and other beneficiaries on working
déys. Chandel and Churachandpur (Hill), and Thoubal (Valley) districts distributed the quota of SNF
for beneficiaries house to house. And in Chandel and Churachandpur (Hill) districts SNF iz also
di!stribute;d- a:t'the ceriters (Raw give'home) to the parents (Raw take home) of beneficiary children. In
Chandel district alone the mode of delivering SNF to the beneficiaries include all of them: cooked food
sometimes, distributed door to door and from the center at another times. o

24.5 Regf.'ildrity of SNF distribution at AWCs

J | Foodiv:vajs provided at different frequencies; daily, weekly, monthly,{qugrteﬂy, half-yearly, annually,
or never. It was found 'that only in Imphal-East district 90% of AWCs were reported-to be providing
food regularly on daily basis and the remaining 10% AWCs provided on weekly basis. AWCs provided
food on daily inc_luéied Imphal-West (75% of AWCs); Thoubal (30%); Bishnupur (20%) and
Churachandpur (10%) districts (Fig-12). Thoubal (30%), Churachandpur (20%), Imphal-East(10%) &
West (1 5%) and Bishnupur (10%) districts provided food on weekly basis. Ukhrul (40%), Churachandpur
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(30%), Thoubal (10%) and Chandel (10%) provided food on monthly basis, Bishnupur (70%); Chan{‘del
(30%) and Imphal-West (10%) districts on quarterly basis. Few otherl'AWCs in Chandel, Churachandpur
(Hill) and Thoubal (Valley) districts provided food on half yearly and yearly basis. 60% AWCS in
Ukhrul, 30% each in Chandel and Churachandpur districts, 20% in Thoubal district and 5% in Imphal-
West district provided food to children either never or very irregularly! Distribution of ‘nutrition to
these girls (11-18) years show this facility is made available to adolescent girls in Chandel, Imphal-
East, Thoubal, Imphal-West, Ukhrul and Churachandpur in varying numbers of AWCs. Theée benefits
were not available for the adolescent girls in Bishnupur and partially available in Churacharidpir, Imphal-
West, Thoubal and Ukhrul districts. 80% of AWCs in Chandel district provide nutrition;to adolescent
girls; 60% in Imphal-East, 20% in Thoubal around 10% in Imphal-West, Ukhrul and Chm!achandpur
districts. a , : :
2.4.6 Frequency of food distribution for adolescent girls. : '

Only in Ukhrul district where only 10% AWCs provide food to adolescent girls also'provide the
benefits on daily basis. Only 20% AWCs provide this benefit in Imphal-East. Bishnupur, Jmphal-West,
Churachandpur and Thoubal districts provide on yearly basis. 50% of AWCs in Chandel district provide
on quarterly and 30% on monthly basis. | L

2.4.7 Health check-up _ | .
AWCs, as per guideline, must monitor growth of children, their health and that of pregnant women
and lactating mothers on regular intervals and maintain records at the centers, Information and lata
regarding this aspect of AWCs function was also collected. Inquiry into this aspect found whether
regular check-up were being organized and also regularity of the activity. o
Not all the centers were not conducting health check-up in the survey areas. 50-8:0% AWCs in
Imphal-West (80%), Bishnupur (60%) and Chandel (50%) wer:: conducting he;alth checkup whilé in
Churachandpur (80%), Thoubal (70%), Ukhrul (70%) and Chandel (50%) districts AWCs were not
conducting. Districts where 50% and above AWCs conducting health check-up were!the highest
performance; Chandel (50%), Churachandpur(50%), Thoubal (50%) and Ukhrul (50%)‘distr;icts. Thll)se
AWCs conducting health check-up below 50% were Imphal-East (40%) and Bishnupur (30%). Sp%
and above, AWCs in all the 3 hill districts conducted health check-up. Higher perccntaée; of AWCs
which did not conduct health check-up for pregnant women were also mostly valley distridts namely;
Bishnupur with 70% of AWCs in 10 sample villages; Imphal-East with 60% of AWCs, “a:nd 50% of
AWCs in Chandel, Churachandpur, Thoubal and Ukhrul districts. 50% AWCs in 4 districté; 3 hills and
1 valley conducted health check-up and another 50% AWCs in the same districts did not éo:nduct health
check-up for pregnant women in those villages. ‘ . L
AWCs did less for nursing mothers than for the pregnant women in those village:s..AWCs in 3
districts in the hills and 2 districts in the valley seemed to neglect healthcare for nursing Im_o'thers. 710%
of AWCs surveyed in these districts did not conduct health check-up (Fig-17). 40% AWCsiin Imphal-
West and 50% in Imphal-East also seemed to entirely neglect the healthcare needs of nufrs'gn‘g mothers.
Imphal-West stands out on top with 50% of AWCs in 20 villages surveyed conducting health check-.

up for nursing mothers. Not all AWCs in all the districts neglect this aspect center’s service in suryey
areas. 30% of all existing AWCs in Bishnupur, Chandel, Churachandpur, Thoubal and Ukhrul conducted

health check-up for nursing mothers in those villages.
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2.4.8 Serwces‘ of ANM/ASHA

ber\!lces of ANM/ASHA has fairly, utilized in all the districts by all most of AWWSs. 20-70% AWCs
mdlledted havmg utilized services of ANM/ASHA in respective villages in tnviling pregnant women
and nulbmg mothers for health check- -up and also for providing, medicines and first-aids to them
(I'lg 18). AWCS in Imphal-West stands out having 70% of the centers coordinating these health related
act1v1t1es lee -wise, AWCs in Thoubal district 50% of centers coordinated and organized these activities.
To lesser pereemagcs the same were the situations in for AWCs in 10 villages of Bishnupur and Ukhrul

districts. In these two districts, 0:11} 30% centers conducted those activities,

Health Mc!a as per the data few AWCs in only 3 districts; 2 in the valley - Imphal West and
T houbal eould organize this activity and a few other centers in Churachandpur district did it. Thus, few
AWCs in only 3 distri¢ts; Churachandpur (60% AWCs inviting pregnant women and nursing mothers
{or|health check up and 50% AWCs providing medicines and first-aids, and 10% AWCs organizing
Health Me] a), Imphal West (70% AWCs doing both the activities and 10% AWCs doing Health Mela)
an& Thoubal (50% AWCs doing both the activities and 10% AWCs doing the Health Mela) were doing
all the hca] [h rclated activities.

10% to 50 2 AWCs inonly 5 dlsmcts Bishnupur (50%), Churachandpur (20%), lmphal—East(lO%
Imphal West (30%) and Thoubal (30%) were doing ail the major health check-up activities in their
respective; ivillages. In many other villages AWCs were doing health check-up services partly and yet
d]dﬁ not maintain any records about them. 20% or less AWCs in Imphal-West, Churachandpur, Imphal-
East, Thoubal and Ukhrul were monitoring height/weight and providing immunization but maintained
no records, '

2.419 Imm'unfzatioil

All AWCS in Chandel (100%) provided immunization to all beneficiaries and maintained records.
leB-WlSC 70% AWCs in Ukhrul, 50% in Imphal-East, 40% AWCs in Bishnupur, 30% in Churachandpur,
20% AWCs | in Thoubal provided only immunization and maintained records. Furthermore, 10% AWCs
in imphal East and West, Thoubal and Ukhrut districts monitored only weight and provided
lmrlnumza‘uon and kept records. Nevestheless, 50% AWCs in Imphal-West, 40% in Churachandpur,
109[/0 of AWCS in Imphal-East and Thoubal did not conduct any of these health related activities..

2.4,10 F ood supphes

Not all AWCs received supplies rcgularly on monthly basts. AWCs which received supplies regularly
on guarterly basis were'more in numbers in 5 districts namely; 70% being highest percentage of AWCs
in' Blshnupur and Imphal-West, 60% of AWCs in Chandcl 50% in Iimphal-1Zast, 40% in Ukhrul, 20% in
Thoubal and 10% in Churdchandpur

Furthérmore, Ukhrul district alone had only 60% of AWCs in those 10 villages with regular monthly
supphcs of SNF. To a lesser number, 3 other districts namely; Thoubal (30% of AWCs), Churachandpur
(30% of AWCS) and Imphal -East (only 10% of AWCs) also reccived SNF supplies regularly on monthly
baslm ‘r !

Dlstrletq where AWCs received supplies on half yearly basis were of lower percentage and 6 in
nuthbers. 30% of AWCs both in Thoubal and Bishnupur, 20% both in Churachandpur and Imphal-East
and 10% Both Chandel and Imphal-West reccived supplics on half yearly basis. There were aiso 3
dis{ricts; Chufachandpur, Imphal-East and Thoubal where 20-50% AWCs received supplies on yearly
basis. But what seemed to be of serious concerns were some other AWCs in Chandel and Imphal-West
dlS{I‘lCtS wheré. supplies are cither irregular or never delivered! What was also consoling factor was all

AWCs (100%) in Ukhrul, Thoubal and Bishnupur received supplics albeit in different irequencies.

YT
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All AWCs need not receive the same quantity of rice and other nutrition materials as those are decided
on number of children enrolled and presence of number of malnourished, pregnant women, and nursing
mothers in those villages. This data can make sense only when it is juxtaposed to actual number, of
enrolled children, pregnant women, nursing mothers and adolescent girls of each of AWCS in those
villages.

Bishnupur with only 10% of AWCs and Ukhrul with only 40% but being the highest percentage,
received 100 kg of rice supplies. Those that received 75 kg were also another 40% of AWCs in Ukhrul
district. AWCs that received 50 kg of Rice were only in 3 districts namely; 50% in Imphal-East, 20”/;1 in
Chande! and another 10% in Ukhrul. 10% of AWCs only in Chandel district received 35 kg of Rice
-supplies. Another 10% only in Imphal-East district received 25 kg of Rice. What was of serious concern
here again was large percentage of AWCs not less than 6 districts, reportedly, having not received any
SNF supplies across the hill and valley districts! 70% each of AWCs in Bishnupur,g Chandel and
Churachandpur never received any SNF supplies, accordi’ng to the data. Another 50% in Impha1~\llfest
and 40% each of AWCs in Imphal-East and Thoubal districts also, reportedly, never received Rice
supplies! Again, 10 a lesser number, 10% of AW Cs in Ukhrul district also went without SNF suppl%es.

2.4.11 Supplies of medicine items ‘ ' ‘ |

+

None of the center received adequate materials. General SOS medicines like Paracetamol, first{aid
items like; Betadin, lodine tincture, Eye ointment and drops, dressing materials like bandage-and coiton
wool were found be supplied most often in 20-70% of AWCs in almost all the districts. Essential
medicines like Iron and Folic Acid for anemic pregnant women were less frequently supplied.

2.4.12 Supply of educational and play materials i

What will atiract serious attentions of concerned authoriiies were the facts that only 30% ofjthe
centers had these materials in imcomplete forms. Those centers which had ABC/Counting/Color/Picture

charts were about 10 to 30% of AWCs in only in 3 districts; Churachandpur (20%), Bishnupur (1(:)%)
and Imphal-LEast (30%). :

2.4.13 Condition of kitchen and utensils

Only in Ukhrul district al} the sample AWCs (1 00%) had kitchens in working conditions but (Imly
about 10% centers had utensils in usable conditions. In other districts; Imphal- East & West 80 to 90%
AWCs had kitchen in working conditions and around 20 - 30% utensils were in usable coriditionsl. At
a lesser degree in Thoubal and Chandel districts, 60% AW Cs and 40% AWCs had usable conditions of
kitchens, and 40% to 30% AWCs in respective districts had utensils in usable conditions. Interestingly,
30% AWCs in Bishnupur and 10% AWCs in Churachandpur districts had only the kitchens in worlTing
conditions. : : I

2.4.14 Transportation cost of supplies |

In only 2 districts transportation cost of materials supplies in Thoubal and Ukhru were Porn by the
Department of Social Welfare. In all other districts, however, the transportation cost, irrespective 01;" the
distance ranging from 10 to 150 kms and above, in the hills or plains, AWWs apparently borne it. 100%
AWCs in 4 districts; Bishnupur, Chandel, Churachandpur and Imphal-Last paid for transportation of
materials whenever they were disbursed from project offices . Like-wise, 90% AWCs in Imphal-West,

80% each in Thoubal and Ukhrul districts also paid for the transportation cost.

|
2.4.15 Supervision and monitoring of AWCs

Smooth functioning of AWCs in remote villages both in the hills and valley is altributes of many
factors besides, regular supplies 6f materials. Regular supervision and monitoring is one: It is important
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~ 1o superv:sc AWWs to assmt in their discharge of duties and inonitor the facﬂmes and resources are

b,eing utilizéd purposefully and effectively in those areas on regular basis. Regular visits and assessment
of the performance of centers is prime responsibilities of ICDS project officers.

Assessmcnt of the regularity of supervision and monitoring of the 80 sample population of AWCs
in 30 s,'lllages in 7 districts showed not all AWCs were equally visited but at the same time those in the
valley had befter and regular supervisions and monitoring visits. 80 to 100% AWCs were visited by
praject oﬂicels on monthly basis in Bishnupur and Imphal-East districts, both in the v alley. 60% each
of thc AWCs in another 2 valley districts; Imphal-West and Thoubal also had quarterly visits by project
officers. Year[y supervision and monitoring visits were made equally to 45% AWCs in Churachandpur
anc;] Ukhrul districts. Another 25% AWCs and 10% in Thoubal districts were also visited. Hcwever, the
concerns were (0 note that 40% AWCs in Chandel, 20% in Thoubal and Ukhrul, and around 10% in
Imbhal We:,t and Churachandpur districts were never visited by project officers while it is also observed
that all the centexs were visiled at different times by one or other project officials.

20 60% AWCS in all the districts were visited by Child Development Project Officer (CDPO) at
one time or the other. DPO visited AWCs in at least 4 districts covering 10 1o 70% centers. Here, again

it was apparcnt that certain number of AWCs was always left out from the supervision of project
off' cials. ! ‘-. ‘

|
24,16 D:sbursemem of AWCs funds and honorarium Jor AWWs/Helpers

Incentlvcs for AWWSs in these centers for all the works of organizing beneficiaries and activities,
coordmatlon with several community level health workers and other agencies, maintaining the up keep
of the cent :rs and records, is one of the key motivating factors. Irregularities in disbursement of
honorarium to AWWs and Helpers have|been major concerns for most.

AWCs in Chandel district alone stands out as an odd figure where at least 40% centers were reported
to be receiving honorarium on regular basis while at the same time in the same district, like all others,
in 10-20% AWCs it has 1rregu[ar It is apparent that honorarium for 80-90% AWCa in all the other 6
districts have been irreguiar.

24117 Local coordmm‘mn

The pl‘OJCCl ICDS, provides a local community based Self Help Group (SHG) to coordinate and
facilitate supplies to AWCs as Nodal agency for smooth functioning of the centers. Presence of these
nodal SHGs only 4 districts; Bishnupur (in 35% of villages); Imphal-East (in25% of villages); 15% of
v1llagcs mChurachandpur and Thoubal districts was noted. However, no detail information on how

. these nodal agenc;es were coordinating with AWCs were not available. None of'the villages in Chandel,

Imphal- West and Ukhml districts have the presence of any SHG as nodal agencies for the AWCs, there.

2.5|Local commumty participation and supports

Whether 01 not the Monitoring Committee was formed local authoritics like Village Chicf and
clected representatwes may also critically afTect the functioning of AWCs in the village. There could be
several ways these visits by local authority affect the functioning of AWCs. But what could have more
beating on thc day-to-day functioning of the center is the participation of parents and bencficiaries in
running lhe act1v1tles of the center and also up keep and maintenance of the facilities.

Committccs were formed only in 3 districts namely; Chandel, Imphal-East and Ukhrul in about 20-
40% of AWCS in those districts. In the other 4 districts; Bishnupur, Churachandpur, Imphal —West and
Thoubal hps_c comtmittee were not formed for any AWCs,
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2.5.1 Monitoring by local authorities '1 R
Local authorities have been visiting the AWCs in 6 districts namely; Chandel, Chura;.chandpur,
Imphal-East & West, Thoubal and Ukhrul from time to time. 70-80% AWCs in Ukhrul atnd
Churachandpur were visited by village chiefs. Tn other districts; 50% of AWCs in Chandel; 40% in
Imphal-West and 20% each in Imphal-East and Thoubal districts were also visited by local authorities
from time to time (Fig-31). There could be several ways these visits by local authorityaffect the
functioning of AWCs. But what could have more bearing on the day-to-day functioning of the center is
the participation of parents and beneficiaries in running the activities of the center and also up keep and
maintenance of the facilities. ' |

2.6.2 Local cooperation and participation

Cooperation and participation of children parents and other women beneficiaries may hhve decisive
impacts on the functioning and sustainability of AWCs in the cjommunity However, mobilizing ithe
community for active participation in running the center is the primary responsibility of the AWWs.
There may also be an alternative scenario of aware parents becoming proactively taking in:terests and
supporting the AWWSs in the running the centers. Active participation of parents in the community may
be manifested in writing complaints on irregularitics of suppliés, inadequacies of infrastructure ?nd
facilities at the center, encouraging and appreciating the voluntary works of the AWWSs and also
monitoring the activities of the center. However, in the absence of both active community mobilizafion
by AWWSs and aware and proactive participation of parents, the situation of AWCs could be of seriPus
concerns, where none was taking interests. : Lo

AWWSs have been active in mobilizing parents in the community in at least 4 districts; Bishnupur,
Churchandpur, Imphal-East and Ukhrul where 40-60% AWCs 'were active and at the sz’m‘w time, in
other districts, without active mobilization parents have been proactively participating in running of
the center. In Chandel and Imphal-West data indicates parents in 80% AWCs 50% AWCs, re;spec'tiv;_ely,
have been encouraging the AWWs. AWCs in Ukhrul district represent a [air degree of active roles of all
stakeholders. ' o o

In 90% AWCs in Ukhrul district, parents, apparently, encouraged AW Ws to running ﬁ]1e cente;ilr. In
about 60% of AWCs AWWSs were also apparently actively mobilizing the community and inabout 70%
AWCs community people were monitoring the center’s activitie$. Only in abotit 10%, DﬁAWCS, which
is lowest, community people were indifferent towards the AWCs. 20 AWCs in lmphal-Wes't presented
a different picture where in about 50% AWCs parents were apparently taking interests hnd in another
50% centers none gave attentions to the centers. To a lesser degree, though, AWCs in Imphal also
presented a fair picture. In 20% center community people were writing complaints, in 60% centers
parents were encouraging AWWs and in another 50% centers community monitored the 4ctivities of
the center. In Chandel, in 70% AWCs there were lots of encouragements to the AWWS. ]:)ata above

represents different attitudes of the parents and other stakeholders in the community towards the activities

of AWCs. The study has also collected data on parents’ attitude towards the center. :
- !

2.5.3 Parents attitudes towards the AWCs “ o

 Allthe 10 AWCs (100%) in Tmphal-East district was found to be attractive to the parents and also
in all of the centers they found their children being better cared and learning. P

In Ukhrul district only 10% of the AWCs were found attractive to the parents and 20% ‘centers were
founded poorly run centers. The situation seemed to not very encouraging for AWCs in EBiEhnupurl and

Thoubal where 60-70% centers were seen as poorly maintained to the parents. In Chandel district 20%
AWCs were marked as poorly maintained center and there were no comments on attractiveness|and




ervices! of the centefs. 50% centers in Churachandpur dIStIlCt were aIso marked as poorly run centers
while 10% center were attractive and 20% were seen providing better care and education.

___VV}

.0 Fecdback and suggestmns from AWWs

~F ecdback and suggcatl ons were also taken from kev respondents AWWs of all AWCS AWWs,
based on the experlcnccs provided their views on how AWCs were running and how they ought to be
runnmg 1t Peedback were categories under several aspects of the AWCs such as; lnfrastructure facilities,

upplics, financial,  supervision/monitoring, technical supports, community partlmpatlon and
ré:sponsﬂ)lhtleq /capablhtles of AWWs, The main points are listed below;

¥

1. Lack of proper Infrastructure/ center building was second highest issues in about 14 centers

2 Lack of adequate superwsmn/ monitoring by ICDS project officials was the highest scoring issues
in about 20 centers

3 Lac]? of' adequate and regular supplies of materials to the centers were third 1ank1ng issues

Lack of taking responsibilities and (,apablhucs of AWWS in runnming the centers were fourth serious
1ssue in about 12 centers- .

Lack of adequate facilities; play and learning materials, etc were ﬁllh Jdnkmg 1ssue -

Irregulal disbursement of honorarium for AWWs/Helpers and also administrative funds to the center
were, also serious 1ssuc hampering regular functioning of the centers

7 Lack of community part101pa110n was also cqually serious concerns of the centers.

Part-3: Analys:s and Recommendations

AWCs were more densely distributed in valley districts as compared to hill districts. In the valley
districts eveiy locality had 2-5 AWCs where as in the hills most of the villages had 1-2 AWCs. This may
be becausc of the differences in density populations in valley and hill districts. This is also reflected in
tHC differences of number of the total number of children present. Out of the total number of sample

p(&)pulatmn of children in all the 80 villages 33% were in the hills and 67% were in the valley district.

3i Age of A WCs and Building

Oldest AWCS age above 25 years were in Ukhrul and in all the four lelC) districts and those 10- 20
years old were equally distributed in all the Seven districts and also thosc of 2-5 years old ones. Few
né:w AWCs (0 2 years) were established only in Bishnupui and Ukhrul. Distribution of AWCs is fairly
done 1rreqpectwe gedgraphy and ethnic difference.

} 50%:0f AW(,S only in Thoubal district had own Govt building whereas all other districts had-20-
30% bulldmgs None of the AWC in Churachandpur district in the sample villages had any building. If
there is aco-relation betwecn the presence of key cabinet Minister and better infrastructural indicators
is| observed in all other socio-economic development indicators across Assembly constituencies and
Districts pohtlcal fundmg can be established. Subject- further studies in this regard this may be an
1mportant area of advocacy for equity in development resource distribution which will have bearing on
rlghts of 1Chlld1‘6‘1’l and general population. Since no building fund is provided for AWCS it may be

1merestmg 10 study thc source of funding where Govt building for AWCs exist in some of the villages,

3.2 Cluldren enrollment

Pcrcenlagc of chllch en enrolment in respective district is bcst at in'the sample villages of Thoubal
district (70% Boys and 91% Girls). Chandel and Churchandpur samples had next better percentage of

‘-"'cnrolmenl 45% girls and 49% boys and 59% glrlb and 53% boys, Icspectlvely Sample villages in




Tmphal East district showed male preference over girls in enrolments (11% girls and 52% boys). Sample .
villages in Bishnupur, Imphal-West and Ukhrul had low enrolment percentage for both girls and boys
(d730%). :

Further, it is difficult to ascertain whether setting up of AWCs follow the guideline of oné AWC for
1000 population in rural/urban areas, 700 in tribal areas and each village of at'least 300 populations.
Except for Thoubal which is home constituency of incumbent Chief Minister why enrolment Iiercentége
is generally low across hills and valley district may be studied further. Moreover, why there isian
apparent male preference, as indicated by data in the children enrolment pattern in AWCs:in Imphal
East district may also be looked into. Despite the geographical and access advantage in the twin distriicts
of Imphal East and West why the enrolment rate is very low may also be studied. :

3.3 Children’s health status , T E
19% cach of the total sample population of children in Chandel district were Malnourished dnd

Differently Able children and Churachandpur had 4% malnourished. All the districts had very llg)w

presence of them. And only half of the total Nursing mothers, pregnant women and Adolescent girls

were registered to be drawing benefits from the AWCs at an average. Presence of higher percentage of
i

malnourished and differently able children in Chandel invites curiosity.

3.4 Attendance of Children at AWCs -

Enrolled children in 7 of the AWCs were very irregular or never attending in Chandel district. Out
of 10 sample AWCs only one had daily attendance of children. Only 1 AWC in Thoubal never attendl‘ed.
More than 40-50% of the total sample of AWCs in each district had daily attendance of children. AWCs
in Chandel need more focus attentions . l

3.5 Material supplies o

Material supply patterns is fairly equally done to all AWCs in sample villages across:the hill 4and
valley districts irrespective of geography, distance, ethnic diversities and political differences especizilly
in terms 6f distribution of basic foed items; rice, dal and oil albeit some variations. Except for sample
AWCs in Chandel, Churachandpur and Imphal East (only 85% of AWCs) ail other AWCs both in the
hill and valley received 100% supplies of rice. Thoubal, Ukhrul and Imphal East & West received
higher percentage of materials and also more supply items. There was no indication questioning the
quality of food supplies in these AWCs except in the case 10% of AWCs in Thoubal and Uk}irul
districts where it was reported to be of poor quality. It was also observed that there were variations in
the list material supply items from district to district. This may. be studied further. Quality of food
supplies in Thoubal and Ukhrul where maximum supplies go may also require particular !attention}s.

3.6 Working hours af AWCs

Working hours of AWCs in sample population varied from district to district and fwithin e:ach
district also except Imphal East, West and Chande] where most AWCs a uniformity. In Chandel 70% of
total sample AWCs worked only for half an hour where only 1 out 10 worked on daily basis; 2 others
worked either 3 times / only | time a week and remaining 7 (70%) never worked. In Imphal West only
50% (which is highest in uniformity) of sampte AWCs (total 20) worked for 3 hours duration w}{ere
85% AWCs also worked on daily basis. In Thoubal district 60% sample AWCs worked for 1- 2 %
hours where only 40% worked on daily basis and the rests 3 times a weck. The longest duration of
working hours of AWCs is in Churachandpur where 30% of AWCs worked for 4 hours on working
days where only 40-60% worked on daily basis. | Lo
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There apparently is no co-relation between supplies of working patterns of AWCs. Fairly high
supplies are not matched with duration and regularity of working of the AWCs. This observation can
thiow up senous issues in the work culture and indicate flaws institutional systems of functioning.
Chandel may illustrate the case. 100% AWCs have best supplies but 70% of AW.Cs never function and

those thatifunctions work for only haif an hour duration: This shows resources targeted for the functioning
ofLa service center 1s not workmg

3

| hY upphes of food matermls

Suppllcs of supplementary nutrition food to the centre do not assume much importance as per the
guldclmcs és the sample population of AWCs except for Chandel did not have malnourished children
to|serve. Nutrition is targeted specifically for malnourished children, rursing mothers and pregnant
women of cerlam calegories pamcularly and -children attending non-formal pre-school activities in
general. ; i -

Accordmg to the gmdelmcs provided to the AWCs for AWWs severely malnourished children of
Grlades IH &1 IV are entitled 130 grams of Soya Fortified-Bulgar Wheat (SFBW)/ Corir Soya Milk
(CSM), ]6 grams of o1l and Jaggery/sugar, moderalely malnourished children of Grade 11 65 grams of
SBFW/CSM 8 gramsiof il and Jaggery/sugar; and the same of quantities of food materials for children
enrolled in: ‘non-formal pre-school activities. However, SNF supplies in the state in absence of World
Food Program coverage (WFP) are in the forms of rice, dal, oil, sugar, etc. of civil supplies only, The
guidelines also provide each State flexibility for devising locally available nutritious food item list for
supplies under the ICDS program. This is practiced in those states where the program implemented
with pari contnbutlons from their resources. In Manipur ICDS remains fully centrally sponsored scheme.

The guldelme categorically mentioned nutrition for pregnant women in the last trimester of pregnancy
and nursing mothers for the first six months following delivery, belonging to the families of landless
labOIers margmal farmers (landholding not more than one hectare or 2.5 acres), SC, ST, IRD (Integrated
Rural Devclopment) target families, and other poor sections of the society (total monthly income not
neéd be more than Rs 500/-) should be enlisted for Supplementary nutrition at the AWCs. Nutrition
may also be prowded as per the advice of HWF(Health Worker Female)/HAF(Health Assistant F emale)/
MO (Mechcal Officer) in respective areas. ‘ '

Sample AWCs received varying quantities of rice as part of the main supplementary nutrition. Data
onjthe supphes of nutritioni was very scanty and incomplete most of the cases. To pick one example
U hlul district stands out as one with regular supplies of rice and on the extreme polar side
Churachandpur Imphal West and Thoubal drew a blank data. Scanty information for Bishnupur and
Chindel with only 30% of AWCs reported to be receiving regular supplies. In Imphal East only 50%
received 50kg and andther 10% received 12 kg of rice regularly. Scanty information and data on the
supphes made it difficult to draw any reliable observation over all. However, given the available data
some observation is made for Ukhrul district.

Itis observed that ]00 kg of rice was supplied regularly to 40% of AWCs, 75 kg to another 40% and
SOkg to anolher 10% in-only Ukhrul district. Altogether, 90% AWCs received varying quantities of rice
and the remammg 10% AWCs either did receive any supply or data was not available. When this
mo!nthly supply was dlstrlbuted to the total number of children, pregnant women and nursing mothers
attendmg the AWCs for 21 days a month 93 grams of rice at an average as per head per day quantity of
ricé available to them.

Furthermore, in absence of any data on the economic status of pregnant and nursing mothers it is
difficult td comment on whether categorically identified women are drawing the benefits of nutrition




supplies from these AWCs. Situation was also no betier for other food items such as; dal, oi:l, milk and
sugar. A gap in data collection is apparent when the information on supply side is matched with frequency ~
of supplies. : . _

In Ukhrul district 60% of AWCs received supplies on monthly basis and another 40% on quarterly
basis. Clear discrepancy is visible when we look at the data for other districts where data of supplies
were either scanty or not available. For instance, 70% AWCs in Imphal West received supplies on
quarterly basis, another 10% on half yearly basts and 20% did not received any supplies but no data was
available on quantity of food received. Similarly, 70% of AWCs received supplies on quarterly basis
and another 30% on half yearly basis but no data on quantities of supplies received in thcsé centers.

|

3.8 Distribution of Supplementary nuirition , ;

50-100% AWCs across the districts was reported to be providing hot cooked supplementary nutrition
to children. Bishnupur and Ukhrul stands out for 100% AWCs providing hot cooked tood to childlren.
Next to these districts Imphal West & East showed €790% AWCs providing hot cooked food. In Thoubal
district 60% sample AWCs provided cooked food and in the remaining 40% raw food stufl'is distribl!lted
to homes. 10-20% AWCs in Chandel dand Churachandpur were either providing raw as;horfne delivery
or take home distribution. It may be noted that except for Chandel and Churachandpur in all other
districts; Bishnupur, Imphal E&W and Thoubal there were no presence of severely malnourished children
as per the data. : : | i

Distribution of food in different forms is fairly done across the district however fair distribution
may not match with longer working hours and regularity of AWC functioning. For instance, in Ukhrul
AWCs opened for 3 times a week and most of the work for 1-2 hours only. On the other side, Imphal
West where 85% of AWCs worked on daily basis and 100% provided cooked meals. In Chandel 70%
‘worked for only half an hour at the maximum but 50% are reported to be providing;cbc;)ked meals.
“Take home’ may be given to severely malnourished children who are either bed-ridden or hospital;ized
as per the guidelines but 70-90% AWWs in the sample AWCs had very low: knowledge about daily
graded nutrition quantity. This raises questions on the quality of training and capacity building for
AWWs under ICDS programs. . S

3.9 Nutrition for Adolescent girls ' | P

Nutrition for adolescent girls was reported to be reaching them only Chandel, Irh]jhal-East;r and
partly Thoubal districts. AWCs in Bishnupur, Churachandpur, Imphal-West and Ukhrul were reperted

to be not providing these benefits to adolescent girls. ' a
t i
3.10 Working Condition of Kitchen ' .
Conditions of kitchens where hot cooked nutrition were prepared for children-v\{efei fairly good
across the districts. But this information when matched with data on hot cooked food was.given to the
children. 95% of AWCs in Ukhrul district had kitchens in usable conditions but in Bishnupur only30%
was reported to be in usable conditions. It was reported that in these two districts 100% of sample
population of AWCs provided hot cooked nutritional food. Similarly, Imphal East & Wesf had 70% to
80% AWCs also had kitchens i usable conditions. 90% or more AWCs in these two districts were also
reportedly providing hot cooked food to the children. Chandel had 60% AWCs with ;usalble Kitchens

and only 50% of these centers provided hot cooked food. Conditions of the kitchen |

3.11 Health check-up for children, pregnant women and nnrsih§ ri;c;tlaers ‘ L

Health check-up for children was best observed in Imphal West (80%). In all others it[was d’60%.
In Churachandpur health for the children is neglected in 90% of AWCs; 70% AWCs'in Thoubal and




Uk hrl, and 60% AWCs in Imphal East district. Hcalth check-up meludcd only immunization and
gr(‘)wth momtormg reeord keepmg

o o0 oed] 14 -

Health check—up ior nursmg mothers and pregnant women were rnuch more neglected in the sample
AWCS across d1strrcts 70% AWCs in5 districts; Bishnupur, Chandel Churaehandpur Thouba! and
Ukhrul reported no health check up. for nursing mothers. 50% AWCs in Imphal East and little more

than 50%.1n Imphdl West prowded health check-up for nursing mothers,

70% of AWCS in Bishnupur equally neglected health check-up for pregnant women whereas Imphal
West did the, most with 60% AWCs. 50% AWCs in Chandel, Churachandpur Thoubal and Ukhrul
totally neglected pregnant women.

AWCs nursmg mothers and pregnant women were rcportedl) teceiving healtlicare attention at the
commumty was also from single source of information. It was difficult to comment whether they were
gelttmg the rarige of services provided. It is difficult to establish reasons behind more than 50% of
AY Csin Isamp]e populatron were neglecting services for pregnant mothers and nursing mothers.

_ Servul:es ifor pregndnt women and nurstng mothers were also reflected in the coordinated efforts of
AWWs and ANM/ASHA posted in their areas of operation. Invrtlng pregnarnt women and nursing
mothels at the AWCs ‘providing them first aids and other healthcare supports and’ orgamzmg Health
Mela for them were taken as indicators for coordinated services. Corresponding to the above observations
1n|tenns of providing healthcare services to pregnant women and nursing mothers it was observed that
thls coordination between AWWs and ANM/ASHA were working only in 70% of AWCs only in Imphal
West dxstnet However Health Mela was observed only in 10%, of AWCs in three districts;
Churachandpur Impha] West and Thoubal but it rcmdmed a non-starter in all other districts sample
populat:ons

3. 1’ 2 Health servrces

r Ranges of activities of AW Ws and Helpers which include, maintenance of the center and running
the regular activities; reporting and procurement, and outreach services in their area of operation needs
to|minutely studred along with geographical arca of operation and population to be served as against.
Match between percentage of working hours per day and the honorarium they are provided may also be
-0 31

. lo(‘rked mto to understand why average AWCs fail to perform to sansfactory level

L] 1

3,13 Med:cme and Medical items

Supphes of medlcmes and medical items wete also equally scanty. Available data also indicated
'not all AWCs inall itie districts under the survey received necessary supplies. It'is-observed that only
30% - 70% AWCS i the seven districts received medicines like; Paracetamol and only 10%:-50%
AWCs recerved first items like Bandage and Cotton wool in around 5‘districts. This required further
studrcs 10 dra}w conelusrve and more reliabie information on the supply side. "

r if B

3.4 Educatlonal;matermls \ S

! Non-formal pre- sehool education is an‘important coniponent of [CDS program. This is essential
for all-round'development of the child; physical, social, emotional and mental, which is an important
obJectrve of the program and a step towards primary school. Use of local materials | is “emphasis for this
aetmty ahhough supply 1tem Finclude Burldmg Blocks, Cotinfing Frames, Paints, ‘Paint Brushes and
Clour Chdlks a Dholok and 30r4 pairs of scissors for pre- sehool activities. Natural items'like; water,
sand earth elay, eavcs HdWets pebbles shells, feathers of blrdS waster iaterials like household items
hke tins, Cartons emply béttles, old newspapers and magazines, ‘cardboard, empty matehboxes Pleces

ofleloth scraps of pdper fused bulbs wire, rope strmg, buttons reels ete.

,-‘.‘v
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Educatnonal material supplies to these centers were inadequate or no data available. Some of matenals
listed during the survey included; Picture charts, Black Board, Countmg blocks, Colors Alphabet Chart
Number Charts and Slate. Only 30% of the centers had some these items across the districts. Remalmng
70% either did not have any of these items or no data was available. Slate and color pest]es Were
available only in 10% AWCs in Ukhrul district only. There was no information on the use of local
materials and how the pre-school education was being provided to the chlldren This is’ an area that

needs a relook i {_.

3.1 5 Transportation cost of materials ' - 1
Transportation cost for the matenal supplies to the AWCs were mostly borne by respectwe AWWs
It is not clear if there was a provision for supporting the transportation cost especially in those cases  the
material supplies were made quarterly, half yearly or annually. AWWSs in 4 districts; anhnupur Chande]
Churachandpur and Imphal East were reported be transporting the material supplies on ‘own costs.
These were also the districts where AWCs received supplies on quarterly and half yeatiy basis.
Interestingly, 80% AWCs in Thoubal and Ukhrul districts were borne by AWWs and- remalmng 20%
were bomne by the Govt. It is important to know how these AWCs in these districts were able to] get
‘supports for transportation of materials. Moreover, implications of allowmg transportatlon of materials
" on own costs of AWWSs may also be assessed.

3.16 Honorarium for AWWs and Helpers

On other side, regutarity of honorarium for AWWs and Helpers in the sample populatlon is hlghly
irregular. Moreover, irregularity of disbursement of honorarium or not releasmg was orie of the major
concerns for AWWSs during this survey. All the AWCs in 4 districts; Blshnupur, Churachandpur Imphal
West and Ukhrul reported irregular honorarium, 90% AWCs in Imphal East and Thoubal and 60% in
Chandel also reported irregularity in honorarium. These irregularities may risk the motwatxons of AWIWs
and also implicate the functioning and resource management of AWCs, Thls may requ1re further
investigations in specific cases. , o o E

1.17 Supervision and monitoring | ' | ‘

Supervision and monitoring Visits by CDPO and DPO to the sample population of AWCs in'the
survey may have implications on the functioning of the AWCs. Smce not all the AWCs were vns'lted
except in the case of Imphal West where 100% (70% of AWCs had supervision and monitoring visits by
CDPO and 30% by DPO) had supervnslon and monitoring visits by CDPO and DPO. But only 60%
AWCs in this district reported visits on monthly basis and the remammg on quarterly, half yearly and
yearly basis. A maximum of 70% of AWCs in all other districts were monitored and supervised jand
only 20% of AWCs in Chande!. Notwithstanding with the percentage ¢ of AWCs visited 100% AWCs in
Imphal East district were reported to have monthly visits. 90% AWCs in Blshnupur were also visited
on monthly basis, 60% of AWCs also reported supervision and monitoring visits on monthly bE!lSlS
Most visits to AWCs (50%) in Ukhrul district was also on yearly basis. 40% AWCs in Chandel dlstnct
reported never visited and 20% in Thoubal and Ukhrut districts. : o I

f

Examining the local cooperation and participation in running thesé AWCs were equally weak. | iIn 4
districts; Bishnupur, Churachandpur and Thoubal no Monitoring Committee was formed. In Chandel
40% AWCs had the committee formed. Similarly, in Imphal East and Ukhrul the commlttees \lvere
formed only in 20% of AWCs. Imphal West had only in 10% AWCs. There was no presence of nodal
SHG to coordinate the efforts of AWCs in Chandel, Imphal West and Ukhru! Only Blshnupl[ur had Sﬁ-lG

3.18 Local cooperation and participation '




{3 (>

as nodal . agency in about 60% of AWCs, 30% in Imphal East and 20% eachin Churachandpur and
Thoubal

Local authonly such as Village authonty made monitoring visits only 80% AWCs in Churachandpur,
70% in Ukhrul, 50% i in Chandel, 40% Imphal West and 20% each in Imphal East and Thoubal.

Local partlcnpatlon was best exhibited in Ukhrul in tetms of writing complaint letters to concerned
dcpartment coordination and parent’s participation in the day to day activities of the centers. 90% of
AWCs recewed encouragements from the community, 60% AWCs had parents mobilized and in 70%
regular body monitoring were indicated. Parents” mobilization was also equally high in Churachandpur
and Bishnupur in 50-60% AWCs. Chandel has only encouragements but no participation and parents’

m‘oblhzatlon for participation in the AWC activities,

4.0 Concludmg Remarks

| Summing up all the above analysis, based on the avallable data of the sample population of 80
AWCs it may be drawn, by all the indicators considered in this report alt of the centers were performing
below the average. In terms of ranking the performance of the sample populatlon of AWCs, district-
w13e Imphal West ranked the first with 48% score, Ukhrul second at 42%, Imphal East & Thoubal the
lhlrd at 40%, Blshnupur the fourth at 38%, Churachandpur the fifth 30% and Chandet the sixth at 28%
score I

J It is observed dcspltc 1ts shortcommg and limitations in methodologies of sampling and data
llections, that the present survey has given a rough plcture of how AWCs are functioning in different
geographlcal political and socio-economic settings in both hill and valley districts. However, much
required to'be done in terms of further in depth case studies of good practices of some of AWCs and bad
practices, as well o as to be able to understand the problems of running AWCs under ICDS program in
' specnﬁc locations; urban interiors of rural and hill villages in its critical areas of infrastructural facilities,
supplies, distribution. of goods and services, identification of beneficiaries, supervision, monitoring,
capacity bulldlng, community moblllzatlon participation, communication and coordination.




Table: List of Sample Villages of AWCs

SL.No. Name of the Village Leikai
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Phungreitang West -
Seikhor :
Khonghang Ngayi -
Viewland

Dungrei Hungpung
Hundung Godah .
Phalang

Phalang Center 1
Leithing

Shakok Center 1

Ahallup Maning Leikai
Khurai Sarjo Leikai
Laipham Khunou Makha Leikai
Khurai Chingabam Leikai

- Ragailong

Konsham leikai Thouroijam Leirak
Heingang Hirom Leikai '
Chemeirong Mamang Leikai
Heingang Thouchom Mayai Leikai
Dewlahland

Laisol

Nungjengkhong

Sendro Awang leikai

Chandapur mamang leikai

Kwakta Charangpat

Keibul mayai leikai

Kwakta Maronglou

Ithing awang Leikai

Sevla Kwakta

Kwakta Khuman

Karong mayai leikai

Maklang Awang Turen Maning
Kachikhul Mayai Leikai

Raising AC Kachikhul

Haorang khunao

© Maklang Maning

Tarrenpokpi Awang leikai
Moidangpok Khunou

~ Saremkhul Kangdabi Mamang Leikai

Polangsoi partl
Yurembam Mamang Leikai

District/ Block .
Ukhrul

LM Block, Ukhrul
Ukhrul i
Ukhrul

Ukhrul ,
Phungyar/Ukhrul -
Phungyar/Ukhrul§ .
Phungyar/Ukhrul ..
Ukhrul !
Phungyar/Ukhrul

Saombung/Imphal East

- Saombung/Imphal East
~ Saombung/Imphal East

Saombung/Imphal East
Imphal East .
Saombung/Imphal East
Saombung/Imphal East
Imphal East

' Saombung/Imphal East

Imphal East

Mowang/Blshnupur
Mmrang/’Blshnupur
Moirang/Bishnupur
Moirang/Bishnupur
Moirang/Bishnupur
Moirang/Bishnupur
Moirang/Bishnupur
Moirang/Bishnupur
Moirang/Bishnupur
Moirang/Bishnupur
Haorang Saband/Imphal West
Haorang Saband/Imphal West
Haorang Saband/Imphal West
Haorang Saband/Imphal West

-

Haorang Saband/Imphal West

Haorang Saband/Imphal West
Haorang Saband/Imphal West
Haorang Saband/Imphal West
Haorang Saband/Imphal West
Haorang Saband/Imphal West
Haorang Sabandﬂmphal West

No. deWC
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42
43
44
45
46
47
48
49

50-

51
52
53
54
55
56
57
58
59
60
6]
62
63

65
66
67
68
69
70
71
72
73
74
75
76
77
78
79

801

Yawang leikai

Kwakelthe} Thouda Bhabok Leikai
_ Sdgolband nepram Major

Nambol Bamdiar Tera Makhong

Yureinbam Awang maning Leikai

Yurembam Mayai Leikai
Uripok lamboikhonangkhong
Tera Amudon %

Yurembdm Makha Leikai
Sampanjar partl-

Nalon -

Phljncl:longjang :

Khousabung

S.Lonphai
B‘unéléwn
New Ningthiching

E Khﬁﬁrén Khuman

Khoncntak Khunao
Kagathcl

T hamlakhul en -

Molnoi

Bivang

Khangshim

Yamolching

Heikakpokpi

Tuisimi

Ter:aphai

Nu'ngourok

Manmgphal '
Wang]mg Teckcham
Langathel Moirang Leikai
Langathel Thinlg“_ffjn Leikai -
Lamding Khumanthem Leikai

. Santhe! Salfa Khong

Umathel Mayai Leikai
Klyam Awang Le1ka1
Sapham Khunou
Lamding Cherapur

“Sarithel Mamang

" Haorang Sab_and/lm al est

Imphal West

Imphal West
Konthoujdmllmphdl West
Haorang Saband/Imphal West
Haorang Saband/Imphal West
Imphal West

Imphal West

Haorang Saband/lmphdl West
Samulamlan/ Cepur
Samularilan/ CC pur
Samulamian/ Cepur
Samulanlan TD Block/ CC pu1
Henglep TD Block/ Cepur
Samilamlan/ CC pur
Henglep Block/ Cepur
Shamulanlam/ CC Pur
Shamulanlam/ CC Pur
Samulamlan/ CC Pur

Chandel

Chandel

Chandel

Chandel

Chandc!

Chandel

Chandel

Chandel

Chandcl -

Chandel

Thoubal

Thoubal

Thoubal

Thoubal
Kakching/ Thoubal
Kakching/ Thoubal
Thoubal

Thoubal

Thoubal

Kakching/ Thoubal

51
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Key Findings ( As per the respondents’ statements )

L. 25% of the ICDS centres (Anganwadi Centres)are running in' Government eonstrueted’
buildings out of 80 surveyed ICDS eentres in 80 vi llages in 7 surveyed dlStl icts'in Mampur.

2. Total children in the surveyed village (0-6 years) : , ' 4205 L
Total children enrolled in ICDS (0 6 years) : . 2535 -
% of children enrolled in ICDS centres.in the surveyed areas : 60, 29% ‘

3. 56.25% ICDS centre are giving supplementary food on regular basis whereas 275 % ILDS
centres are providing thrice in a week. 8.75% of ICDS centre are prowdmg supplementary food

on quarterly basis. : : . il

4. As per the respondents’ oplmon 68.75% ICDS centres prov1ded quahty food and 28.75% ICDS

centres could not receive-quality food, whereas 2.5% ICDS centres responded that thelr sup

food are seemed to of very poor quality.
!

|l)lled

5. Variation in the official working hour of Anganwadi Cenres i is de 10% of the ICDS cer

Hres

retained the Anganwadi children to stay at therr centres for 4 hour, whereas 8. 75% ICDS kept
children for half an hour in the centres, and 32.75% ICDS centre kept ehtldren n between OI’EIE to

" “two hours. L
i

¢

|
6.  As per the respondents  90% of the ICDS centres prowded hot eooked meal 10% of IEDS
centres are not providing hot cooked meal, 21.25% of ICDS centres are d1str1but1ng the food
grains at the door step of the beneficiaries. In 10% of the centres parents collect the grams from

the centres. : oo

7. 10% of the ICDS centres are having no playmg materlals for children. l B

|
|

8. 28.75% of the ICDS are providing suppllmentorv food to the adolescent of aged ll 18 years.
Only 8.75% of the centres provided on regular basis and the rest provided llrregularly on

quarterly, half yearly and sometimes annually. - : L1

9. In50% of ICDS centres— health cheekups are-reportedly conducted on regular basis

10. Only in 17.50% ICDS centres, community leaders are takmg 1espon51b1hty to momtor the centres

and epgaging with ICDS workers.

(o
11. In 17.59% ICDS centres DPOs used to Vlslt whereas the visit of CDPOS is reported in, 47 50%

ICDS centres.

whereas remaining centres stated that it came so irregularly and lately . £ -]

13. 93.75% of ICDS workers told that they were beaung the cost of transportatlon for food gr
being suppiied.

14, 30% of the ICDS complaint that they are getting ration in quarter, half yearly and hrlnually.
15. Only 18.75% ICDS centres are having quality Kitchen sheds.

16.° 1t 15 reported that 91.25% of ICDS centres conducted immunization on regular basis, howe
only 31% of ICDS centres maintained weight chart record of children,

2. Only 7.50% centres said that honorarium of the staff (Workers and Helpers) is pald regularly

l

all'lS

ver,

t
l
|
l
|
t
|
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Infrastructure

1)

2).

4)

5)

6)

7)

i '
Recommendations:

MACR’s survey findings have fairly indicaled that a large number éfi{'Aganwadi Centres (AWCs)
are running at the available space of courtyard, Varanda, Sangoi ( Work shed ) etc. of the Anganwadi
Workers or the Helpers. Only 25% of the IQDS centres in MACR surveved villages, were running
in Government constructed buildings. In many cases, unavailability of required land for building
construction is the main constraint. Many Anganwadi Workers and ‘Helpers are not able /unwill-
ing to donate the required land. The low quality construction of bulldmg under contract works.,
has also de-motivated the Anganwadi Wotkers and Helpers a lot. Therefore, it must be slrlclly
monitored and AWC buildings must be constructed in conformity with prescribed specifications.
Besides, providing adequate budgetary dll'OLdllO]] for infrastructure development of the ICDS
centres, a special policy for arranging reqmrcd lands must be developed.

The existing AWCs are hardly providing toilet and kitchen Tacilities, which impedes quality care

and service of the AWCs. The findings reflected that only 18.75% centre are with the provision of
good kitchen sheds, therefore emphasis must be given to constract required kitchen sheds with
adequate facilities like provision of safe drinking water. Proper hygienic condition should be
maintained 1n the kitchens, : :

Enrolment s

Enrolment percentage of focal children in the age group of 0-6 in the existing AWCs in the state
is quite low, for which a massive drive 10 motivate the parents and guardians through active
involvement of community, local aulhmlly, CBOs, cducationalists to ensure maximum

enrolment of local children at the nearest AWCs is highly catied for.

There*should not'be any social barrier which may discourage the enrolment of Children Living
with HIV/AIDS and Children with Special Needs. A very low enrolment percentage of such
category.of children at AWCs is reflected in-every district, hence special atiention should be paid
to ensure maximum enrolment of the marginatized ca[cgoryhof th]dren through proper
mapping, advocacy, outreach and constant engagement.

Momtormg

Itisreflected from the survey findings that concerned deparlment’hd‘; f ailed to utilize 1 ns machineries
to ensure regular monitoring and supervising visits to the AWCs. Such a regular visit is essential
forenhiancemeni of service quality and redress differ ent typcs of grlcvances being faced by AWCs,
staff and-children. |

Community involvement and monitoring of the AWCs must l§(, strengthened. Since only 52%

of [CDS were visited by supervisors on regular basis- monitoring sysiem must be reinforced so
. . , 1 ,

that supervisors, CDPOs,. DPOs may menitor the centres on repular basis.

Waorking Hour

The prescribed working hours of an AWC i.c. 4 hours a day 1el> not duly followed knowingly or
unknowingly, as 52.75% of the 1CDS centres are providing service to the children only for 1
hours a day. Some AWCs are opening twice or thrice a week only. State authority should s*
monitor the situation 1o make sure that centres are opened on all working days and devr

time with the children  as per norms. "
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Medica! Check-up and immimization
8.  Regular health check-up for
larg2ly neglected, such check
supplied without fail. The survey

children and nursing mothers, pregnant mothers are found to be
-ups sheuld be done regularly and required equipments should be
found that only

50% of Centres conducted regular health

checkups. it is highly recominendated to ac-tivat|e the remaining centres, 10 take up immunization
.and health check ups on regular basis- this must be mandafory for all the centres and for that
ICDS centres must be equipped with all the essential facilities and equipments,

9. There is no proper arrangement of maintaining the growth chart of children in ICDS centres tn

the slate, most of the centres do not have weighing machines, while those available machines are

almost obsolete and not properly working, th
cannot be neglected.

The issue of Supply

i$ is an important component of the ICDS which

Supply and distribution of nutritional foods must be regularly checked and monitored to make

Mation on the way from Godowns to office and

{aking direct responsibility of bearing cost for
L state owned transportation system for ensuring

of the centres complaint that

10.

gurc that there is no leakage and misapprop

ultimately to AWCs,
11. T is observable that 94% of ICDS centre ar

{ransportation of supplicd materials, ‘therefore

regular supply of materials to the centres must pe implemented.
12. ICDS workers arc not getting supplicd of materials in time, 30%

{hey never got their cnlillements time

materials/entitiements arc reached to the cenl

Issue of Honorarium
13, Failure of regular disbursement of honorariu

y. Thercfore it must be ensurcd so that
res in {ime.

i for Angawadi Workers and helpers has been a

major factor which largely affected“the productivily and cothusiasm of stafis. The ill system was

testified as only 7.50% ICDS centres told tha

I' they got their honerariums on regular basis.

Regular disbursement of honorarium must be ensured at the carliest, besides regular supply of

quality supplementary food or nurition in
motivation to maintain ultimate quality servic

Training
14.

})rder to boost up the morai responsibility and
¢ of the AWCs. :

The nutrition education and training shoutd be properly imparted 1o the staffs, 5o thai they could

educate the adolescent pitls and mothers propgrly. A policy must be introduced so- that locally

available nuiritional food can replace the:
states as far as possible, considering the food
the iocal children.

Eitension of SABLA
15." Nutritional support and other facilities
* introduced in every district.

~ Covering of marginalized children

imporled foods which are supplied from outside
Habit. cuiturally acceptable and the best interest of

for agolescent girls under SABLA scheme should be

16. Services of AWCs must be accessible to children affected by conflict, handh and blockades, to
the children of working mothers, women vendors, special mobile Centres based on workplaces

. »sh@'uld also be introduced.
ECCE right .
17.  Early Child hood Care and tducation should

’-C:D o

Siirvey Repoit of
| i

fanipur Alll

be made enforceable.
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digital cameras (DSC-W630) to each village chief for subsequent deduction of the price
from each MGNREGS fund. The BDO allegedly charged Rs 13,000 for each camera
whereas, the price of a camera was Rs 8,990 at local shops in Manipur, and Rs 7,990 as
per company printed price. When the BDO was requested to disclose.the amount allotted

to each village, he threatened to withhold the fund.* No action has been taken so far.

There were complaints of failure to provide 100 days guaranteed job under the scheme.

According to Rural Upliftiment Federation, several villages in ,.Senapati district of
Manipur, the job card holders got only 36 days work instead of guaranteed 100 days

during5 2012-13. The beneficiaries were not given pass book, cheque book and sanction
order. '

Yet, grievances by the beneficiaries of the schemé with the authorities had no impact. Onf
3 March 2011, about 350 workers of Sangaiyumpham Part [l Gram Panchayat surrendered
their job cards to the Thoubal Deputy Commissioner complaining that they were provided

1

job for only seven days in a year from 2008 to 2011.5 - e !
The Court had to intervene due to failure of the authbflities.i B

On 30 March 2011, the Imphal Bench of the Gauhati High Court issued a notice of motion
to authority of the Manipur government for non-payment of unemployment allowances!
The notice was issued in response to the writ petition filed by 14 job card holders of
- Naoriya Pakhanglakpa Gram Panchayat alleging that the unemployment allowance due tci
them was not cleared despite the fact that Ombudsman of NREGS, Imphal West, had
issued orders for awarding them on 13 February 2011.7 According to the complainants;
they had submitted their applications for work to the Panchayat in 2010. However, no job
was provided to them within 15 days as required from the date of submitting their
applications for work.” ‘

Similarly, the Imphal Bench of the Gauhati High Court on 2 April 2011 issued a notice in
response to the writ petition filed by 13 job card holders of Uchekon Nongchgp Gram
Panchayat in Imphal East district over non-payment of unemployment allowance.

In Keirao Makting GP Ward No 11, villagers were given jobs for a mere 22 days in the
last three years 2008-2010. One of the main reasons for the inability to provide jobs to the
villagers is the failure of the concerned Pradhan and the Block I]%evelopment Officer
(BDO) to formulate proper development programmes for the village.

* Manipur students demand BDO’s termination, The Assam Tribune, 7 December 2012

5 Villages deprived of government schemes: Villagers, tmphal Free Press, 28 February 2013

8 MGNREGS workers surrender job cards, The Sangaiexpress, 4 March 2011 _

7 Court serves notice on non payment of MGNREGS allowance, Hueiyen News Service, 31 March 2011

813 job card holders to be paid unemployment allowance, The Imphal Free Press, 28 Fe.bruary 201'_1 \
?_ Manipur Court issues notice regarding non-payment to MGNREGS workers, The Sentinel, 4 April 2011 ‘

1® MGNREGS benefits still to reach many rural poor, The Sangai Express, 7 February 2011
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Reports of embezzlement of funds are plenty.

In August 2012, information obtained by RTI activists revealed misuse of Kontha
Khabam Zilla Parishad in Imphal East district in the last three years. According to the RTI
mformauon during 2010-2012 a total of Rs 3.6 crore was sanctioned to Kontha Khabam
Zilla Parishad, a share of 25%. However, only about 10% of the sanctioned amount had
bé:en utilised for developmental works.""

In June 2011, the Secretary of the Customary Court of Nungba Sub-division Head Quarter
lleged that a huge amount of fund was misappropriated by Dimathaorei Gangmei, former
SLecretary of Nungba Village Authority, Dimthaorei Gangmei for works taken up under
MGNREGS, 2009-10 and 2010-11. It was alleged that the former secretary had
withdrawn an amount of Rs. 15.80 lakhs for construction of five sub-standard culvert
along the Burma Road (inter v1llage circular road) without the knowledge of the

12
concerned organization within the area.

On 24 June 2012, job card holders Sangai-Yumpham Part 1[I Gram Panchayat under ..~

" Khangabok AC in Thoubal district alleged that a total amount of Rs 42,45,942 was
é‘windled In some instances, funds were misappropriated after issuing job-cards in the
names of dead men-and Government employees. There was no record available at the
Web31te of the scheme for 2008, 2009 and 2010, but the website displayed withdrawal of
Rs 42,45,942 for 2011. As per the job card holders of Sangaiyumpham GP Ward No 1
they worked for 52°days to 105 days at five different places in 2011. The corresponding
figures for Ward No 2 were 14 days to 98 days. For Ward No 3, the figures were 14 days
to 42 days and for Ward No 4, it was 28 days to 98 days. However, the job-card holders
stated that they did not work even a single day under MGNREGS during 2010 and 2011.

While in 2008, they-worked for only seven days and five days in 2009. For 2012, they had
worked for four days from June 6 to June 9. B

Qn 2 October 2010,vthe village chief of Char Hazar under Sapermaina Police Station in
Senapati district was attacked by enraged villagers attacked on the charge of diverting
huge amounts of MGNREGS funds meant for payment of wages to job card holders."

2_. Indira Awaas Yojana (IAY)

As on 28 February 2013, as per survey of Rural Upliftment Federation (RUF), several
v1llages under six polling stations namely Somrei, Salam Patong, Phooibi, Heinganglok,
Kalha[lg) and Kamu Kmreng in Senapati district of Manipur were deprived of the benefit of
"IAY

|

1
z
3

- ‘MGNREGS fund misused’, The Imphal Free Press, 3 August 2012
- Villagers secretary expelled for fund misappropriation, The Imphal Free Press, 21 June 2011
. MGNREGS ‘reality’ grounds Ramesh's proclamation, The Sangai Express, 25 June 2012
. Village chief beaten up for diverting MGNREGS funds, The E-Pao.net, 6 October 2010
7. Villages deprived of government schemes Villagers, Imphal Free Press, 28 February 2013
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On 13 January 2011, Imphal Bench of the Guwahati High Court while acting on a writ|
petition directed the Deputy Commissioner/Chairman, DRDA, Chandel district to pay then
cash components to beneficiaries of Centrally Sponsored Schme, MsDP of the Ministry of
Minority Affairs within 3 months from the daté of receipt of copy of the order. Thei
petition stated that in 2008-09, altogether 1500 families living Below Poverty Line (BPL)|
in Chandel district were accorded sanctions by the Deputy Commissioner/Chairman,:
DRDA, Chandel for availing IAY at Rs. 38,500 per beneficiary family vide order (1) No.
DRDA/CDL/MsDP/IAY/2008-09/CHQ  dated January 14, 2010 (2) No,|
DRDA/CDL/MsDP/1AY/2008-09/CHQ/2  dated  February 27, 2010  (3)
DRDA/CDL/MsDP/IAY/2008-09/Ckg/3  dated July 19, 2010 and (4) No.!
DRDA/CDL/MsDP/TAY/2008-09/HQr./3 respectively and the beneficiary families were!
issued 4 bundles of C.G.1. Sheets against Material Components of Rs. 20,000. However,
the concerned authority failed to disburse the cash component of Rs. 18,000 each towards;
construction cost to the beneficiaries till September 30, 2010. Aggrieved, the beneficiaries
on October 1, 2010 made a joint representation to the authorities concerned for the
payment of 1he cash components but to no avail, forcmg them to move the high court."® l

3. Antyodaya Anna Yojana (AAY) |
The benefits of the Antyodaya Anna Yojana (AAY) failed to reach in the hill districts of
. Manipur. AAY has been launched by the Government of India with the objective to
provide rice to the poorest of the poor families and being implemented through Publlc
Distribution System of the State Governments concerned. l

In September 2010, All Tribal Women Organisation, Chandel district had demanded that
the benefits under AAY should be provided to the eligible families. Under this scheme,
selected card holders are supposed to be provided 35 kgs of rice at the cost of Rs 3 per kg!
in a month. The organization alleged that none of the eligible families in Chandel district
had received any rice under the scheme. The organization had conducted a survey in 10,

villages of the district and found that out of 106 young widows only two of them were!
issued AAY cards.”

As on 28 February 2013, no one was issued ration card and PDS items d:stl ibuted in two,
villages of Somrei and Kwarok Maring villages in Senapati district.'® Similarly, the

residents of Soraland village under Saikhul Assembly Constituency in Senapati dnstrlct
had not received PDS items as in September 2010 since 2006."”

4. Prime Minister Gram Sadak Yojana (PMGSY)

There were reports of allegation of misuse of funds under PMGSY,

' Court rules in favour of MsDP beneficiaries, The Imphal Free Press, 18 Janvary 2011

17 . Tribal women cry for justice, The Sangai Express, 22 September 2010

" Villages deprived of government schemes: Villagers, Imphal Free Press, 28 February 2013
" Villagers cry for PDS items, The E-pao.net, 28 September 2010

+ Asian Cenfre for Human Rights



Ber)

State of the implementation of the flagship programmes in Manipur

Pave |6

On 2 August 2012 an orgamzatmn namely Educated Unemployed Union, Ukhrul district
alleged that around Rs 9 crores sanctioned under the Prime Minister Gramin Sadak
Yojana (PMGSY) for construction of roads from Chingai to Tusom via Challou and from
Kharasom to Tusom in Ukhrul district had allegedly been siphoned off without proper
execution of the works. Two implementing agencies, namely Ms As Thanmi and Ms
Mingthing Horam had fraudulently withdrawn a huge amounl from the sanctioned fund
for construction of roads in different parts of Ukhrul district.??

\
On 9 January 2011, the Zeliangrong Student’s Union had alleged misuse of government
funds and schemes in Senapati district. It was alleged that even though the work order for
PMGSY 2007 was released on March 31, 2007 meant for the road connecting Kangpokpi
to Thonglang, a 18 km long stretch remains untouched by the concerned authorities
despite the fund already been sanctioned. 2

I
PMGSY is yet to reach in rwral areas. For example, the conditions of the roads were
deplorable in Tanulong Lanka village in Senapati district. The villagers have to walk 12
khls to Makui to catch a bus. Even to sell their agricultural products and to access their
daily needs the villagers walk about 10 kms to go to Kanglatongbi and Leimakhong. Lack
of public transport and proper roads make the situation extremely difficult during medical
emergency. During the monsoon, villagers had to cross five turbulent streams namely
Lanka river, Saluwa Dew river, Thanpho river, Horsong Dew river and Atao View river to
reach Makui by using local bamboo-made boats due to lack of bridges over the rivers. The
villagers have themselves constructed small suspension bridges to cross these rivers,
However, these bridges pose risk to the lives of the villagers.” ACHR had filed a
cpmplalnt with the NHRC in this regard.

5. National Rural Health Mission (NRHM)

Health care service remained poor especially in hills districts of Manipur. Apart from lack
of other basic facilities, the poor health care is the most critical problem faced by the
people in these dlstncts The dChVCIy of health selwces under the National Rural Health
Mission (NRHM) wis also poor in the hills districts.”

According to a survey conducted by “The Sangai Express” it was revealed that the
government health care schemes seldom reach the targeted people in the rural areas. As
per standard rules, every 3000 population can have a Primary Health Sub-Centre (PHSC).
However, there were only 40 PHSC in Ukhrul district against the required 51 PHSCs for
the estimated 1,55,795 population in the district as on 15 March 2011 Besides, only six
Primary Health Centres (PHCs) were functional in the entire distri ict.?

® PMGSY Scandal; Rs 9 crore siphoried off without work execution, The E-pao.net, 3 August 2012

3 Roads remain unrepaired despite PMGSY funds claim villagers, The Imphal Free Press, 10 January 2011
2 Underprivileged Lanka villagers unhappy with state government Villagers walk 12 kms to catch a bus, E-
Pao, 21 April 2011, hitp://e-pac.net/GP.asp?src=21..220411.apr1 |

¥ Poor health care service continues to dog Ukhrul, The Sangai Express, 16 March 2011

2 Poor health care service continues to dog Ukhrul, The Sangai Express, 16 March 2011
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Apart from the lack of staff including doctors in the health centres in the district, the |
survey revealed that in the Ukhrul District Hospital, the lone Government hospital at thei
district headquarter, there was lack of many essential and immediate requirements llke
lack of Medical Superintendent, Gynecologist, Medicine Doctor, ENT, Matron, Surgeon

shortage of Nurses, Steward, Radiologist, among others. 3o

For instance, the tribal peoples of interior hilly village of Tanulong Lanka in Senapati |
district had to cover 12 km stretch to reach the nearest PHSC carrying the patient either on
their backs or on makeshift stretchers due to lack of medical facilities in the village. Many
patients reportedly died on the way to the PHSC. In the absence of a health centre in the]
village, the pregnant women were deprived of benefits of medical.care such as iron'
tablets, malarla tests, polio drops, maternity benefits and other women related health*
beneﬁts A complaint was filed by ACHR with the NHRC in the matter.

The implementation of the Centre’s Rashtriya Swasthya Bima Yojna (RSBM) scheme, ! E
which provides free medical reimbursement to BPL families, remained poor. As per the
survey conducted by DRDA conducted from 2002 to 2006, Imphal East district had
27,565 BPL families. However, the scheme failed due-to poor awareness programmes of
the. state government. The people are not aware of the scheme and as a result around 37.
percent of the target beneficiaries could not get the benefits of the scheme. Out of the:
27,565 BPL families only 18,259 families were issued smart cards.?’ :
On 13 March 2013, Dr Th Nandakishore, the Chief Medical Officer In-charge, Moreh |
District Sub-Hospital told an inspection team that as the head of the hospital he had:
informed hospital staffs who have been absent from their duties to attend their duties. The
hospital was supposed to have 101 staffs but there are only 49 staffs. Most of the staffs !
come to collect only their salaries. The inspection team found the Operation theatre and |
the delivery room filled with dust, while the beds in the OT were found in an unusable |
manner.”® The infrastructure of the hospital was also found not up to the standard. The
rooms were in a mess with dirt and the only Minor OT there do not even have a wmdow
There were huge cracks in the wall of the hospital and there were no safety tanks for the
outlets of the toilets.”’ |

The government even failed to pay the salaries of the staff under NRHM.
On 18 April 2013, the Anal Students’ Forum, Manipur stated that the staff under NRHM,
Chandel district did not receive their salaries since January 2013. This was despite that

!
'

B Poor health care service continues to dog Ukhrul, The Sangai Express, 16 March 2011

* Underprivileged Lanka villagers unhappy with state government Villagers walk 12 kms to catch a bus, E-
Pao, 21 April 2011, hitp://e-pao.net/GP.asp?sre=21. 2204 1i.apr] ]
¥ DPL benefit scheme not implemented properly in I/E, The Hueiyen News Service, 21 January 2011 {
2 . UCM finds fault in Govt health care settings in Moreh, The Imphal Free Press, 14 March 2013
29. UCM highlights inadequacies in Moreh Hospital, The Imphal Free Press, 19 March 2013
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fact that the arrears fdr one year fd’r_ afl the employees under NRIIM being sanctioned to
all the Districts staff.” -

6: Integrated Child Development Services Scheme (ICDS)

The Social Welfare Department states that milk, rice and money are. being provided fo
Anganwadi Centres to feed the children with one glass of milk in the morning and for
serving cocked food to the children before they leave the centres in addition to monetary
allowance of Rs 4 per child per day. Under the same scheme, each pregnant woman s
efltitled to Rs 5 per day as take home ration money.31

However, the ICDS failed to reach at the grass root level in Manipur in particular the hill
districts.

As on 28 February 2013, as per survey of Rural Upliftment Federation (RUF), several
villages under six polling stations namely Somrei, Salam Patong, Phooibi, Heinganglok,
Kaihao and Kamu Koireng in Senapati district of Manipur were deprived of government
schemes like ICDS/Anganwadis and Mid Day Meals since long. It was alleged by RUF
tilat there were only about 20 anganwadi centers out of 60 villages. '

Manipur had 9496 Anganwadi centres as on 5 July 2012. Out of these, only 3189 centres
had proper building as per the statement of Social Welfare Minister AK Mirabai.” This
suggests that over 6000 anganwadi centres had no proper buildings.

7. Sarva Shikhsha Abhiyan (SSA)

Sarva Shiksha Abhiyan (SSA) was.implemented in Manipur in March 2004 to ensure that
all children in the age group 6 to 14 years have access to education. However, the
implementation of the SSA remains problematic due to various anomalies including
misappropriation of funds and flouting of norms.

SSA norms were flouted in Manipur. On 26 November 2012, the All Manipur School
Management and Development Committee Association, SMDCA alleged that the state
Education Minister was trying to misappropriate the funds meant for Sarva Shikha
Abhiyan by awarding the civil works through nepotism. The Minister had allegedly
engaged contractors for building constructions. As per norms engagement of contractors
in construction works under SSA is not allowed. School development civil work should be
implemented by community through school management committee. This was despite the
fact that on 17 August 2012, the Guwahati High Court, Imphal Bench acting on a writ

. Student Group asks for scaling up NRHM activities in Chandel, Kangla Online, 18 Aprii 2013

. ICDS fails to reach grass root target, The Sangai Express, 23 September 2010

r". Villages deprived of government schemes: Villagers, Imphal Free Press, 28 February 2013

© 7. State yet to construct building for 5978 Anganwadi cenires: Mirabai, Kangla Online, 5 July 2012
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petition passed an interim order directing that no contractors should be appointed for civill

|
work under SSA Scheme for the state of Manipur until further orders.™ '

On 31 January 2013, Manipur Students’ Federation (MSF) had accused the headmaster of‘
Rahmania High School at Khetrigao in Imphal West district of mishandling of funds and.
other facilities. It was alleged that Shamshir Ali, head master of the schoo! submitted false]
report to the government that there were 119 students. In reality, there was not a single|
student. Further, the MSF alleged that the entire fund and other facilities provided by the|
Government to the school were being misused by the headmaster for the last three years.:
The MSF suggested that this was made possible due to the active connivance of the!
officials.” ’

|
The provisions of the Right to Education Act remained unimplemented. For example,|
information obtained through Right to Information (RTT) Act revealed that 95 percent|
schools were without toilet facility and only 3 percent schools had girls® toilet in Ukhrul:
district. 22 percent schools had drinking water facilities but it was found that the water.
was not potable in many of these schools. While there were less than 3 teachers pery
school. The District Information System for Education noted that there was a requirement|
of 1130 teachers and 12138 classrooms in the district. Poor state of education was resulting;
in dropouts in the district. Officially, there was 990 drop-outs for the last academic session!
in Ukhrul district. But, the figure is stated to much more than what was recorded.*®

|
|
The teaching staff failed to join or report to their respective place of postings in almost all]
~ the government schools in Chandel district. An appeal made by a students’ organization.
went unheeded.>’ !

8. Mid Day Meal Scheme . i

There were reports of irregularities in the implementation of the Mid-Day Meal scheme in|
government-run schools in Manipur. Rice earmarked for school children under the scheme:
were being sold in the black market with the connivance of school authorities. Acting on al
complaint, the NHRC issued a notice to the Chief Secretary, Manipur to submit the report:
in the matter.’® Most of the Anganwadi centres were non-functional and poorly equippedi
in the State, while the Anganwadi workers were also not paid their due salaries.” |

The organization alleged that state’s social welfare department misappropriated Rs 50!
crore meant for implementation of the JCDS scheme. As per the complaints, most of the!
i

state’s 9,883 Anganwadi centres had only two workers per centre - one Anganwadi;
worker and one helper. A recent survey by the Manipur Alliance for Child Rights revealed!

*_SMDCA alleges Edu Minister of misappropriating SSA funds, The Imphal Free Press, 27 November

2012 g
** Headmaster in fund misapprapriation slur, Kangla Online, 31 January 2013

% Infrastructural Deficit, The Morung Express, 23 January 2011

¥’ Govt. Schools in Chandel, The Imphal Free Press, 30 April 2013

* NHRC issues notice to Manipur over mid—day meal scheme, The Sentinel, 31 May 2013

* NHRC asks Manipur for report, The Assam Tribune, 31 May 2013 '
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thgfat the ceritres were not functioning properly. It was alleged that the workers and helpers
had not been paid since August 2012 despite the Ministry of Women and Child
D?evelopment releasing the funds.”?

9.3 Old Age Pension Scheme

On 5 July 2012, Manipur’s Social Welfare Minister AK Mirabai stated that there are
45,905 beneficiaries of old age pension in the state.’' Currently, there are 1,09,075
beneficiaries of old age pension scheme in the State.

However, many beneficiaries were deprived of the pension benefits due to lack of back
accounts. As per new guidelines, a pensioner has to open an accounl in a bank and
withdraw the monthly pension amount from the bank. The State Government is disbursing
pensions through respective bank accounts. There are very less number of banks in
Manipur and many of the beneficiaries lived in far off places where there are no banks at
alll. As a result, a number of old age pensioners are deprived of the benefits as they are yet
. to open their bank accounts. According to Social Welfare Minister AK Mirabai, 80,000 of
the total 1,09,075 beneficiaries have opened their personal bank accounts as on 11 June
2:013}42 This suggests that over 29000 beneficiaries are deprived of the old age pension.

A number of people have been deprived of the benefits in many rural areas in particular
the hill districts. ¥or instance, only-32 elderly persons were getting the old age pension in
Tanulong Lanka village in Senapati district with a total population of around 900 people
belonging to the Liangmai tribal community as in April 2011 A A complaint was filed by

ACHR withi the NHRC in this regard.

0 panel seeks scheme reports - Manipur chief secretary asked to reply within four weeks, The Telegraph,
(31 May 2013 )

*!_State yet to construct building for 5978 Anganwadi centres: Mirabai, Kangla Online, 5 July 2012

1 OId aged persons deprived of pension benefits, charges Dr Ibohalbi, E-Pao, 11 June 2013

1'43. Underprivileged Lanka villagers unhappy with state government Villagers walk 12 kms to catch a bus, E-

f 'Péo, 21 April 2011, hitp:/fe-pao.nel/GP.asp?sre=21..2204 | Laprl |
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